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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH

NEW DELHI

OA No. 304 OF 2019

IN THE MATTER OF:

M. HARIDASAN PETITIONER

VERSUS
THE STATE OF KERALA RESPONDENT

AFFIDAVIT ON BEHALF OF THE RESPONDENT

STATE OF KERALA

|, Shanmuvathy Y, W/o Arun M, aged 44 vyears, Deputy Secretary,
Government of Kerala, Law Wing, Travancore Palace, Kasturba Gandhi Marg,

New Delhi, do hereby solemnly affirm and state as under:

That | am the Deputy Secretary to the Government of Kerala, the
Respondent State and | am well conversant with the facts of the case as

per the records available in my office and as such | am competent to

swear this Affidavit.
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1. New technology enables to fix the safe distance as 50m from the quarry
Technology is being used for the extraction of Granite (building stone)

rubbles now-a-days, is NONEL (from Non-Electric), which is a non-

electric shock tube initiation system that uses a hollow plastic tube
coated internally with a reactive powder to trahsmit a low-energy signal
and reliably detonate explosives, providing a safer alternative to electric
systems by being immune to stray electrical currents. The flexible
blastic tube having 3mm outer diameter and 1.5mm inner diameter,
inside of which is coated with an explosive composition. The system
consists of detonators in the blast hole and surface connectors that
control the firing sequence, making it suitable for a variety of
applications, including mining, quarrying, and demolition. The study
conducted by Gladius et al., (2019) made certain remarks after using
electrical method and NONEL method by recording various degrees of
fragmentations, noise produced and vibration generated and made a
conclusion that NONEL method is the safest way of carrying out
blasting operation. The study has concluded that NONEL initiated blasts
give very less ground vibratioh and NONEL initiation provides
reasonably good solution to fly rock problem. Aiso Noise level has been
reduced significantly by NONEL initiation system and the overall cost of

blasting in NONEL is very less compared to electrical blasting and

No
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hence it optimizes the cost of blasting. A comparison of both the devices

IS given below:
' Feature NONEL Blasting 1 Electric Blasting
N I‘tnrnane to t:ommon electncalgusceptible to acmdental
hazards, such as stray|detonation from external
Safety
currents, static electricity, andjelectrical sources. requiring

Delay Control

Set-up

Effects

Initiation Point

Environmental

radio fre

quencies.

very

time.

precise,

connections

rock fragmentation.

PN | X

tBIasts can be sequenced with
programmed

millisecond delays for optimal

Uses a system of connected
plastic shock tubes. Simple clip

reduce hook-up

|

—;

extra precautions.

Can also prowde delays but
the system must be visually
inspected and has a waiting

period before the blast.

Involves complex wiring of

electric blasting caps,
increasing the risk of broken

wires in deep boreholes,

systems.

tS@EfEéntly reduces ground
vibration and noise compared

fo traditional detonating cord

Often |n|t|ates the eprOS|on

=

High-energy detonating cords
on the surface can produce a

loud airblast.

May 'initiate from ’th’é tob'" er

e
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from the bottom of the rhiddle, which can sometimes

explosive charge, which leads|result in inefficient detonation.

to more efficient blasting.

A copy of the said research paper is produced herewith and marked as
Annexure - 1. It is most humbly submitted that due to its high efficiency
and least pollution, the State Environmental Impact Assessment

Authority, Kerala while issuing the environmental clearance (EC) for

quarry project, insists to use NONEL technology for blasting the rock
by making it as one of the conditions in the EC. Besides, the Joint
Committee constituted under this  Original Application conducted

blasting experiments using NONEL technology.

2, Why insisting 50m as stipulation distance by the State of Kerala
a. Legal: At the outset of all, it is most humbly submitted the
background scenario of this case. Section 15 of the Mines and
Minerals (Development and Regulation) Act authorizes State
government to formulate the Rules. The Kerala Minor Mineral
Concession Rules, 2015 came into existence in supersession of the
then prevailed Kerala Minor Mineral Concession Rules, 1967. The

2015 rules were frarhed in consideration of the sustainable mining

NOTARR

Regn. No. 1067814
Expiry Date »
28/6/202¢
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frame work suggested by the Hon'ble Supreme Court in
Deepakkumar’s case. Para 11 of the judgment emphasized that the
Union Ministry of Mines along with Indian Bureau of Mines and
respective State Governments 'should therefore make necessary -
provisions in this regard (sustainability) under the Mines and
Minerals (Development and Regulation) Act, 1957, Mineral
Concession Rules, 1960 and adopt model guidelines to be followed
by all States. Accordingly there have been amendments in MM
(D&R) Act, redrafting in Mineral Concession Rules and supersession
in KMMCR. The Hon’ble Supreme Court arrived into a conclusion by
interacting with the proceedings of the Ministry Mines, Indian Bureau
of Mines and Ministry of Environment, Forest and Climate change.
As stated above, there have been modifications in the Central Act
and Rules. In 2016, the Government of India enacted Minerals
(Other than Atomic and Hydro Carbons Energy Minerals)
Concession Rules and Atomic Mineral Concession Rules. Even then
the stipulations regarding distance criteria remained the same in the
Central Rules. Rule 12 (1)(d) of the Minerals (Other than Atomic and
Hydro Carbons Energy Minerals) Concession Rules and Rule 10
(1)() of the Atomic Mineral Concession Rules stipulate that " the
lessee shall not carry on, or allow to be carried on, any mining

operations at any point within a distance of fifty metres from any
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railway line, except under and in accordance with the written

permission of the railway administration concerned, or under or

beneath any ropeway or ropeway trestle or station, except under and
in accordance with the written permission of the authority owning the
ropeway, or from any reservoir, canal or other public works, or
buildings, except under and in accordance with the prior permission

of the State Government"

b. Scientific reasons: The scientific observations are based on the
report of the Joint Committee. While considering the Application OA
304 of 2019, the Hon’ble National Green Tribunal ordered to observe
minimum distance of 200m from Residential/Public buildings,
Inhabited sites, locations to be considered by States, if blasting is
iInvolved and to observe 100m, if blasting is not involved. Later, the
Hon'ble Supreme Court while considering the Civil Appeal Nos.
12122 ~ 12123/2018, ordered that “even if the Tribunal intends to
initiate suo motu action, must give opportunity to the parties likely to
be affected before passing any adverse order against them. Viewed

thus, the ex-parte preemptory -order(s) passed by the Tribunal

V\OTAQ;_ such order(s), be treated as effaced from the record.” Accordingly the

grties concerned including State of Kerala approached the Hon'ble
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Tribunal and after hearing the arguments raised by the parties
concerned, the Hon'ble Tribunal vide Order Dated 09.12.2021 has
constituted a Joint Committee composed of the experts from (1)
Indian Institute of Mines/ Indian Institute of Technology (IIT),
Dhanbad, (2) CSIR- Central Institute of Mining & Fuel Research
(CIMFR), Dhanbad, (3) CSIR- Central Building Research Institute
(CBRI), Roorkee, (4) Indian Institute of Technology (IIT), Roorkee,
(5) Wadia Institute of Himalayan Geology, Dehradun, (6) Directorate
General of Mine Safety and (7) Central Pollution Control Board
(CPCB) and this joint committee was entrusted with the task of an
expert study on the subject of safe distance for stone quarry from

habitations.

It is most humbly submitted that the report of the Joint Committee (of
Experts) has many misappropriations and lack of standard scientific
methodology, which reflected in the result of these experiments. It is
humbly submitted that unreasonable result might lead to an illogical
interpretation. The report of the Joint Committee is composed of two
parts. (1) the first part, which deals with physical hearing and online
survey and (2) the second part consisted of the result of the

xperiments undertaken. The interpretation of the observation made

under the first part — physiéal hearing and online survey — clearly
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indicates that there is no need to impose more stringent regulations

including the extension of existing distance criteria. The online

survey clearly indicates that out of the 5734 responses received by

the Joint Committee 65.3% are living near to the stone quarries and

74.7% have no grievances related to stone quarry.

It is most humbly submitted that the second part - the Result of the

live experiments conducted by the Joint Committee has many

anomalies which reflects lacking of proper methodology as well as

design. There were 497 granite (buildihg stone)

quarries functioning

in Kerala during the year 2022 ~ 2023. The sample set was

composed of only 9 quarries (1.8%) to interpret the whole scenario.

Standard sampling with an acceptable margin of error of +20%

requires a minimum of 23 samples to represent the data set of 497

quarries. While going through the report, the following observations

are made about the selected quarries (Page 25).

Trivandrum

3 'I"”"DisW“T_ﬁc?ck type

Garnet—

Biotite Gneiss

Topography*

Midland
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quarry

Adukadu”

Highland
Granites

‘Cochin Blue

Kottayam Charnockite Midland
Metal
United | T - )
Hornblende
Granites and I[dukki Midland
Gneiss
Metals
Parakkal | T Hornblende
Ernakulam Midland
Granites Gneiss
Penta Granites | Palakkad Charnockite | High Midland |

Hornblende
Profile Sand Wayanad High Land
Gneiss
Garnet —
National
Kasargod sillimanite Highland
Granites

Kyanite gneiss

*Derived by the Department of Win ing and Geology from the list of

Joint Committee

Besides, the reason for site selection was not given. Districts with

number of working quarries are omitted. They are
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Malappuram (130 quarries), Kozhikkode (69 quarries), Kannur (54

quarries) and Thrissur (25 quarries).

There is no mention whether the rock strata is massif or jointed. And
there is no observation regarding the propagation of waves through
massif Charnockite and fractured Charnockite. And it is failed to
interpret whether there is any propagation distinction exists among
different grade of Metamorphic rocks due to lack of sampling.
Besides, the records attached to the repo»rt‘ pertaining to the nature
and timing of blasting conducted in quarries (Eg. Page No. 1037 with
respect to M/s. Parackal Granites) show that the blasting is carried
out every day in 2 prefixed timings with maximum 60 holes. It is
rarely that quarry in Kerala functions with blasting of 60 holes at a
time. The Committee has erroneously created a circumstance to_

project maximum ground vibration in each case, which is unfair and

unjust.

It is humbly submitted that regarding the suggestions and
recommendation of the Joint Committee (Page No. 41, Item 8.0
Suggestions and Recommendation) with respect to blasting

experiment that as per the assessment study, the influence zone of

ground vibration is 50-100 m from the blasting zone and the fly rock
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ejections were noticed in two instances and it were less than 25 m
from the blast zone. The result which obtained when the blasting is
carried out every day in 2 prefixed timings with maximum 60 holes.
Hence the result is not the outcome of normal practice of blasting. It
Is most humbly requested to refer Table 5 of the Page 33 of the
Report. It has been reported that the maximum value of Peak
Particle Velocity (PPV) recorded at a Distance of 50m from the
blasting face is 8.21mm/s (Trivandrum District), which is below the
permissible level of 10mm/s as stipulated by the DGMS. Hence there

IS no reason to enhance the distance limit from 50m.

It is most humbly submitted that the result of the propagation of
suspended particulate matter (SPM) and respiratory particulate
matter (RPM) (in report it is mentioned as Particulate Matter) has no
unique interpretation. Sampling/ moniforing of particulates (PM 10 &
2.5) was planned at 50 100, 200 and 500 m distances in three
directions from the blasting zone. There are huge misappropriations
In result. In Some cases, the result shows the level of particulate
matter is higher during non-blasting days rather than the blasting
days (Page 994, 1011, 1026, 1043, 1057 etc) Similarly
concentration of particulate matter is higher at far away locations

han the locations nearby to blasting face ((Page 994, 1011, 1028,
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1043 etc). No specific reason is pointed out by the Joint Committee

for this anomaly. Rather they have suggested to ha\(e enhe:gnced

distance criteria, which is illogical and unjustifiable.

Aspects missed in the report

Only criterion used is dividing the State into 3 zones with 3 quarries
in each zone. No geographical attributes is given, whether located in
midland, highland or high ranges of Western Ghats. It is for analyzing
whether the quarrying is progressing below the regional ground or
opened with hilly flanks. In mbst of the cases, the quarries located in
midland region develop downwards by forming benches, while the
quarries of highland or high ranges develop along the flanks. The
propagation of explosive waves and dispersion of pollutants have
different pattern in above two cases. The lithology of the quarries
selected clearly shows (Figure 2, Page No. 16) that 4 quarries are
with Charnockite of Granulite facies of metamorphism (high grade
metamorphic conditions) and 5 are with Gneissic rocks representin.g
Amphibolite facies of metamorphism (medium to high grade
metamorphic conditions). All 9 sites have metamorphic rocks and the

metamorphic rocks are formed when existing rocks are transformed

by intense heat, pressure, or chemical fluids and this process, called

metamorphism, involves physical and chemical changes, such as the
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rearrangement or formation of new minerals. Prominent metamorphic
rock types of southern Kerala like Khondalite and Lgeptynitef are
omitted. From the above it is vivid that the representation of th_e:‘:;

£
g

sampling locations did not justify the whole scenario of Kerala.

Why specific gravity and presence of fractures/joints are
important

It is most respectfully submitted that the consumption of energy and
propagation of explosive waves differs significantly from rock to rock,
largely due to differences in. specific gravity and other physical
properties like fractures and joints. Specific gravity, a measure of
relative density, is a key component of a rock's acoustic,; impedance,
which controls how effectively a blast's energy is transferred and how
quickly the resulting waves attenuate. Specific gravity (densify)
directly influences a rock's acoustic impedance, which is the product
of the rock's density and its seismic velocity. Seismic waves travel
faster through denser, more competent (hard) rocks than through less
dense, softer ones. A dense rock has high acoustic impedance. which
leads to a more efficient transfer of explosive energy. The explosive

wave travels faster and further before dissipating, causing a wider,

lower acoustic impedance. The explosive energy is not
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transmitted as efficiently, and the wave loses amplitude and energy
more quickly. This results in a smaller crushed zone. '
Specific gravity also affects how explosive energy is consumed durmg:
blasting. In higher specific gravity rocks, the explosive wave has a
high-intensity, short-duration pulse, which is initially used to crush the
rock in the immediate vicinity of the blast hole. The high compressive
strength of hard, dense rock keeps this crushed zone relatively small.
In softer, lower-density rock, the wave attenuates more rapidly.
Similarly, the discontinuities like joints and fractures act as barriers
and conduits for explosive enver_gy. They cause the wave to reflect
and refract, dissipating energy and leading to more complex crack
patterns than in intact (hard) rock. A rock with more fractures will
dissipate energy faster. Besides, pores and other voids scatter and
dissipate wave energy. Saturated rocks can have better energy
transmission than dry, porous rocks because the presence of water

improves the "coupling" between rock particles, though the effect can

vary based on rock type. The Major rock types of Kerala are listed

below
Rock Type | Origin | Sp. Gravity
' Khondalite '-ﬁ-'ﬁ——*_Metam—oﬁﬁc_ Y

Metamorphic 2.7

B S
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Charnockite Metamorphic 2.7

Garnet —  Biotite | o
Metamorphic 2.9

gneiss )

Hornblende  Biotite
Metamorphic 2.9

gneiss

Ambhibolite Metamorphic 2.8

It is most respectfully submitted that the disagreément of the State is

regarding the vibration study conducted by the Joint Committee.

There is no structural interpretation of the quarries kept for vibration

studies.

Observation on the Report

It is most respectfully submitted that the report of the Joint

Committee has flaws in many aspects. There are extrapolations in

different aspects to draw a conclusion that there is necessity to

enhance the safe distance of quarrying. But the results are self

explanatory to remind us that there is no need to enhance the

present distance stipulation of quarrying. It is evident from the report

that there are two sets of impacts, either by Peak Particle Velocity or

by Particulate Matter. In the first case, here is possibility of reduce

the PPV by reducing the quantity of explosives used for blasting and

also by reducing number of holes. In the second case, there are well
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advanced modern equipments to reduce the level of pollutants. The
report never attempted to find a possible solution_to redupe the fjevel
of pollutants and vibration. Hence it is prayed that the report of theﬁ .
Jjoint committee may be rejected and regulatory distance from th;ﬁ'
quarrying/ mining area may kindly be restored as 50m.

Social aspects

Kerala is sole state in India, which has successfully enacted Iaﬁd
reforms stipulations under the Kerala Land Reforms Act, 1963.
Section 82(1)(b) of the Kerala Land Reforms Act, 1963, specifies the
land ceiling that enables a fémily of two to five members to hold
between twelve and fifteen acres. Family of 2—-5 members is entitled
to hold 10 standard acres, with a maximum limit of 15 acres. Adult
unmarried person or family with one member can hold the maximum
land of 7.5 acres. Family of more than 5 members can hold 10
standard acres, plus one standard acre for each additional member,
with a maximum limit of 20 acres. Companies and organizations can
hold up to 15 acres, but may be granted exemptions for industrial or
other public-interest purposes under Section 81(3). Hence due to
distribution of land, andless individual has been decreased, but the

maximum holding limited to 15 Acres when compared with other

states of India. Under such circumstances, if stipulation is raised

fom 50m, the following will be minimum requirement of land for a
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person applying for permission (here for the convenience the shape

of the applied area is taken as rectangular) 8 _ |

Minimum area (in Acres) required to run the |

Applied |
quarry, if the distance clearance under ‘
Area -
50m 100m 150m 200m
2.47 Acres
9.88 19.77 39.54 61.78
(1 Hectare)
12.35Acres
25.95 44 .48 66.72 96.37
(5 Hectare) ‘
J _ e

It is evident from the above table that if the distance criteria is

increased, the area suitable for mining in Kerala may be reduced

substantially, which warrants imminent shortage of construction

material.

Western Ghats Ecologically Sensitive Area (ESA):

The Ministry of Environment, Forest and Climate change constituted

a High-Level Working Group to study the ecology, environmental

integrity and holistic development of the Western Ghats, given their

rich and unique biodiversity. The group was tasked with taking a

comprehensive view of the issues involved. aiming to harmonize

dspirations of local and indi

environmental and biodiversity protection with the needs and

genous people. Additionally, the High
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Level Working Group was to focus on sustainable development and
the environmental integrity of the region,_suggesting steps abd a
way forward to prevent further degradation of thevffragile ecology ofﬁ: .
the Western Ghats. The High Lével Working Group had sincg
submitted its report to the Ministry on 15th April, 2013 which was
kept in the public domain seeking cofnments or views of concerned
stakeholders and was also sent to the concerned six State
Governments of the Western Ghats regioln' namely, Gujarat,
Maharashtra, Goa, Karnataka, Kerala and Tamil Nadu for their
considered comments or viéws on the report. The High Level
Working Group has identified approximately thirty-seven percent of
the Western Ghats as ecologically sensitive which covers an area of
59,940 square kilometre of natural landscape of Western Ghats and
represents a continuous band of natural vegetation extending over a
‘horizontal distance of 1,500 kilometre and is spread across six
states of Western Ghats region namely, Gujarat, Maharashtra, Goa,
Karnataka, Kerala and Tamil Nadu and includes Protected Areas
and World Heritage Sites of Western Ghats and the High Level
Working Group has recommen'ded prohibition or regulation of

identified projects and activities in the Western Ghats Ecologically

Sensitive Areas which have maximum interventionist and destructive

pacts on ecosystems.
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The Ministry vide O.M No. 1-4/2012 — RE (Pt.), dated the 20th
December 2013, had inter-alia sought suggestions from the $tate

Governments on modifications in the boundary of the Ecologically ‘,

Sensitive Area as identified by the High Level Working Group on théz-
basis of physical verification. The State Government of Kerala had
earlier undertaken the exercise of demarcating Ecologically
Sensitive Areas in the state by physical verification. The
Ecologically Sensitive Area recommended b’y the Kerala State
Government is spread over an area of 9,993.7 square
kilometers, which includeé 9,107 square kilometers of forest
area and 886.7 square kilometers of non-forest area, and thus
the Ecologically Sensitive Area in the Kerala State is 9,993.7
square kilometers, compared to the 13,108 square kilometers
recommended by the High-Level Working Group. Earlier the
Ministry issued a draft notification vide S. O. No. 733 (E), dated the

10th March 2014, declaring Ecologically Sensitive Area in the

Western Ghats taking into account the Ecologically Sensitive Area

demarcated by Kerala Government for the State of Kerala instead Qf
Ecologically Sensitive Area recommended by High Level Workiqg
Group for the State, while for other States of Western Ghats regi_cé‘n_
the Ecologically sensitive Area recommended by the High Level

VWorking Group was considered. Since then, many draft notificatioqs
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were come out and the last draft notification of the Western Ghats
Ecologically Sensitive Areas has come out on 31.0?.2024 ivide
Notification No. S.0. 3060(E), in which the Eco-sensitive Area inh ._
the State of Kerala covers an area of 9,993.7 square kilometeré,ﬂ:{
including 9,107 square kilometers of forest arera and 886.7 square
kilometers of non-forest area. In the said draft notification it is
addressed that the detailed village-wise boundary descriptions of the
Eco-sensitive Area, along with its cadastral mép proposed by the
State Government are available on the website of the Kerala State
Biodiversity Board. It is also vdescribed in the draft notification that
there shall be a complete ban on mining, quarrying and sand
mining in Ecologically Sensitive Area and all existing mines
shall be phased out within five years from the date of issue of
the final notification or on the expiry of the existing mining
lease, and whichever is earlier. Currently the Department Mo'_f
Mining and Geology does not consider the application for mineral
concession, if the applied area is reported as part of the ESA by
Revenue/ LSG Departments. A true copy of the Draft Notification

dated 31.07.2024 of the MoEF & CC is produced herewith and

marked as Annexure — 2.
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State has 29.66% of the area under the land use classification
category ‘Forest’ (11,522 km? out of the 38,863 kmz). Apart fromi that
there are 18 wildlife sanctuaries and 6 National :Parks in Kerablié.‘ ',
More than that the Geological and Geographical constraints ||ke‘
susceptibility to disaster like landslides are to be taken into
consideration before granting permission for quarrying. Besides, the
State is having a North to South orientation and hence having a
costal stretch of 590km embedded with lagoons and lakes inviting
Costal Zone Regulations. When take a traverse, the State is
endowed with 44 Rivers, in which 3 flowing towards east. Rivers and
its tributaries again compel to leave a distance clearance of 50m as
per the Kerala Minor Mineral Concession Rules, 2015. From the
above data, the land capable of keeping under mining is very less

when compared to other states.

It is most humbly submitted that the following is the status of both

Granite and Laterite Building stone quarries of Kerala

Pending Applications ]
Working Under —u/
LOI Issued
Processing
Quarrying Lease 436 882 351
qQarrying Permit | 353 1274 633
N A
P
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o Totéi“”"1”“’755__"‘“["""'2156 984 ’

4. It is humbly submitted that the applicants who have filed for fresh Iease‘({: :

i
1

renewal are not party to the Hon'ble Tribunal, so any order will bé('
prejudicial to them. In this connection it is humbly placed on record that
the State is ready to argue the matter on merits and therefore there is
no requirement to consider an interim prayer at this stage. Besides, so

far none of the parties including the Amicus had asked for any interim

ey

DEPONENT =

SHANMUVATS: Y. ot
ty Secretary to Governm
DeG%l\‘n’.' of Kerala (PEN-644377)
VERIFICATION Law Wing, O/o the Resident Commissioner,
Travancore Palace, K.G. Marg,

New Deihi-110001

relief.

4

|, the above-named deponent do hereby verify that the contents of this
affidavit from paras 1 to 4 are true and correct to the best of my knowledge

ey and belief and nothing material has been concealed therein. Verified on this

w
Nﬂg\b:\* h '

17" day of September, 2025 at New Delhi.

IDENTIFIED BY %

DEPQNENT ¢

SHANMUVATHY v, .
Deputy Secretary to Government
Gowmt. of Kerala (PEN-644 .
Law Wing, O/o the Resident Commissioner,
Travancore Palace, K.G, Marg, )
New Delhi-110001
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ABSTRACT
Blasting is an essential component in mining
and one of the most economical method of
rock excavation applicable to both surface
and underground mines. The effect of
blasting arising from the mining operation is
one of the fundamental problems in the
mining industry. Rock fragmentation also
plays a pivotal role in large scale mining
because of its direct effect on cost of drilling,
blasting, secondary blasting, crushing and
there-by affecting the overall cost of
production. The research investigates the
effect of initiation device on environment and
the production cost. The objectives of the
research were achieved through field
measurement and data collection. Various
informations pertaining to blasting agents
and accessories used for blasting operations
were also collected. The results revealed that
the flyrock, noise and vibration generated
during blasting with NONEL are found to be
minimal as compared to the safety fuse and
the electrical methods. It is also observed
that NONEL initiation increases blasting
efficiency and also optimize the cost of

blasting.

Keywords: NONEL, Booster, Blast Hole
Drilling, Mine - PNR Mines, ANFO,
Detonators

INTRODUCTION

Blasting is the process of breaking of
bulk rock masses into loose forms, using
explosive compounds. Here, the primary role is
played by the explosives. The explosives are the
substances or devices used in blasting. The
explosives are used to produce a volume of
rapidly expanding gas that exerts sudden

pressure on its surroundings and break the mass
into pieces. There are three common types of
explosives used for blasting as chemical,
mechanical, and nuclear explosives. The first
chemical explosive was gunpowder. Germans
manufactured gunpowder in the early 1300s. A
detonator is a device used to trigger this
explosive device. Detonators can be chemically,
mechanically, or electrically initiated. Different
explosives require different amounts of energy
to detonate. Detonation is a necessity for the
explosive to get triggered for blasting.

1.1) NONEL INITIATION:

Non electric initiation system, NONEL,
invented by Per Anders Persson (Nitro Nobel,
later Dyno Nobel); introduced to market in
1972.NONEL products can be used with all cast
boosters,  dynamites and  cap-sensitive
explosives. Nonel is a shock tube detonator
designed to initiate explosions, generally for the
purpose of demolition of buildings and for use
in the blasting of rock in mines and quarries.
Instead of electric wires, a hollow plastic tube
delivers the firing impulse to the detonator,
making it immune to most of the hazards
associated with stray electric current. To meet
the ever increasing demand for many minerals,
large opencast mines are being planned with
high production capacities. To achieve these
high production targets, huge explosive
quantities are being initiated in a round. As the
initiation system influences the blast results, it
IS necessary to select proper initiation system.
Increasing economic pressures environmental
constraints and safety mandates in recent years
have called for precise focus on drilling and
blasting operations in the mining industry. It is
generally claimed by the manufacturers that
non-electric shock tube system (NONEL)
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improves over all blasting results. As per MMR
1961, Reg.164, 1B (a) not more than of 2kg
explosives per delay are used. So, with the help
of NONEL blasting, this can be achieved which
satisfy DGMS.

1.2) REASON FOR SELECTING THE
PROJECT:

The effects of blasting arising from the
excavations is one of the fundamental problems
in the mining industry, rock fragmentation also
plays a pivotal role in large scale mining
because of its direct effect on cost of drilling,
blasting, secondary blasting and crushing.

Thus, it is essential to consider rock
fragmentation in blast design, the optimum
blasting pattern to excavate a quarry efficiently
and economically can be determined based on
the maximum production cost which is
generally estimated based on the rock
fragmentation. Blasting operations need cogent
measures due to its remarkable influence on the
stability of rock slopes especially in situations
where blasting operation is not being carried out
with utmost or designed accuracy. Various
ways in which blasting operations affects its
environment needed to be accountable for but
the most relevant is the structural damage due to
vibration inductions, noise, fly off materials, air
blast and shock waves resulting in the rock
slope failure by creating a new joints or
extension of the existing ones. Therefore it is
necessary to carefully apply effective blasting
techniques to achieve the desired result within
the minimum possible cost as well to minimize
environmental fall outs such as ground
vibration, air blast and fume production.

It has been revealed that the best initiation or
blasting method to apply is the non-electrical
blasting method (NONEL), because of the
following reasons:

1. It has safe environmental effect

2. High productivity rate.

Safe environmental effect involves bearable or
minimal noise, vibration and amount of fly off
rocks to the environments; different methods
have been critically analysed, which are safety
fuse method, electrical method and NONEL
method that show various degree of
fragmentations, noise produced and vibration
generated, which shows that NONEL method is
the safest way of carrying out blasting
operation.

Nonelectric Initiation
Surface Delay - Construction

2) ORICA

Basze Charge
(0.0 = F00 meg of Lead Azida)

Delay Element
Isolation Cup

Free Space
Crimp
Rubber Bush
Shock Tube

Figure 1: Nonel Initiation system.

2.1) PROBLEM STATEMENT:

Increasing economic pressures,
environmental constraints and safety
mandates in recent years have called for precise
focus on drilling and blasting operations in the
mining industry. With urbanization and mines
getting closer to human habitation, it is
important to conduct blasts with safer systems
of initiation in order to control ground
vibrations and noise  with  improved
Fragmentation. It is generally claimed by the
manufacturers that non-electric shock tube
system (NONEL) improves over all blasting
results. Down the hole initiators initiate the
explosive column at a given (bottom) point .A
systematic study was taken up to analyse the
influence of NONELs on rock fragmentation,
ground vibration and noise.

2.2) OBJECTIVE:

1) The main objectives of Nonel Blasting
are to reduce the ground vibration,
noise, flyrocks generated due to blasting
operations.

2) To give high blasting efficiency and to
optimize cost.

METHODOLOGY

3.1) BLAST HOLE DRILLING:

Blast hole Drilling is a technique used in
mining whereby a hole is drilled into the
surface of the rock, packed with
explosive material, and detonated. The
aim of this technique is to induce cracks
in the inner geology of the surrounding
rock, in order to facilitate further drilling
and associated mining activity. The
initial hole into which the explosives are
packed is known as the “blast hole”.
Blast hole drilling is one of the primary
surface drilling techniques employed in
mining operations today. Blast hole
drilling is traditionally used wherever the
mining company wants to explore the
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mineral composition or potential mineral
yield of the area demarcated for their
mining interests.

3.2) PRIMING OF EXPLOSIVES:

The massive use of blasting agents such
as ANFO, Heavy ANFO etc., in rock breakage
has brought about an important development of
initiation and priming techniques. This is due
to, on one hand, the relative insensitivity of
these compounds and, on the other hand, a
desire to obtain maximum performance from
the energy released by the explosives used in
the process. The detonation process requires
initiation energy so that it can develop and
maintain stable conditions.

3.3) PRIMER AND BOOSTER:

Priming a charge is simply positioning a
suitable primer within a charge or column of
explosives. The object is to provide the
primary-initiating explosion needed to detonate
the main charge efficiently. If an explosives
column is not initiated properly, its optimum
energy cannot be generated. The terms “primer”
and “booster” are often confused. Primer is a
unit of cap-sensitive explosive used to initiate
other explosives or blasting agents. A primer
contains a detonator or other initiating device
such as detonating cord. The primer cartridge
should be assembled at the work-site. The
transport of cap primers is hazardous and is
against the regulation of most countries.
Priming should be done correctly by
experienced shot-firers. The commonly used
booster in Dalmia Cement Bharat Ltd. is
KELVEX P. Sometimes, after detonation, a low
sensitivity explosive may show signs of losing
the VOD progressively along its column. This
may arise when an ANFO charge is
contaminated with water. The boosters can be
placed at appropriate intervals (about 30 times
the blast hole diameter) to increase the VOD
along the explosives column. Boosters can be
placed at appropriate spots where the ground is
especially hard and requires extra pressure for
satisfactory breakage.

3.4) EXPLOSIVES:

The commonly used explosive in
Dalmia Cements Bharat Ltd. is Ammonium
Nitrate Fuel Oil (ANFO). Ammonium nitrate
(AN) based explosives are the cheapest and
most frequently used commercial explosives.
ANFO explosives are more frequently used for
blasting than the other two types of ammonium

nitrate based explosives (emulsion and slurry
explosives. Satisfactory blasting performance, a
relatively low price, and safety during blasting
operations, simple manufacture and the
possibility of mechanical loading of boreholes
are the main reasons for its frequent use. A
significant number of the individual factors that
influence the detonation parameters of ANFO
have been tested and determined. For pure
ANFO, the main factors are the properties of
the ANprills, the fuel/oil ratio, the density and
charge diameter. It is possible to influence the
detonation parameters of ANFO by adding
flammable or non-flammable components. The
AN/FO ratio was determined by an ANFO test,
after the sample had been mixed, and was
94.5/5.5. The measured ANFO bulk density
was 823 kg/m3.

3.5) STEMMING:

Stemming enhances fragmentation and
rock displacement by reducing premature
venting of high pressure explosion gases to
atmosphere. Good stemming maintains high gas
pressure within blast hole for longer period of
time. This method helps in confine the gases
within a borehole and helps to prevent high cost
of blasting, air blast, excessive ground
vibration, fly rock and boulders. This reduces
energy waste, minimizes air blast and improper
fragmentation a suitable inert incombustible
material used to confine or separate explosive in
a drill hole or to cover explosive in mud
capping is called stemming material. Stemming
is a material that is put inside of a blast hole to
help prevent gases from escaping.

3.6) BLASTING INTIATION:
There are three NONEL-based initiation
systems are available:

1) NONEL MS

2) NONEL EZTL

3) NONEL UNIDET

4) NONEL LP

NONEL MS, NONEL EZTL and
NONEL UNIDET are used for bench blasting.
Their delay times are therefore designed to suit
the conditions that prevail in bench blasting.
When blasting several rows on a bench, it is
important that the rock in the first row is given
enough time to move forwards before the next
row starts to move. Since rock swells by
approximately 50% in volume when broken up
by explosives, room must be made for this
expansion within a very short period of time.
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Studies have shown that, ideally, the rock in a
row should move forwards by 1/3 of the burden
before the next row is allowed to detonate.
Since the required delay time between rows can
vary between 10 ms per meter of burden in hard
rock to 30 ms/m in soft rock, a value of 15
ms/m can generally be used as a guideline.
MINE VISIT

4.1) STUDY AREA:

M/s Dalmia Cement (Bharat) Limited
(DCBL), one of the leading cement
manufacturing companies in India operating its
cement plants at Tamilnadu, Andhra Pradesh,
Karnataka, Orissa, Assam and Meghalaya. In
Tamilnadu, two plants are located at Trichy and
Ariyalur districts. The production capacity of
each plant is 2.4 million and 2.0 million tonnes
per annum respectively. The raw material
requirements of these plants are accomplished
from its captive mines operating at various
locations in Trichy and Ariyalur districts. The
Amalgamated  Periyanagalur,  Aminabad&
Khairulabad Limestone Mines is located at
Ariyalur district and it is planned to mine
around 1.9 million tons of limestone per annum
to supply cement plants located in Dalmiapuram
and Ariyalur.

4.2) MINIMATE:

Figure 8: Minimate

The Instantel® Minimate Blaster™ vibration
and overpressure monitor has the features you
need for reliable blast monitoring in a simple
and economical package.

SIMPLE:

The monitor incorporates an eight-key tactile
keypad and on-board LCD, with a clearly
structured, menu-driven interface - giving you
complete control for quick and easy setup and
operation. In addition, the Instantel®
AutoRecord™ record stop mode automatically
sets the record length based on vibration and
overpressure activity, helping ensure that you
record the entire event. It also comes with an
integrated monitoring log, for compliance with
many local and regional regulatory standards.
FLEXIBLE:

Producing professional reports is easy. Print
directly from the Minimate Blaster monitor to
one of many compatible printers, or transfer
events directly to an Instantel Blastmate 1™
monitor and print using the integrated on-board
printer. Events can also be easily downloaded
to a computer via a standard RS-232 interface
using the included Instantel Blastware®
Compliance Module software. From there, you
have all the tools to generate full-page event
reports and frequency analysis.

RELIABLE:

A vibration monitor is a necessity, so it had
better work — always. That’s why so many
blasters trust Instantel reliability. With standard
features like zero-dead-time while recording,
300-event memory, and a battery that has the
capacity for 210 hours of continuous
monitoring, the Minimate Blaster monitoring
system gives you confidence that you will get
the record every time.

DGMS Prescribed Permissible Limit for
Ground Vibration:

Type of structures

Dominant Excitation frequency, Hz

<8Hz | 825Hz ‘ >25Hz

(A) Buildings/structures not belong to the owner

1. Domestic houses/structures 5 10 15

(Kuchcha, bricks & Cemejnt)
2. Industrial building 10 20 25
3. Objects of historical importance & 2 5 10

sensitive Structures

(B) Buildings belonging to the owner with limited span of life

1. Domestic houses/structures 10 15 20

15 25 50

2. Industrial buildings

DATA ANALYSIS

5.0) BLASTING DATA SHEET 1:

MINE - PNR MINES (DALMIA CEMENTYS)
BLOCK -F

GRADE - MEDIUM

BOOSTER - KELVEX POWER 90E
EXPLOSIVES - ANFO

BLAST PARAMETERS VALUES
1.NOOF HOLES (No.) 102

2 BURDEN*SPACTNG*DEPTH

3. TOTAL DEFTH(um meter ] (Bleters, 5] 370

4 EXPECTED YIELD

> TOTAL EXPLOSIVES USED (Fge) 1002

B CHAKGE HOLE (KEs) w5

7 POWDEFR FACTOFR

¥ BOOSTEHR FEECENTAGE ) 5

9.ANFO PERCENTAGE (%) 92

TOMETIOD OF DLASTING NOMEL

11 TIME OF BLASTING 12 DOFM

Table 1: BLASTING DATA SHEET 1

ISSN (PRINT): 2393-8374, (ONLINE): 2394-0697, VOLUME-6, ISSUE-6, 2019

DOI: 10.21276/ijcesr.2019.6.6.38

226



INTERNATIONAL JOURNAL OF CURRENT E@I&EERING AND SCIENTIFIC RESEARCH (IJCESR4376

EXPLOSIVE PARTICULARS VALUES EXPLOSIVES - ANFO
BLAST PARAMETERS VALUES
1. BOOSTERS Kgs) 102 TNO OF HOLES o) 53
2. ANPRILLS (Kgs) 900 2 BURDEN*SPACING*DEPTH (Dvlsters) 353351
1ED (No.) 04 3. TOTAL DEPTH(in meter) (Meters) 253
4.SHOCK TUBE-200ms(8mts) (No.) 102 4EXPECTED YIELD (Tons) 3355
5 TOTAL EXPLOSIVES USED ®zs) 07
Table 2: EXPLOSIVE PARTICULARS 1 CRAEGEROLE =
7 POWDER FAC TOR (Tons'kg) 6.6
BLASTING PATTERN: § BOOSTER PERCENTAGE ) g
p 9 ANFO PERCENTAGE (2e) 92
=] f: — 10 METHOD OF BLASTING NONEL
". g 11.TIME OF BLASTING 13 30PM

Table 4: BLASTING DATA SHEET 2

EXPLOSIVE PARTICULARS VALUES
‘ 5 1BOOSTERS Kas) 102
2 ANPRILLS Kas) 900
Figure 9: Blasting Pattern 1 3ED o) o
4 SHOCK TUBE-200ms(8mts) No) 102
GROUND VIBRATION AND NOISE DATA

Table 2: EXPLOSIVE PARTICULARS 1

COLLECTED USING MINIMATE:
o pore e BLASTING PATTERN:

Figure 9: Blasting Pattern 1

GROUND VIBRATION AND NOISE DATA
COLLECTED USING MINIMATE:

om B om 010 1 ot 1
TR — — e

COST ANALYSIS:
' TIENS COSTS(Rs)

Booster (Rs.70kg) 7650

AN Prills (RS:45/kg) 40500

DED (®s.15) 50 oty

Shock Tube 200ms/8m (Rs.85) 8670

Labour cost (Rs 400/each) 2400 m ;

Total costs 59,280

Table 3: COST ANALYSIS 1

5.3) BLASTING DATA SHEET 2:

MINE - PNR MINES (DALMIA CEMENTYS)
BLOCK -E

GRADE - MEDIUM

BOOSTER - KELVEX POWER 90E
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COST ANALYSIS:

i ITEMS COSTS(Rs)
Booster (Rs.70/kg) 3990
AN Prills (RS 43kg) 33750
DED (Rs.15) 60
Shock Tube 200ms/8m (Rs.83) 4505
Labour cost (Rs.400/each) 2400
Total costs 44,705

Table 6: COST ANALYSIS 2

5.3) BLASTING DATA SHEET 3:

MINE - PNR MINES (DALMIA CEMENTS)

BLOCK - L
GRADE - MEDIUM

BOOSTER - KELVEX POWER 90E

EXPLOSIVES - ANFO

BLAST PARAMETERS VALUES
TNO OF HOLES [CH] 70
7 BURDEN-SPACING*DEPTH Deters) 3574781
3 TOTAL DEPTH(n meten) Deters) 71
FEXPECTED YIELD (Tons) 3788
5. TOTAL EXPLOSIVES USED ®zs) 813
§.CHARGE HOLE ®z=) 38
7 POWDER FACTOR (Tonskg) 58
S BOOSTER PERCENTAGE 5] g
§ ANFO PERCENTAGE 5] 52
10 METHOD OF BLASTING DED
11 TIME OF BLASTING 12.00PM

Table 1: BLASTING DATA SHEET 1

BLASTING PATTERN:

GROUND VIBRATION AND NOISE DATA

COLLECTED USING MINIMATE:

PHRMINES

Velocity (mmis)

s § if

DGMS India (A)

Permissinie Grouna Vibratien

£

COST ANALYSIS:

- ITEMS COSTS(Rs)
Booster (Bs.70kg) 4410
AN Prills (RS.45/kg) 33750
DED (Rs.13) 300
Labour cost (Rs.400/each) 2400
Total costs 40,860

Table 6: COST ANALYSIS 2
5.4) BLASTING DATA SHEET 4:
MINE - PNR MINES (DALMIA CEMENTS)

BLOCK -C
GRADE - MEDIUM

BOOSTER - KELVEX POWER 90E

EXPLOSIVE VALTES
PARTICULARS EXPLOSIVES - ANFO
1.BOOSTERS (Egs) 63 BLAST PARAMETERS VALUES
7 ANPRILLS (Kzs) 750 NG OFEOIES =3 =
3ED No) 0
2 BURDENSPACING*DEPTH DMeters) 3735766
IDF M) 200
3 TOTAL DEPTH(in meter) (Meters) 320
1 EXPECTED YIELD {Tons) 6720
Table 5: EXPLOSIVE PARTICULARS 2
5 TOTAL EXPLOSIVES USED ) 1196
Figure 13: Blasting pattern 3 § CHARGE HOLE s 2
7 POWDER FAC TOR (Tonskg) 36
S BOOSTER PERCENTAGE ) 5
|
"J' 0 ANFO PERCENTAGE %) 5
10 METHOD OF BLASTING DED
11.TIME OF BLASTING 13.00PM
=
£ o . Table 10: BLASTING DATA SHEET 4
\
r, / 2 o - \
P
-0 a L] a
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EXPLOSIVE VALUES

PARTICULARS

1.BOOSTERS 96

(Kes)

2. ANPRILLS 1100

(Kgs)

3.ED 48

™o,

4. DF 300

(Mts.)

Table 11: EXPLOSIVE PARTICULARS 4
BLASTING PATTERN:

GROUND VIBRATION AND NOISE DATA
COLLECTED USING MINIMATE:

nnnnnnnnnnnn

.......................

Ve (o)

Tran

)

sy Amplitude Scale: Goo: 200 MMISTY Mis 5.00 pa (Lt

COST ANALYSIS:

ITEMS

Sensce Check

COSTS(Rs)

Booster(Rs.70/kg) 6720

AN Prills (RS.45/kg) 49500

DED (Rs.15) 720

Labour cost (Rs.400/each) 2400

Total costs 59,340

Table 12: COST ANALYSIS
COMPARATIVE STUDY 1:

SLNO PARAMETERS NONEL ED
1 No. of holes 102 20
Booster used(Kgs) 102 63
3 ANprills used (Kgs) 200 750
4 Ground vibration(PPV) 1.41mm’s 5.89mm’s
5 Overall Cost(Rs) 55,280 40,860
COMPARATIVE STUDY 2:
#
SLNO PARAMETERS NONEL ED
1 No. of holes 53 48
Booster used(Kgs) 57 96
3 ANprills used (Kgs) 750 1100
3 Ground vibration(PPV) 1.76mm’s 9 24mm’s
5 Overall Cost(Rs) 44,705 59,340

Conclusion:

Safe environmental effect involves bearable or
minimal noise, vibration and amount of fly off
rocks to the environments. Different methods
have been critically analysed, which are
electrical method and NONEL method that
show various degrees of fragmentations, noise
produced and vibration generated, which shows
that NONEL method is the safest way of
carrying out blasting operation. From the above
table we have concluded that NONEL initiated
blasts gives very less ground vibration. Nonel
initiation provides reasonably good solution to
fly rock problem. Also Noise level reduced
significantly by nonel initiation system. The
overall cost of blasting in NONEL is very less
compared to electrical blasting and hence it
optimizes the cost of blasting.
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STET SAERET
afedt =JTe, Aa % qierHT 92 % ST I U ggaqul GIers i Ty g 3T I8 TETad,
FOUT, FTALL 3T ST H&AT H (T AT T IGH & T4T 600 HieT & ATEF 6l 36 FaTs T AR 6
AT T o FT IA % FHATHATT % AT 1500 Frerrsies & &= # FaAT gal § i 97 &1 q2 7 T
AT AT oI, AT, AT, FATeH, He AT JHAATE % I qF el U g;

3, af2rft = At Sa RBfegar 1 ggayget T =i S= Afaear w1 aemr 8 6 78 o\ F
FHET qTeal T wATiE Tortagy, g, WA=, agat, qfery, st i e e F S|t f
ArgeTedt g1 a8 e, AT, Sre=i|l, AT Y Fegd S|l RETIET "gedul ardrEaeer & ST Ed
Feqfa  fEreat % fasr &1 ggeget 7 off €

3, FfErdY =Tet § o9 AaYd YThaE am g ST ARReHT I, AA9 Sog WaTE, ATARIY
T, 9T, H9Te f@y 92adi TaTe, AR S TET TATEL TUTAT STH FTedTd T Stasiq il eqT=s
et Y s 7 a2

AL, FAERT 7 qfErT =rEt F qe= TR qU ge qn w1 gaenr G e fee g= i |/
afvafera o & FitE aferdY are s sofaat i sty #1 3 8, 97 & 78 993 et S Bt
F forw g oft & v zafery =g S Rfaear B % o sEe g;

3, af2rfy =1e Faw aygg = Afedar F fore srag € 981 €, afes Tgf o 5 F:iire satwar it
SEEIT ATAT IF TAEEAT T & FIeaterd g sfi¥ Taiery & % 4TeuiT 3 siaa o fawre & arar-ar
aferT =Tel it STyaqd St [AfaedT it a9y TEd ST SR F ol |l AT har gl it = F
R [Faa % @axi & Wi gaaqeiie a1 Afaaaaqseiie &, Tarey qear o agioadl & G Iqmr 6
AFTHAT &

X, Safh, §Ae F G uEl # 99 9 At J9 fAfawar # @d guo St
aTi R, Tataeiiar sEear i g8y A 7 Aeqaq w3 F oy us 37 wq0T w14 99g F To5T
TR | T TAT ST qAHaTeat sl STl oY SATRTeATsl & 919 qAa<or e Sig Ffaear dweor
HTHSTET TATIOT XA 6 I2¢T | TTHA Hal 9% ATTH FEHI01 T@ FHT FIH 97 T4T 47| 3896 ATdRH, IF
AL FTT g T & & qad [AhTe 3T TATELUT FESAT I €T hiwd HeAT AT, TR =7e T A9F
arferfaet i STfer &2 & Tahe o forT aw ST SR 7 a7 AT A7)

3liX, 3 FOOF FARLT T8 15 19, 2013 T FATAT | (a1 97 weqa 67 ot S "@afea
Ragmeant &t Srear-femaforat a1 f=Em 7 & e 9fea® S | T@r 9T 97 3T 39 ST "el & &
#T Hag Bg ST LA ATHA: [S0d, g, TaT, FAleh, i A qradrg & {9re 98 I
gla=Ta Err-feeatort ar e % forw S = o,

3iX, IF TT FEAG THg 7 AT S 16 Traerd TSt =t it qg=r qrieafashiy gt
g % w9 H Af g, oad afswdt =met F wrhas 9397 #7 59,940 T e FT &7 Aar g 3T T2
1,500 fehertes #it &fasT g % WTHias a=eqid & TR hetl 9&t i a19d FdT g i Tg Il =ref
8 % Fg WAl AT ST, HEITE, IET, Frdledh, hid AT AHAATg AT (oo FIierd &= i< qfesr
HqTel o fored FAaa w0 AiEaterd g oY 3g TaiT RS0 93g § I eidahl Haal &= § Tgo1 &l T
afSETet S Sramsmard, e arifeatadt soment § sAfeemaw @ o7 ATy waa 92a1 8, &
gfauer s fafa=ae it Rrerfer & 8;

ST, HATAT F FATAT ATIT HO0 1-4/2012-32(ATT), arira 20 fawew, 2013 5T o+ a1l &
ATT-ATS, AITAF TATIT F AT IF FqO0T FIARLT THE G TgATd [0 T qUiieriaehl dadr &= v
T | FeTei 9% 15T 9¥Eh | GAF 978 0 6,

X, FLA ALHIE TR F gl gf TqoF § UTRRITIdr "odt q\ F Fifds acdmd= g
T eAtaet Faal &= & HHET F7 FH A9 SR *o@ET om ST 9w g e B @
o fRarfaehT Ha<t & 9993.7 =T fhrfies & &= § %aT gan 2, or|d aw & #°71 9107 &1 herfies o
qEATd g 3T 886.7 a1 (e ad [@gM &7 g 3T 38 T i 15T § Ig T HAH0 908
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FTT Frerier e 70 13,108 vt e efiey aTiREataet Saat & i qoT § 9993.7 av e rHieT &
& 3T &

Y, TEH T HATAT F UF TTeT ATATAAT F1.1. €. 733 (1), ar@ 10 |71+, 2014 ST F2d
TU A 5T o0, et aahe g HAifea fhu o ariRfatad sa<t &= &7 Jiug B T & 9
gt &0 S T s & o s W e anr aeifaa o o o, safE 9y s 1 ag g
sreifaa TRt Ha<t & afsrsT =rel & o= AT g /19 fordT 14,

T, Firg TR F ITET ATSTGAAT AT F.3A. 733(3A), T 10 719, 2014 FT 3@ ad gC
afe=lt |Te &5 At F oAl T AITdw FATIT FIT AT et At S & HinT wr ST o #5
FAHT ITeT 6T @ 3 AT 9 5[, 2014 % T F1RT et UsT 6 (AT (7 il UHT T8 Ta 647
AT T,

S, AT TLHIT o ATAH TATIT G I ATT0T Hoar ST o FTHIH ol ST ol SATeqr i
F form s afe=st =re F Tog gl aur At qurenfat g auT-a9y 7 gegl/Haret w1 qurdmE
T o o afe= T =Te & & TsT TATEX 3T a9 "l it 95F 7 JeTs, 2015 TAqT TLFHT =7 &7 &
Tqial T g% 3 3R, 2015 FT A i of;

3, afe=HT "Te AT ST AR & TAAadi 7 7 AT, 2015 T AT 95F 6 I grad
FoRaT o7 T 1A acamae g T ferfaeht Sedt ST T {6 02T 319 & U= | g

AR, AT TSH H Tg TIC FIA HT Hehoed TRIT 73T o7 6 afe=wdt =ret & daifra qfeatadr
ALY ST o W< [HaTe e are ST AT T (eI 19 qg1 g 3 FHI T8 9rdT 997 harsardt
T ST A AT AN AT THIQT SATEEHAT | SATA e ITSLT % FHILIT TATET Aal giv;

AT, Fee T FLH 7 qrg 11, 37, 2016 FT I =7 & F 90 el 6 UF 9o Ao
F &Y [ty o & a4 fawa, 2015 &t S0 SATEag=eT 26 Sifaw =9 39 % o7 s =1=471 &7 e

I |

M, 9% ATAR, g TR T 11 AT, 2018 FT HATAT | HATT T TTHTT F TAATATT
AT Uk FoF AT ¥ i ag [t forar & faais 27 wwady, 2017 #r yrea srfeeEeT =& sifom =7
7 oo Rt gq sreme 2rT;

ST, FETT TLHTT T HHIET U2 F471 6 (o0 Igq¥ wq¥ digd A= 741 92 g 15 weasd, 2019;
21 \E, 2020; 23 Faa%, 2021; ¥ 3 ¥ 4 f&Haw, 2021 F et T AR F ATIHIETT 6 A7
Jooh AT i, S 57 g ¥ #EEr AfagEar /et #.e. 5135(3) e afeer sratr,
feoafort =i gz a7 gu o,

ST, TATE, a9 T Sarg Iadad 7a1ad o SIaT Haal o eI fashia T’ & qeeqo
TEAA TAT A & & SATAFHT, AT, AeTHRATHA AT AHTE SAHTATA Fl €419 § T gT 6 TT
LRI 6 AT 0F G0 A7 6 T & 18 et 2022 F FrATad ATIT & HIeTH § TFH A HT
LELRERIRI

ST, Ffafa 7 o & F1 & Sfeaar #r e § wad gu Gty a3 spaw, 2018 #it e
TEQT A & o0 {33 797 99 ST § i eHE TuHEa ST Afag=ar gedr 5135(2) aiE 30 S,
2022 ¥ STaH =T Al [&dT ST T,

X STaf, Fx g i fEres afafa 7 sgaw wax afgd @tes 591 9% 547 79iar sfeg=-r
T FAT A & 0 11 AT, 2022, 30 3TE, 2022; 17-19 94y, 2023; 17-19 95, 2023; 1- 6 7,
2023; 18 - 19 FaTs, 2023; 16-20 30TEd, 2023; 14-17 7Fza<, 2023 ¥ 26-28 #1=, 2024 T =ATe
AT % AT Foa i, Srad =7 wHiar st 97 weat 7 v srafad, feofirt s e gt gu
2

T sate, I Affa g {6 6 JoTe, 2022 FT THTAT HATET SATEHAAT TAA. 3072 (3) &
uTRfeafa® &7 | Hogaefier & & onf¥er By ST aTer WAt F gr AT i S 9 et v gEEn



34 4382

4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

AT AT HATe &= § TAT T 331U T {2f AT AT AT FT Tol gl A 5T TEwd o 9T
AT A1 o T T R G,

qq:, TETNT, TTEC0r (F2eAr) Afarf=aw, 1986 (1986 &1 29) Fr €T 3 3T TATALIT (FTEAT)
A7, 1986 & fA=w 5 & 3u-fAFw (3) 3T waw afedi T TN Fd g0 g T T80 F1T Sg oAl
AT [T, HSIY, AT, Frdledh, e AT AHAATG H Fel TETHT =T IIREA A &9 F Faaaeiier &9
T Arferg=a wedt g1 FHfeed &= #1 Tsgar f@eer 30 afeg=ar F Suey-% § 997 g

2. gfarHt wre TRRafedr @adt &= &t fimr sie Rawr (1) 37 =07 FeiEr a9g g et
ariefRrfaht St & it HAT i fHEer FEEr § -

(F) TIF T H uTifRfasht §aat &7 F AN F oA AT SUey @1 ¥ Uy €95 &
AL E ;

(@) aTREataeT Hadt &= & Ha< A arel GTHT H Gaiad Sl 3 It aigd Tsqare =1

SYTSE-T % AT & |
(2) T ST § uTRfRAfadT Hadt 47 9,993.7 T fRerHier ¥ = § %er gow g, Sad 9,107 =
FRATHTe T a7 &= § 3T 886.7 @i fhcAHIaT & a fAgIA &7 ATHA g i arfefeafaent gaar &= &

4T M7 fAgvor F oy T g g TEaTad ariRer et dadt S T UTHETY SHIRT Hed 1eF A9
fAfarear a1 &t aaETee 9T I § |

3. TRt €9t &= # [Afvg a1 fRafa e S art afasEe sk A (1)
Tf T BTe TATE0 Haad &= 39 T&drai, S % 17 %4, 2013, FAiq a8 aria, 5F arra i #sraa
#T IIATEE UX I LT FH I Kl A FT srqerre Far 73T o, & qga f@ews srwew afafaat ar
TTEAX, a9 TF AT THAAT GATAT AT T TG QAT Ahad qHiadl 1 T Fq0T a1ar
THTETT FHTET FeTeor Srfeetat & ger 91| &6 T 8 &7 f=mre= g a9m 3w vg 59 ywamEt w
TewTe = fRerfaaert o fF=wi % oA Frarer it S 8, F grewe Auferiaa ooft £ aResersi
A RaTsReTal 9 gfdsy grm

(F) @A qTR AT Faat &= | @A, Ic@qq ST Id @99 9% Q01 Tfdae SR S 6T JIsET @i &
T ST STTE=AT % AT o0 ST 67 JE | 979 a9 & Hia¥ = @ae 9 & g9 9%, 399 S0
T 98 31, TTaeATaE qLieh o THTT FT & ST |

(@) ardir faRE 9= aTRfEafadt gear S| # fGdr 95 ardE @R aREsEr o7 aaae 6396
foreqme it st Ag! & STt |

(3T) FEAT: FETT T FHFAT &S AT T[T TGO A0 A€ g gt goy fAfatey gy qu g=r
AT UH aq9T AR faeqr A Jfdeted Ham ST S i | ToE i qE FSE g
[ERERCICEARE IR EITIE AT

T PO St AT T &, A et i et 3 v iRy e o a v:

(=) W&, Awtor, AT i & R aRANHE: aaae 7 AfET & e ariREetast gedt a7 §
20,000 =T Hiex =¥ 3a¢ s7fe & FHa &= arer waw i [t & a9t 7= i Geaw aRaseEre @
T 50 FHAT AT T AfAF ¥ A7 1,50,000 =97 e a7 a9 Atk it AT e areft gt 721 sfiw
T B oY &7 Fwm a9 iaaed LT e FedT &g 9aqi i 79Hd 1
FAeaTe AT I ATV I Fle TTdaeer Tat Rl

Tre: (1) FAT T T % aqE ariRatadr gaat o § aaA saedd giaere i S @r v
AT & T TEariard ST Taresy Feg 70 36 7 Tha 81 2. 99T F =i § afadd 9w s
gfaaeg 981 2
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(2) Faferfaa aoft i Rt six frarwamat w = R e sgar Rt G smee-

(%) 9o T TRAISATT: Fr.em. 1533(3) arE 14 [Fdaw, 2006 F qTgd T gqiaeor g Feaior
SATERLAAT o AT TAT T TG TRATSIATSAT T HSLT &F ST TRt F27q fohi-

(i) ST % T UF SATIE qeATT F dgd Tedw TASr o SAfard e e s T8t
FT AN SATAT & T TF FHHT a7 HIEH H ATQAT 6 TdT8 FT HF T FH 1 T(dord srarrea
TR yarg gRtara ar;

(i)  UF GAT eI FAT S0 e o s IR 7 96T F agid 79 9T 9259 arel
TATE 3i¥ 99 g ATt 9+ i 5 fafarear &t g1f= &1 stisherr 3 ST &; s

(iii)y  UF IRASET 7 @ 9 IRASET F f= w7 w7 AT Eerer ft @ 9 @
ST S T foRet oft am 9 o8 3 50 wfaerd & stefi=r =7 2wt = 8n

(@) FEE aguer [FEEer arE gwT gur AfEe o AR MTEi/aEE ol F SR S aFiewr
ATt % T&q AquTad & e 9T SAATT & ST THIAT AT vl SAN FHl TRTAT & 6 [T gL TFAT
ERIGREAUS IS R EEE R RICEC R LRI C I e

(1) S FFATRATAT & HTHS H, ST Taqqd TAEe S a9 JATAT G0 TR T 1207 AT Heior
ATER=AT H.F1.3M.1533(3T), T 14 Fdaw, 2006 FT g1 & favid gTH § fT qriferfashl gaar
ST o Sfa9id o 8, 39 aiearsrrst 3T Grarwardi & fEm s 3Taer (1) & ofefi= fAfRfee =7 &
gfafug & 0 ¢, S ATag=ET & e & Tefid §91ad g 49 93@&aiy gq & W = &
ST | IF 36 qi=d THTF 377 Tahre 7 saeaahdr il = ST Ahed (ha1 S|

(7T) TTRfRafaeT Haat e § a9 S| A7 4T A0l TS & (0 Taa & Jrei | =& ofiv geaa
srtefadi F Iuddt o Sfdger T ST 99T, e ThH § dh AqHIET J6 AT 6l 07
ST TITEX, a9 S STAary Iaad #s1ad q9T aied Al & aq (a0 &l Ja9qree ¥ 9fea®
TTHA | TTEAT ST SO |

(%) FqgT A =T 7 TR aarEt (F9 AR A wrean) tafaa, 2006 (2007 #T 2) &
qefi g gl FFTq 6 SAUEATS AT AT AT SO S IRATSAI0 q97 AT S 7 %
oD Iy | T FETT AraeTE g

4. FITEAT AT TR & - (1) =9 ATSEAT F 3T’ o AT oY yaa i e gt =
& % TG T TLATL T T Sl T[T ALRTL I eATaehT Haat &= § Aeedi & TATEr AT o7
T o6 (o0 STUTr oo SATAT AT AT H ST U G TAT9d Fd G0, 97 a1l 6 91, 57
aeanTe, A AR @eumel i ittt #i 458 FAT o AeT Fe § g auardi &
ARG TAT 396 FEATT g w0 AT FE0 ST UTF T30 & AR & 9920, a9 3T a4y

TREdT AT 3T T ST TR 1T FoRAT SITOsTT |

(2) IT2RT =Te &1 T 6 TST TLHRT & TgART F TAEL, a9 AT TAGT TAqT HA1AT T T q1e
AT Fe 3T AT g TATTOd FTT ST GfHT "rel & qriedtaant i T 7 HEtd e aw
T FT ST IHAT ATE ST TAT 7 ATEG=AT F A1 Fharear § [t qwed= giaer y==
FT A AT [0 AT H ST T8 T&d Taa o § €T T2 H

(3) uTfRfEafaeit Haar & H AT TRATSATH TAT hATRATal il SATa TaTq MRt 963 1T
ALEHTY, 5T TUT AT qIE TAT FATAT & TTLIAF FIATAT FIT 0T SATUIAT S ariefeerfaehy gadr e
T Tt T qRASTet 6, g TATaon STy I7 a9 dadt ATy & At T2 g, TAEL, a9 AT
AT TREdT HATAT F Hag AT FIATAT G FF H FH a9 § U 18 T 67 Srosir |

(4) arefeatasr Fa<t & § UHT a9 aRASEren 6f, g S (FgUer Hamr o ) stef=am,
1974 (1974 T 6) IT aTF (T HaTor 3w ===n) srferf==a, 1981 (1981 FT 14) & 37efie ToTAq Fieed
& ToTT =T I, TATIIT FIA o [T TFATT T&TF il 5 8, g 1T TG0 =07 1€ g7 a9 § 7 § F:F
T AT AT F7 AT 3% Tag Ted GFT, TH ATILAAT o ITFLT T TRl FE a7 394 Jaa
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H ISTT T FEAT o, =T AT 6 7, AL I gU ATUE ST TT Il FATARTAT o A o qTel
gfsredt = &= it araq ey e fi Rt G w4 i 39 gfees SHT § Uty ALY |

5. IeAH & [T FRATS - TH ATALAAT o ST o [l Iocrad i IqT H, TATEL0 (HLeA0) =g,
1986 (1986 T 29) T IUAET ¥ =T TEITT TRIAIHT & eI TGTATT FTLATS o0l STURT |

6. = ATAAAT % ST, ATad ATE H ATATAT & ATH AT F el gi|
7. =9 ATSGEAT % Uy qriteAfadt qaay &7 § €tcq % Q1A Hl TATAT Tl BT |
[1-4-2012-3UFSTE-3TT §]
=Y. T, FHgT, JATAE ST

TS F

reofY ; Fe TS F e afE wre iR ot 87w g 8

wHE. | T gfaet  we aiiRfEufadt
Hagaefier & (3 fherrieT #)
1| ea 449
2 | wErnTE 17,340
3 UIEL 1,461
4 FATEH 20,668
5 | aftemrs 6,914
6 FLAT 9,993.7
T 56,825.7

feroquft: areafas & 1 Troa fi Rrerfer, Ragment F e siv mivfafad godt o Rows afafa *
AT 9 Ay =7 fo= Srom)
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T ST & S(qid e arer IR 91 qiRRafasht 3t & #T TsT-a< A==
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Tod § TRt da<t &= it aredt €A1 % qea fHget & s s Ay

fig reTer 9T
1 73.6032 21.115
2 73.6322 | 21.1018
3 73.6505 | 21.0659
4 73.625 | 21.0793
5 73.6069 | 21.0374
6 73.6553 | 21.0406
7 73.7128 | 21.0508
8 73.6303 | 21.0184
9 73.6174 | 20.9179
10 73.6545 | 20.9095
11 73.6924 | 20.8578
12 73.7185 | 20.9055
13 73.725 20.968
14 73.5147 | 21.0124
15 73.5154 | 20.9491
16 73.4792 | 20.9875
17 73.4447 | 20.9682
18 73.4826 | 20.9432
19 73.5138 | 20.9101
20 73.5482 | 20.9305
21 73.5136 | 20.8413
22 73.4317 | 20.7544
23 73.4227 | 20.7929
24 73.6622 20.6
25 73.6784 | 20.6307
26 73.718 | 20.6179
27 73.7638 | 20.6209
28 73.8108 | 20.6506
29 73.7521 | 20.6693
30 73.7374 | 20.7053
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HILT =T TSI AT

31 73.7607 | 20.7363 ﬁ—g By Ewrm—
32 73.8176 | 20.7309 41 | 73.6563 | 21.0015
33 73.8638 | 20.7539 42 | 73.6173 | 20.9957
34 73.8474 | 20.7254 43 | 73.5705 | 21.0126
35 73.8962 20.743 44 | 73.5484 | 21.0285
36 73.9232 | 20.7463 45 | 73.5327 | 20.9373
37 73.9075 20.779 46 | 73.5063 | 20.9267
47 | 73.5014 | 20.8211
38 73.9067 | 20.8222
48 | 73.5042 20.856
39 73.6185 | 21.1326
49 | 73.4502 | 20.8136
40 73.7369 | 21.0523 50 | 73.4769 | 20.7495
51| 73.4884 20.79
52 | 73.7381 | 21.0018
53 | 73.6472 | 20.9811
54 | 73.9282 | 20.8433
55| 73.9318 | 20.7644
56 73.94 | 20.7574
57 | 73.8786 | 20.7286
58 | 73.8306 | 20.7035
59 | 73.6328 | 21.1482
60 | 73.6676 | 21.1525
61 | 73.7273 | 20.5759
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Outer boundary of ESZ villages in Maharastra

Legend
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Point coordinates are provided in mahapts.txt
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AEIAY TST | 31 1o Tt o1 qrifRafaeht adt & H7 oI A =a-
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HILT T TSIA . AHTYTL

11

Ay # wTRRafasht ga<t &= it aredt dAT ¥ qew fHget & srerer sie Ay

[EE T LS
1| 74.0058 20.8256
2| 74.1064 20.7453
3| 74.0194 20.6892
4| 74.0191 20.612
5| 73.9412 20.6054
6| 73.8781 20.5993
7| 73.8235 20.4918
8| 73.9932 20.5268
9| 74.0579 20.5785

10 74.053 20.4379
11 74.019 20.3664
12| 73.8978 20.4141
13| 73.6994 20.4375
14 73.72 20.5541
15| 73.6027 20.5913
16 | 73.5408 20.5605
17 | 73.5606 20.4596
18 | 73.5139 20.3488
19| 73.4652 20.28
20 | 73.5387 20.2201
21 73.486 20.1581
22 | 73.3898 20.1504
24| 73.3232 19.9966
25| 73.2398 20.0314
26 | 73.4839 20.0493
27| 73.4799 19.9053
28 | 73.5366 19.8061
29 | 73.5707 19.7128
30 | 73.1098 20.0325
31 73.043 19.9627
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32| 73.1282 19.893
33| 73.1898 19.7765
34 | 73.1248 19.6719
35| 73.1853 19.6466
36 | 73.1206 19.5384
37 | 73.1944 19.4682
40 | 73.3863 19.6241
41| 73.4258 19.4225
42 | 73.5894 19.4016
43 | 73.5123 19.2406
44 | 73.4137 19.068
45| 73.3746 18.8911
46 | 73.3242 18.7207
47 | 73.2432 18.6505
48 | 73.0729 18.534
49 72.987 18.4214
51 73.253 18.4548
52 | 73.3929 18.3701
53 | 73.3688 18.2641
54 | 73.4378 18.1272
55| 73.5931 18.092
56 | 73.5066 17.9903
57 | 73.3683 17.8302
58 | 73.4914 17.6993
59 | 73.5768 17.5912
60 | 73.5668 17.4195
61| 73.5612 17.3075
62 | 73.6318 17.1219
63 | 73.6692 16.942
64 | 73.5789 16.781
65| 73.6967 16.664
66 | 73.6991 16.4548
67 | 73.7466 16.3661
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68 | 73.6751 16.1957
69 | 73.7503 16.0491
70 | 73.8298 15.8853
71| 73.7949 15.7828
72| 73.6179 15.9528
73| 73.4909 16.2748
74 73.507 16.3905
75| 73.6341 16.4554
76 | 73.6904 16.3323
77 | 73.6095 16.287
78 | 73.5076 16.6068
79| 73.4641 16.5316
80 73.585 16.4986
81| 73.6308 16.6018
82 | 73.5247 16.7018
83 | 73.3717 16.7962
84 | 73.4256 16.8789
85 73.452 16.9324
86 | 73.5682 17.0074
87 | 73.4826 17.2027
88 | 73.4341 17.3787
89 | 73.5529 17.4818
90 | 74.2737 15.8547
91| 74.1505 15.9612
92 | 74.2395 16.0693
93 | 74.1872 16.1125
94 | 74.1853 16.2414
95 74.111 16.2907
96 | 74.0468 16.438
97 | 73.9774 16.5363
98 | 74.0095 16.6283
99 | 73.9938 16.7393
100 | 73.9498 16.8317
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101 | 73.9167 17.0049
102 | 73.9114 17.2037
103 | 73.9035 17.2977
105 73.907 17.5424
106 | 73.8982 17.7378
107 | 73.7499 17.8679
108 | 73.7291 17.9999
109 73.768 18.187
110 73.634 18.3107
111 | 73.5707 18.4865
112 | 73.6273 18.608
113 | 73.5363 18.7441
114 73.661 18.8266
115 | 73.7288 19.0291
116 | 73.7184 19.1723
117 | 73.8576 19.2728
120 | 73.7481 19.5626
121 | 74.1112 19.8825
123 | 74.0361 18.2506
124 | 74.1293 18.2123
125 | 73.9262 20.8634
127 | 74.0179 19.2985
128 | 74.2116 15.7818
129 | 74.3292 15.7708
131 | 74.0329 17.0921
132 | 73.2838 20.1816
133 | 73.8762 15.7646
134 | 73.2917 18.0346
135 | 73.8744 18.0533
136 | 73.2079 20.1065
137 | 73.4285 20.4364
138 | 73.4266 20.3054
139 73.416 20.2726
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Trar # urRRRefasht ga<t &= it argdt €At * Hew fagst & sterier sfiw ena<

g | =amae T
1 74.061 15.6167
2| 74.0747 15.585
3| 74.0886 15.5509
4| 74.082 15.5315
5| 74.0956 15.5021
6| 74.1345 15.5168
7| 74.1222 15.4865
8 | 74.0765 15.4595
9| 74.0736 15.4127
10 | 74.1451 15.3546
11| 74.1572 15.2726
12 | 74.1658 15.2156
13| 74.1222 15.172
14 | 74.0698 15.1603
15| 74.1028 15.1079
16 | 74.1737 15.0881
17 | 74.1586 15.0672
18 | 74.097 15.042
19 | 74.0633 14.9976
20 | 74.0904 15.3369
21| 74.1355 15.2921
22 | 74.0895 15.3022
23| 74.0471 15.6247
24 | 741187 15.6524
25| 74.1191 15.4324
26| 74.1723 15.1895
27 | 74.2903 15.2865
28 | 74.2845 15.3846
30 | 74.2842 15.139
31| 74.2565 14.9944
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32 | 74.0886 14.8973
33| 73.954 15.0733
34 | 74.0037 15.0992
35| 73.9808 15.0539
36 | 74.0384 14.9855
37 | 74.1823 15.0414
38 | 74.1574 15.1446
39| 74.1075 15.284
40 | 74.2832 15.5271

FAteh ToF | 3 a1t afsrdy =re o @3t &= 1 Tasga- gl

N
A
J “
5 ¥ .
M’z-q'l {«’l‘, 1 (‘!
I ST VIS &
| e
g\:'i\eﬁ “'! 3 ‘.;,
‘s.«; LN 450 R.'
\ 5 %
¥ &
¢ 5 &
\ 3 . 49’
T A s
P Eien
.‘_'%f:;( .8 'é
" 2
1 3 3
‘x";" 3 ¢
Ls, . 4
‘l-‘.;" 35 48 .
. .
%, 39 10 o L
) . -, 4
40 46 S
4 34 B ™.
P 11 o
kY . i
" e da
N, 33 N
e 52 '>
| 32 51 < 1
L+ : *12 15 e
=
1;‘ pei 53
i 54
‘5 14
{ 30
i - 55
T 23 42
i ¥ * .15
i1 60
g 2
L Y 27 43
\ “2,,“?. 26 21
4 % 56
; .
AN g 7 &
5
kY “-a“ 2
> 23
Legend kY - &
i " X
====== National Boundary " \""fl,\ ‘!_\ ‘é',g 24
#™/" State Boundary "‘s,\ ‘‘‘‘‘ !v\ 44
e . 25
District Boundary K‘?‘ A < gg/}, -
\ e W
Paint coordinates are provided in karpts.tit . L
\ K,
Y .
0 40 80 Kilometers

IqEY G 4



48

4396

18 THE GAZETTE OF INDIA : EXTRAORDINARY [PART Il—SEC. 3(ii)]
Fetesh A qTiefht Gadt & i sredt AT e fhgen ¥ srerier s Jerax
fHg| wormax reTer
1| 74.4129 | 15.6723 fHg| =efae| s
47 | 75.1941 | 14.2836
3| 74.6629 15.4352 49 | 74.9011 | 15.0293
50 | 74.6538 | 15.3973
4| 74.5932 15.2894
51| 75.6091 | 13.7619
5| 7466| 150722 52 | 75.6079 | 13.8175
6 | 74.8283 15.1482 53 | 75.8127 | 13.5053
54 | 75.8119 | 13.4009
7| 74.8796 14.967
55| 75.6333 | 13.1691
8 | 74.9464 14.8263 56 75.78 | 12.4875
9| 75.011 14.556 57 | 75.9165 | 12.388
58 | 76.087 | 11.9669
10 | 74.8652 14.2586
59 | 76.8555 | 11.6903
11| 75.4945 | 14.0639 60 | 75.9437 | 12.8503
12 | 75.6272 13.7396
13 | 75.7526 13.6307
14 | 75.8488 13.3619
15| 75.6886 12.9701
16 | 75.7594 12.6417
17 75.7 12.3889
18 75.798 12.1444
19| 76.063 12.1388
21 | 75.9291 12.5904
22 | 76.0666 12.2477
23 | 76.2529 12.1801
24 | 76.4395 11.964
25 | 76.6229 11.8531
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27 | 75.4768 12.6429
28 | 75.4099 12.73
29 | 75.3231 13.0082
30| 75.0113 13.236
31 | 74.9341 13.4982
32 | 74.7493 13.7269
33 | 74.6565 13.8462
34 | 74.5589 14.0847
35 | 74.5099 14.375
36 | 74.3415 15.7662
37 | 741127 14.9139
38 | 74.4032 14.6117
39 | 74.5263 14.2409
40 | 74.4801 14.1365
41 | 75.3164 12.4984
42 | 75.6327 13.0114
43 | 75.7697 12.6816
44 | 76.5561 11.8571
45 | 71.2007 31.6736
46 | 75.4844 14.1767
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FffemTg & TIRRaTGR @3t &= it argd iar F ger [Hgett & srerier ik I

fig GRS areTer
1 76.3587 11.5908
2 76.484 11.5287
3 76.2936 11.4753
4 76.4141 11.4403
5 76.5232 11.3701
6 76.6616 11.4376
7 76.7509 11.6147
8 76.5443 11.6855
9 76.5505 11.3356
10 76.8576 11.3275
11 76.8158 11.2267
12 76.979 11.3812
13 76.8468 11.5823
14 76.8278 11.4419
15 76.7466 11.5029
16 77.0007 11.545
17 76.7311 11.1922
18 76.7516 11.119
19 76.8047 11.0562
20 76.6974 11.2378
21 76.6218 11.263
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22 76.7846 10.8908
23 76.7399 10.9689
24 76.8442 11.0219
25 76.8403 10.5569
26 76.9277 10.4858
27 77.0441 10.517
28 77.0779 10.508
29 77.0757 10.3926
30 77.0957 10.3096
31 76.9054 10.2526
32 77.0137 10.3166
33 76.9682 10.3876
34 76.8399 10.3396
35 77.1681 10.4634
36 77.3215 10.4354
37 77.2622 10.262
38 77.2896 10.231
39 77.3497 10.2701
40 77.3928 10.2299
41 77.4353 10.2976
42 77.4089 10.3664
43 77.5377 10.3861
44 77.5389 10.2938
45 77.6344 10.2687
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46 77.7063 10.2348
47 77.7317 10.3423
48 77.7157 10.3833
49 77.6559 10.4359
50 77.7524 10.4886
51 77.8165 10.3799
52 77.7829 10.2681
53 77.9114 10.2525
54 77.9753 10.1325
55 78.1257 10.1882
56 78.0026 10.2859
57 77.6005 10.1977
58 77.5129 10.2443
59 77.4065 10.1677
60 77.4647 10.129
61 77.4792 10.0654
62 77.3904 10.0104
63 77.2568 10.0352
64 77.1946 9.6102
65 77.3288 9.6757
66 77.4932 9.8542
67 77.5872 9.7667
68 77.4037 9.5274
69 77.4791 9.5639
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70 77.5272 9.6455
71 77.6318 9.5993
72| 775755 9.492
73 77.4443 9.4418
74 77.4065 9.3953
75 77.3412 9.4186
76 77.379 9.3137
7 77.3457 9.2004
78 77.2709 9.2035
79 77.3292 9.138
80 77.2939 9.076
81 77.247 9.0632
82 77.2143 9.0252
83 77.161 9.0076
84 771764 8.988
85 77.2291 8.9406
86 77.3238 8.8819

fag ERIERS FeqTeT
87 77.2808 8.9206
88 77.2584 8.878
89 77.329 8.772
90 77.3955 8.6927
91 77.2315 8.6385
92 77.494 8.6214
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93 77.5498 8.6042
94 77.34 8.5533
95 77.271 8.5808
96 77.5213 8.5209
97 77.5746 8.4171
98 77.4866 8.3937
99 77.448 8.4753
100 77.3076 8.4547
101 77.215 8.5113
102 77.2993 8.4024
103 77.3391 8.3529
104 77.3883 8.303
105 77.5358 8.3922
106 77.5572 8.2926
107 77.5406 8.1984
108 77.4718 8.2709
109 77.215 8.5113
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8 S T T RUREL
9 S T R EEK
10 e S FLITCTH STHT -
11 T TET T Wﬁ?w-
12 S T R SR
13 S T R ATH
14 S T R FIEA
15 S T R AT
16 T AT T EAEED
17 S T T AISATT
18 S T T AT
19 S AT T FARH
20 S T T AT
21 S8 T — Fea*
22 S AT T TATERIET
23 S T T SERN
24 S T ki S
25 S T ki S
26 I T T SHTEAT
27 g B TSI
28 S T ki AT
29 S T ki AT
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66 =FRroft Wy EDILRIE
67 Zforofy a7 UIEIEIDE]
68 oy AreftH
69 =froft s KINEIRE]
70 Zf3yoft T AT
71 =Foroft yaT FHTHIET
72 =Foroft yaT HTASATA
73 =f3yoft T FITH
74 =Rt e TLET
75 Zf3yoft T GIESED
76 Zf3yoft T qraw
77 ZFyoft e foefrer
78 =y ey
79 =y e
80 =y ferrre
81 =y AT
82 SFofiy s qIT
83 =y Elnil
84 P AT
85 SFerfr s FAH
86 SForfr s FIATET
87 =Fpofi st FrET
88 SForfr s FH
89 SForfr s EILRS
90 <oy SRt
91 SForfr s T
92 oy aiaT wrferrTH
93 =FRroft T GIEEE
94 oy aiaT REMEL
95 Rt T =
96 =l i AT
97 =Ry} Ty RIEE
98 =l i qiféw
99 e T ElE)
100 St T fRaraT
101 I

feroft e
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102 =foreft i A qATAT

103 =fRroft Ty A [ERISE]

104 =fRroft Ty A et

105 ZForfy AT oA SUA

106 =froft s [ EELI

107 =Foroft waT U gz

108 S A farer
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1. TET qET AT ST

2. TTET FET EEEN
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6. T | ClEEEI

7. T | STt

8. T HIE TFAT TATT

9. T HTE 4T

10. GG | AT ATCaaT

11. T HTE AT

12. T qIE YT

13. T e fEeem

14, T HITE ElC

15. T IS TFRT

16. T2 HITE &l

17. I HIE qAAT

18. T qITTE ERECE

19. LK SN HATLAITST

20. T T TR T

21, T T EEEll

22, T =TT EAEE

23. T T STHARAT

24, T T EEIERI]

25. AT AT EIECRIE]

26. THT T e
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27. THT AT

28. Sul FALaT

29. T EEEIREIREEGIET)
30. TAT CIERECE T

31. =0T Hed
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33. =T ERAl

34. T EIERIEI]

35. S IEEER
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43. ST SHRIL(TTLETAHTS)
44, T FE AT

45, T e
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47. S ElCIER

48. =AT EIRES

49. AT f=e

50. THT IGEIE]

51. T FOITET (T HTSI)
52. T T

53. THT JITATET

54, T EIED]

55. ST EECIER]

56. =T EIGES

57. T ELITOI

58. TAT STHETT

59. =T HHITET

60. TAT FIETHETT

61. THT TUITET

62. TAT STRTETET
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32 FeTH AT FAATAT
33 FETH AT AT
34 TATTH ELELRES AT
35 EERIGH T T
36 ERRIES GTHTIT AT
37 ERRIES GTHTIT Hfer
38 L ELELRES FTATIE (ITHIT)
39 EERIGH T et
40 SAH LGS TSI
41 IAH LGS AT
42 CREIES G @‘“TR%
43 EERIES GAT GEl
44 TTH T A
45 ST AT Hifea
46 EEDIE T q
47 T AT qars fife
48 TTH GAT ﬂ"Ta'@'
49 JeTH TR AT
50 EERIGH T i
51 T EIRIRLS ATEeETet
52 FeTH TR TAre
53 e T TN
54 FeTH TR AT
55 S T foreTett
56 IR G IBEEiKD
57 EERIGH T et
58 - T GEIGELE
39 EEEIE T EERE
60 T EIRIKG s
61 Rl GTETIT Bkl
62 S T ELICES
63 T EIRIKGS e
64 TS T Taie ATl
65 HTHLTSIT AT e AT
66 ST T e T ST
67 FTALSIT 79T e T T A
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77 FATHLTST T e WW
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80 STHTST AT e FIATATLT
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84 AT AT e CINIEEFEl
85 R P T
86 IEERAERS IEERRAERS BE
87 [RERRRS [RERRIRS ST
88 IEERAERS IEERAERS THIT
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100 (EERRERS IR
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103 T RERRIES qe=l
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104 IEERAERS RISIRIES
105 IEERRRS AT
106 R Aferrg gt
107 R aqfaf
108 R LSRRl
109 R GIREIE
110 R formrs
111 R forzamefy
112 R SRIEEIRE
113 e ESIEK
114 e agTeT
115 T EEEIE
116 . FENTET
117 o [EEILH
118 o AT
119 . TATHAT
120 Frear EENIE
121 T FAEeAT
122 FroTT NUER]
123 ST FLA
124 £roar GRS
125 PR fEvaTt=
126 PR CRING
127 FroTT Eking
128 e glermaet
129 Freqr FHTT
130 - — FIET
131 - — FEATT
132 - FATEAT
133 o EEE]

134 - FETRTT
135 FroaT T2

136 Frer SATHATT
137 - BUEETE
138 o UREIESS
139 - LR
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154 R qf -
155 R g Al
156 R i -
157 ﬁm?({ Eﬁ-ﬁ% W
= e SISl [ETET HIThl T
159 IEERRERS AESIES .
160 IEERRGR LAESIES —
161 BT qfr
162 R e ELLS Wﬁﬂﬂw@
163 IEERRGR LAESIES :
pe Cr o Taeft
165 IEERRGR LAESIES =
166 R i i
167 R i
168 R i me
169 R R -
170 (EERRERS ARSI
171 IEERRERS TR TS ; SlEs
172 IEERRERS T RE TS -
173 IEERIRES AR TSI _—
174 IEERAERS TR RS e
175 IEERIRES AR TSI




66

4414

36 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]
176 T RE RIS AT
177 R qfem
178 amﬂag-q ERUASES
179 RS FLHaAT
180 TR CAER
181 :R'Fﬁ'l.—&qﬂa&'{‘r A
182 RS godl
183 RS Eking
184 TR Fefaade
185 RS FATT
186 ARSI HLE
187 TR FTCHET
188 R ATATTRL
189 q‘(ﬁj@ﬂﬁ'&'{‘r AT
190 q‘(ﬁj@ﬂﬁ'&'{‘r HIE®
191 TR ST qeAgE
192 TR AT
193 R T
194 TR SEIEN
195 ARSI qq&

196 TR areTeft

197 TR T

198 AR TSI KIS

199 ARSI TR

200 TR fager

201 PRl AT

202 PRl ELUEENE

203 S RiE)

204 Sy e

205 S gl

206 S CREELEY

207 S HL

208 S FHETE

209 ST T

210 SR HIATATE
G

211

HLhe TS/
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212 BT i T
213 RERUGL S qqacd B T
214 BT S e

215 IR I Hardt

216 R ST ety
217 R S FALAS

218 R S TR HithT TET
219 IR T AT

220 R S HRTHERT
221 e ST REELE
222 e iy TaTEet
223 Zforor Fes EERINE] I
224 =T e FeTTEY AT
225 . s T

226 fr e Seqirdl FeATAfERT
227 =foror e FeTiTdY Tet

228 . s AT
229 - et il
230 =for T FertTe AT

231 Zferor Fele EECINEA S

232 fr e et Ao
233 = e it REEEE!
234 ZferT Ferg EERINE hiil

235 = e FeTTe AT
236 fr e ety feramst
237 =BT e e forzeTrer
238 =foror Fre Seorrray fartoraT
239 fr FE Seqirdl Sikal
240 =fror T SeeTrTdt e AT
241 =R e T AAATAT
242 N T aferT
243 =F3rer T T ferferer
244 =For e T STeTet
245 T e T Mefterzg
246 =forr e T EEERKIE
247 N T FIFT
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248 forT e T FIRE
249 forT T T BRE
250 =fror ForE T ferfafirg
251 o e Tt LElIES
252 =f3rr e e Terdt
253 =fr Fere qeAT ATTY
254 = e qeAT TG
255 = e qeAT ELll
256 =F2ror e 2l EEE Rl
257 zferT g qeAr TATSHT
258 T F e Tt HAHTHL
259 =forr e T REEEll
260 =formr T T wRTIET
261 = e AT TATT
262 AT e TS
263 = e AT RERES]
264 =formT T T RISl
265 = e AT EERLEEIEESS
266 = e T AT
267 Z T EUEES
268 AR HATLIT EEEEcil
269 il TFAIIT T
270 il T TLATAT
271 EAil AT T T TeeT
272 Rkl TFALTT Exil
273 & LERENES gt
274 ThT TFIITE ERRS
275 AR T EEEE
276 gqd TFAIL AEHT
277 Chkl TR ikl
278 il TR CE
279 Chk| TR CECEl
280 Chk| TR CIE R
281 EAil TR gragedt
282 ARl TR STETE
283 g TFIITE FLLAAT
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284 Rl TFALTT FEALAAT FIHT TEEE
285 o TFALIL FEA
286 gH A FGHA FHIhT TET
287 gaT TFAITT FATT T T
288 Za TR FEAEeAT
289 ikl TR TATEAT
290 Za TR LEREEll
291 Rl WQET HIETT
292 EAil AT AT
293 g TR Al
294 CAEl T ERIVG
295 Zh TR RIEGLIR
296 (il HFATT RIBEEC
297 g TR REIEE
298 FIEN] E FTILY ST aq
299 Frem E EFIERS
300 FIET[ AT AT
301 A T AT
302 FET AT e
303 Frem P Fffag ofw A
304 FrETT e CRIERIE
305 FITT] T ECIREIREIET]
306 FET T FLIST AT aT
307 FET T ELRED
308 FIET T FHIATTET
309 FrERr S et
310 F=TT T Skl
311 FIET[ AT [RERRE R
312 FeT AT AT
313 F=T T FT
314 Fremy T T
315 Frem S — SR
316 A S — T
317 FreTr N GEIE)

318 Frem e AT
319 FeT R JfraT 3T a9
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320 FeT HTHT PEENLIEN
321 FET AT qAHTE AT
322 EIELVY GIGEIA kS
323 FIETT ST SAAHRTAAGT H A1
324 FIETT S STTRTASET A
325 FIET P FHTCEAT ST AT
326 FIETT T AT a7
327 FEH wrHETE AT o
328 FIETT Ty [RERIEE
329 RAEINY THATIE gL
330 FIET TraTe RECEIEERE
331 FIET fae TR AT -
332 FIET IERIS LS TR T -l
333 FIET[ [EMEEE Ereaaicr |
334 Fre [EREEC! GERlI
335 FeTT [EREEE: TSRS
336 FeTT [EREEE: TIIAT FIE
337 Fre [EREEC AT A7
338 FETT IERERL EEbs
339 FEWT [ERERE: ETTEE A
340 FrEWT farsre THTET
341 FrEWT farse ERUERINES
342 FrEWT [EREEEH FEATHEAT 3T aT
343 FIETT e Tt
344 Frem fazTorre Tl
345 FIETT farse FEET
346 FIET [EREEC ATARTE
347 F=TT [EMEEE: HA=woAT ST a7
348 FIET IERIS LS TAHLT I
349 FIET IERIS LS TETAT 3T a7
350 Fre fae TCRTATRLT
351 F=T [EREEE T AT AT
352 e FAMISIECEIETE EUIEEEE
353 GRS e AeATATEeA |
354 T ERIETRAATHIE AATETAT
355 CERS e FATAT ST
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356 o REEERILIC FARTT
357 e LISICERIEoE AT
358 ez TR SALEY FATLI
359 frew T el
360 GRS TS TRAATRE EIEICE]
361 i FTETRAATRE ERnil
362 o7 ST AT
363 a7 ST S
364 frew SRR FIHATET 5T aF
365 o7 ST ST
366 fra TR AT
367 o7 SRR ARG
368 i TR ElEGE)
369 i TR QIEIEEEEREC]
370 e SRR EARLEIER
371 o7 SRR R egedt
372 o7 AT BT
373 o7 SRR gl
374 frew STERETE AT
375 frew EIEIE R IEAC ST St
376 frew EIEIE R IEAC FETE
377 L TR FTRTATRIS T
378 GRS TR TR FEATEH
379 FE TR AT Hical
380 G AEICCRIGIC FTEl
381 frew ST RES
382 o7 ERIEEERIEC FIATTATLE
383 frew e T
384 frew ST LRI
385 o7 e HATIETEeT
386 a7 AIEIERRIGAC A
387 a7 AIEIERRIGAC A 77
388 a7 AIEIERRIGAC AT
389 frew LR IRAC LS
390 BN EEIECRIEIC ESERIKSS
391 frew ST AT
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392 o REEERILIC Ll

393 fre AT AR TIAF

394 EE TR RENIEIGIEE]
395 s LIS CE LI e CIRIEIE
396 e IR CRIRIE ? i
397 frew FTERETE AR

398 a7 ST LS

399 o7 TR ERIET

400 o7 STERETE T

401 forr FRTARTT HETIET

402 forr BTN FATTAT
403 T BRI il

404 foraT LGRS Sl

405 fBrerT BT HETIEAT

406 Bl ERIGINIL) T

407 T BTN SETHT T
408 foraT ELEIGIRIES] ST

409 T BTN T

410 foramm BRI AT
411 BRI ETETTRITRT THATTAT
412 T FRTARTT THATLT

413 foramm TR ST

414 T - FRTATTTT TeTeAT

415 frdrrr FRTATTTT LR

416 frdrrr FRTATTTT LRSS

417 forrT ERTARTRT AT
418 e FRTARTT farget
419 o BTN farefr

420 o BTN ey

421 T - FRTRIT EERIEMED
422 foraT ELELGARILER] AT
423 foramm FLRLRIRIES] AT

424 forrT ST o Sreft
425 forereT AGIGIRIE =T

426 o BTN SIS

427 R SRR <rgt faemg
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428 farrm EIGINIE] ESall

429 forTT SIETATITT firefepeg

430 farrm SIETATITT SR

431 R T TEET el
432 foremmT SEIRIRI LEEREICES]
433 forrT FRTTTTT gAATT

434 e FRTARTT EMEERI

435 o ELELGARIIER] ARl

436 foreieT FRTTTT CRUERE
437 R BraTrTT il

438 o ELELGARIIER] Gkl

439 forsr FRTTTTT fest

440 s BT e

441 frsr BT e
442 forer T RIATITg

443 e FRTATTT BTET T
444 frsr BT BT

445 e FRTTTTT gherrg

446 TR FRTTTTT EAETA HTAdee|
447 foramT BT gHATTTeq
448 farmT BT L

449 foramm TR FAA

450 formTT ELEAGARILEA] RIS
451 foremTr ST FE

452 frnT T FTTHT

453 foramm TR FATH

454 s BT AT FTAT
456 e BT FHRTIT
456 fBrerT BT T oA
457 Rrsr SrATTT e

458 T FRTATTTT EERIEIERIEER |
459 faraT AT FETHT

460 fareTT SR FATIE

461 T STETATITT FLT

462 farsfraT ERIGINIL) IS

463 foreT AT KL
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464 farsfraT ERIGINILA) kil

465 frsfrT ERIGINIL) AT

466 TN FRTTATTT FigATara
467 forsfrT ERIGINIR AT

468 forrm BTN il

469 forITT ELELGARIIER] EANEL

470 formTT ELELGARIIER] REES

471 frsfraT ERIGINIR ety st
472 (EAsatill EAIGINIGS] e

473 formTT ELEAGARIIER] AT

474 frsfraT ERIGINIR AT
475 forarm ST EIRIEEE
476 fBrerT BT FHILTATHIE
477 T BT Freefi®
478 farsfraT ERIGINIR TR
479 TR FRTATTT FLET

480 forser FRTTTTT TAEHIT .
481 foremTT ST AT

482 forrT FRTARTT AT

483 forarm FETNTT HEATAT 0T
484 frnT T CISEEC]
485 foremm FETNTT HEAT

486 forgrm TR AT

487 frnT T HEATHRAT

488 fisgrer e TET

489 fisgrer ST qTT

490 e FRTATTTT RICCEES

491 forsirT BT HfereT et
492 forsTT ELLRIGILA) ik

493 forqT AT HIIEIT (ATTT)
494 freT FETARTRT Ll

495 o ELELGARILER] qATE

496 forrm FARLRIRIAS] AT

497 farsfraT ERIGINIL) Ar

498 forrm FLLLRIAIES] bkl
499 formmm TR AT
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500 o ELIEIRIES TS
501 foramTT ELIRIRIES T AT
502 foramTT ELIRIRIES REILE
503 s BT T
504 forsrT BT @
505 forsfrT LIS RS
506 T T TR T
507 e BraTrTT fefeam
508 foreTT FRTTTT AL
509 (Elsatill EAIGINIGS] AT
510 forsaTT IR s
511 forarm ST TEHTS RO
512 forrm BT T
513 farer BT STTZTET hTodT
514 forrm BT ki
515 farrT BT Sfeor
516 T FRTTTTT ERELEE
517 fore ERTATITRT RIEC RS
518 farmm TR RESS
519 farmm TR ATATTY
520 v AT FETIA
521 R — EESIEES
522 T S— AT
523 IR s ERCIES
524 T S— AT
525 BT s afaT
526 T - s ELERIE
527 e — ELERIRS
528 e — Ll
529 T - — EEEIIEE
530 renT — EREIEI
531 R — Lzl
532 R — EECIE]
533 v AT T
534 T - EEER
535 v AT ikl
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536 T — T
537 foreRT CINES A
538 e S— [EEisad
539 forrT AT farferferdy
540 foremmT IRIES ATgper =t
541 - — AR TATHATS
542 e — ERIERET
543 forTT GINES TEAA
544 forTT S— S RATETET
545 RrerTT — ATALETRTT
546 forarm T ERIES
547 R e [REIEENEIS
548 R — [REARER
549 farerTT — [EXEIES
550 foreT GRS SES
551 farerTT — AtfeesTIeT
552 farerTT — LI
553 foreT GRS o=t
554 RraFTT — T
555 RraFTT s TETET
556 e T TRl
557 IR — CEEINIS
558 BT s FLTeT
559 BT s geaTs
560 BT T TeATHT
561 IR s Al
562 e s CARS
563 T - - [EREEINE
564 e — [EASANE)
565 rrT — [EASIE]
566 renT — CIRINIS
567 RRTrTT - CIRE A
568 o — CRINE
569 OrRTT i HESGR
570 TN S—— glore
571 R - TgAwAl
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572 frerr R EILERT]
573 FOrTrT RS STRETEATT
574 R S FL
575 e — FATITE
576 v T i
577 - —— FLL T
578 RRTrTT — FLA
579 e AT FE
580 forrT T FIATT
581 oreT TR FEAA
582 forerT AT ot
583 foreT TR FTEITE
584 e T FIIAHTE
585 R — FifEag
586 e T LT
587 foreTT AT FerfaaTaT
588 e T FIETHAT
589 R — FI
590 e s FITATITE
591 T S— FreTest
592 TR — FTA TR AT
593 e T FATEE
594 IR — Fhe
595 TN - FeaT &
596 fomrirar T RIENAS
597 T S— ATheeft
598 forerar AT ey
599 e — aeATeAT
600 e - LEcll
601 R — qTTE
602 o — LIkl
603 frrT AT werdt
604 forerT AT AT
605 foefrar S LEIRIGA
606 oram s T
607 T - LSRR
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608 orerT — T TeTshel el
609 o AT TATATETAT
610 e S— SEEREl
611 e — EIRIEE)
612 forerT AT At
613 e T SIS
614 forerT AT AT
615 foreTT GINES AT
616 forsrTT AR =t
617 R AT fReerararerer -
618 e T TEEHT
619 e T EREEE]
620 fOremmT TR HITAT
621 v e HIAATT
622 orarm AT TR
623 FOTEATT LIRS P
624 TR a— qATATITg
625 o IRIEY q<rad
626 frgrTT TR BUEEIE]
627 T - s T
628 IR s AT e
629 e T EESS
630 e T STATIE]
631 foremT AT kS
632 fomrirar T ATATITA
633 BT s ATATIHT
634 e — RECIE]

635 forsra o TTE
636 frT T FAY

637 RrarT o FETHGT
638 fordr T frgTaeett
639 v R FeTgedl
640 fRrewT T LEEEC
641 fvairaT et LIRE

642 R o GIRNEY
643 fordr o feramTTRTg
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644 Rordr et ERETS

645 forenrT et AT
646 Rrdre et Thg

647 v T FETTE
648 RrerTT fBrerr AT AT
649 v R AT
650 RrEwT R AL

651 forsparr freTT FTET

652 RrerTT RraFT AT g
653 RrEwT fBrerr THATLT
654 frerT fRrerT AT T
655 forqmT o AT

656 fOremmT orpT IRELREI
657 farerTT BT Frrafaeedt
658 R Srar e
659 I Srar STgHIe
660 foreTTT orpT EXIEET!

661 R Srar TAHARE
662 RraFTT forem AT

663 RraFTT o JLEERS
664 IR forerT TETETHY
665 BT frT FIHTTT
666 IR forerT CIRIER

667 e T AT
668 IR g EHY

669 IR g garferget
670 e e T gt
671 R R FEHA

672 e T FFRATRIEET
673 R R AT AT
674 T - fRrEwT FEAT Fg
675 R R AT
676 fRrEwT FrenT FITAT /T
677 TN — foran FT

678 T Franr Zaill

679 T Franr FAET
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680 foranm forenr Exad

681 - ForTT e

682 R Brer ferrT

683 v T AT A

684 R R T 4

685 ORI TR ATAMHLT TS a7
686 e R HRRTIET

687 fornT fornT HTe IO

688 e fRrewTT AT,

689 e fRrewTT SRR
690 forTT freTT AT

691 Rral v SRR

692 v farT AT

693 foreaTT o G

694 v farT FrefeRy

695 v farT farfare

696 R R [BERIEIEGS
697 v e q3X

698 v T AT FT

699 BT T P goetl

700 e g Tt

701 v R AT AT
702 T - g T

703 e g SHEIA A

704 T - forerT EIRURR]

705 TR TR FIRTET STIATR AT
706 Rt rgTT fArerTiem™T Frear
707 v e RIMEEES

708 e Frofgeett ATATET

709 rrT Frofgeett ERIEE

710 renT Frofgeett FTHRATLT

711 rrT Frofgeett SATH

712 rrT Frofgeett AAHTT

713 foran Frofaeet T

714 SrirT Frofaeet EEILRS

715 fvairT Frofaeet FATATHRITT
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716 frsr et A
717 fareierT Frofzeett aferg
718 forenrT Frofaeet aATergeet
719 fordrn Frefgeety =
720 frdr Frofgeett EEERNE
721 forrT Frofaeett IS
722 R Aot 1
723 R drizet paliall
724 TN Frofaeett THL
725 far T Aregeat T
726 frTrT Frefaeeft EIESEIR N
727 forsr Frofaeet farga
728 forgram Frofgeett e
729 forsirT fifaeht e
730 forsirT fifaeht Al
— P— PP A
732 T frefeett TRTLTRTOT
733 s Srofeeett AR
734 frerT Frofgeeft REEEW
735 forTrT Frefgeett TS
736 forgrT frefaeett regereett
737 BT Frofaeet FHTATHITT
738 frerT frfgeetl SHTATY
739 forerr Frofzeeft T
740 frdrrr Frofaeet AT
741 v Frofaeet CEEEEE
742 Rrsrm Aifaeeht AL
743 fordrrm Frofaeeht AT
744 foremry Frfzehy AT AT
745 fordr Frefaeeht CREIEIE
746 frerT Frofgeett CRERE
747 renT Frofgeett CREIES
748 renT Frofgeett g
749 foremT Frefeett CRLERS
750 v Frofaeet TIET
751 oram Frofaeet RNl
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752 frsir et ilicl
753 farsirT et kS
754 frewT Frofaeet [SasEadl
755 ForsrT Frofaeett ARELL
756 forsparr Frofaeett CIRERS
757 forsparr Frofaeett CEEIES
758 fire Sttt BT
759 TR Frofaeett CIIEDS
760 RRTrTT Frofgeett CRIELIEE
761 ORI Frofaeett eI
762 RRTrTT Frofaeett Eking
763 TR Frofaeet goqhg
764 forsirT fifaeht L
765 TN — Frofgeett gl
766 e Frofgeett geTt
767 forsirT fifaeht T
768 forgram Frofaeet ST
769 farerTT Frofaeet STTfTehTeT
770 BT Frofaeet FaTH
771 T - Frofgeeht FITE
772 T Frofaeet FATAAT
773 frrTT frefaeett FHEHT
774 T Frofaeet FAATHTT
775 fraTT frefaeett ERSEE I
776 frdrrr Frofaeet FTET
777 farsirT frfaeht AT
778 T - Frofgeett FAAG
779 e Frofgeett GIER)
780 e Frofgeett ferzoThe
781 rrT Frofgeett FATRY
782 frrT Frofaeett FAL
783 ForsraT Frofaeett Tt
784 AT Frofaeett EEa)
785 frrT Frofaeett [Eaaiin]
786 v Frofaeet fhege
787 T Frofzeeft FIET
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788 R Frofaeet FIEHS

789 s ot T

790 TN Frofzeett FIATHIET
791 forsrT ot falil

792 fordrar frefeeett EAIECEEIES
793 e Frofaeett EIRERS

794 RrerTT Frefzeeft FIG

795 forTT Frofzeett FTH T
796 forsrTT Frofgeett FZATAl

797 farsir fifgeeht T

798 fBremm frefaeett T

799 forrT Frofaeett TFLET

800 TR Frofaeet fefTe

801 forsirT fifaeht AT

802 Rrdv Frofgeett T

803 R ket His=T

804 farsfraT et AT
805 forsr Srofeeehr AT

806 fordrr Frofgeeft RIERIEIEIIE
807 B oty EIEEIREIECI]
808 IR Frofzeeft e g
809 foreeT Frofaeet GUER)

810 Rrsr et RS

811 R Frofzeeft sl

812 R Frofzeeft GRS

813 farsirT Srefeeft AT

814 Rrsrm Aifaeeht A

815 e Frofgeett ALTSAT T
816 forsra Frofaeeht T

817 Rrr Hiefeett T T
818 renT Frofgeett HETR

819 frrTT frefeeett TR

820 v Frofgeett QTR
821 TN — Frofzeeft feregarst

822 SrirT Frofaeet forereett
823 v Frofaeet feres
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824 frsr ot Rkl
825 S Frofzeett MUREE
826 e Frofaeet [EUEIEEI
827 foredrarT Frofgeett AT
828 foreTT Frofgeett TeL
829 e Frofgeeft IR
830 foreTT Frofzeett REEIEE
831 forTT oty FATA
832 frdr Frofgeett AT
833 forsparr Frofaeett ATETSTHRITT
834 frerT Frofaeett LHATHT
835 R Frofaeet [EREEXS
836 e Frofaeett RIEERS
837 rar Frofaeet THY
838 TR Frofgeett EEEEK
839 farTT Frfgeett qerTE
840 farer Frofgeett EETEIl
841 TR Frofgeett [EREIRR]
842 RrrTT Frofgeeft RERE
843 forsperr Frofaeet RIEUR]
844 T Frofaeet RIECRl
845 e Frofaeet RISk
846 reT Frofaeeft THLETAT
847 T Frofaeet RUNEIE]
848 SRkl et EESS
849 soft T EEE]

850 Tft . =TT
851 kil el gl
852 kil el Gl
853 st e =3

854 sTft e ECIGIC]
855 =t . AT
856 soh e LS
857 Tft T T
858 SRkl F T
859 Tft e AL
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860 soft . foreeTer
861 E_;‘:ﬁ' FeaT T A2
862 SRl T AT
863 SRl T i
864 SRl T il
865 zﬁjﬁ FaTT ﬁaﬁ
866 Tft FETTT S
867 Toft FETTT g
868 Tft FETTT CRiE)
869 Toft FETTT CLERIE
870 zﬁjﬁ Fea Tl g7
871 Toft FETIT TR
872 Kl T T
873 EELl e T
874 =t FATTT FIeL
875 Tft FETTT waTeE
876 SRkl FETIT LECED)
877 Tft FETTT S
878 EEL T At
879 EEL T e
880 Tt T EE
881 EEL T A
862 EEL T il
883 T FAE S =
884 I — AT LEE
885 ST FE ST At
886 S T ST a<
887 B ST EILKEK]
888 S e ST e
889 S SR SILRdl
890 ST FE ST T
891 S ST CRERl
892 S ST &g
893 T — ST CRIGEILES
894 T AT e
895 - ST FATT
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896 e T ST FTHT

897 — T T
898 o T ST FILTA
899 I FE ST T
900 S e ST Febe farae
901 e ST IS
902 IOT TS FFTAT il
903 S T ST FATT
904 Y FAE FFTAT SRR
905 I FE ST AT
906 I FE SEAGH AT
907 R ST g
908 R SR qrRgwe !
909 - ST T
910 g B - AT
911 I — T T
912 - STy frfarrgett
913 I FE ST foree

914 I TS SRTAT HATRIAT
915 I FE ST AT
916 S T ST qq

917 I TS ST SIEISIES)
918 I — e SEAH
919 S T e T
920 I — AT FTETE T
921 N - ER

922 —— S ST
923 T T Tt FEATH
924 —— — TETATT
925 S — T

926 — S T

927 S — [EESEIRI
928 I FAZ T ikl
929 I hds TahoT gv_c'l'l'a'
930 - e CRAE Rl
931 - T CEE]
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1070 . T
1071 o RURCIE
1072 wrareft
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1073 TTTE AT FaTeft-2*
1074 TS GTATTE T 4.
1075 TS GTATIL GIERIl
1076 TS GTATIE EIEIEIC]
1077 T T e
1078 Tz S— ST
1079 TS GTATIE Frerre Hrreft
1080 TIE GTATY FATE TR
1081 TTTE T FLEIAT
1082 ITRTE AT EEEIE]]
1083 St T AT (THHTATE)
1084 S e T
1085 T AT Tt
1086 T T e
1087 T T GIECIE])
1088 TR GTATIE SRk
1089 T T qeraeft
1090 T T et
1091 TrTE T TFATS
1092 TR LIRS STt
1093 TIE GTATY SEITAT
1094 IR W AL i 149l
1095 TR e AR
1096 T T qFTIAT G,
1097 Sprr TETE wreel foraae
1098 T T EIEK]
1099 TTTE TETE EEELRS
1100 B TaTe =T A el
1101 R TaTE AT
1102 e TaTe FTAFE FlE
1103 TS e A
1104 T =T ATt
1105 — TaTE ATE
1106 TS LEE T
1107 T e ST
1108 TIE LR ST SfeTere
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1109 T AL TS

1110 TETE BTTehee T T (TTATEATE)
1111 TaTE KSR
1112 TR T 9.

1113 e AT

1114 wETe FEATT foRmET
1115 TETE FHT

1116 TaTe EEIEREECRS
1117 TETe el AL
1118 TaTe FAd TE favg <
1119 TaTe FATHAT i
1120 TETE el @.

1121 TETE [ESEIICID
1122 TaTe [REEIEIRCS
1123 TaTe e

1124 TaTe IR T T
1125 TaTe FIATH

1126 TaTe FISHTTAL
1127 e ELBRERES
1128 LS SIS

1129 TETE Hed

1130 T LERE]

1131 e AT TF T3
1132 e AETE &
1133 qge Sk

1134 T REE

1135 TETE KAl

1136 TaTe T

1137 TaTe RRIR

1138 TaTe AT

1139 TeTe AT

1140 e FATRATST
1141 wETe IREEEICE

1142 e IEEEEIE
1143 e TATE qTF A
1144 SATET .
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1145 TS e REEKI
1146 TRTE TETE Hareft
1147 TRTE TETE GEIRGH
1148 TR e e

1149 TR e fomT s
1150 TR e HITHHIE
1151 TTE TTE qATTHIE
1152 TR wETe aferr
1153 TR e SEIXl
1154 TR e TEE
1155 TR e EERR I
1156 TR TETe ISAT G,
1157 TS wETe EICK
1158 TRTE TETe EIGK]
1159 TS wETe #iT

1160 TR TETe IECELS
1161 TS wETe EICIE
1162 T TETe EIERS

1163 TS e EIETECT
1164 TTE e EIETRCE
1165 TS e EIEREIKD
1166 TRTE TETE AT @.
1167 TR e AL
1168 TRTE TETE EIREIEil
1169 TRTE TETE arfy
1170 TTTE LEAUE) TS
1171 IR T TR R=aTr
1172 TR el EELIE]
1173 TR T GRS
1174 TATE T qaT

1175 TR S ET afeedre
1176 TTE T TTATAT
1177 TR S El AEL TTF GLAA]
1178 TRTE Feiria EIRE]
1179 TTE T SHTTET
1180 TS T et
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1181 . LIEK]
1182 — LIEEETES
1183 — FThTA
1184 M FLAI FiE
1185 T forer

1186 T STe

1187 T FETTL
1188 T EEERICKCR
1189 T FLEAT
1190 M FlAATEA @.
1191 = FATET
1192 T T

1193 T FALIT
1194 T FAA T AT
1195 T SATETATe
1196 T wEd
1197 T LERCIE]
1198 T LEel

1199 T ToftaarsT
1200 A AT
1201 LERIE] At
1202 ECHIC] T &
1203 LERIE] Tl @
1204 HATE RICEE]
1205 CEIE] AT
1206 CEIE] EIE)

1207 EERICH GIEEEIET
1208 LERIE] Gl

1209 LERIE] ferferer
1210 EERIC) foreame
1211 T SIGRIEH
1212 LERIC] fear
1213 EEEIC) ISl
1214 T A=
1215 AT T
1216 EERIE) Ja fearett
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1217 EEEIS
1218 FaTa AT,
1219 EIRLRS
1220 T
1221 k]

1222 et
1223 K]
1224 YTCATAT
1225 REES

1226 AT
1227 Togd
1228 FHS
1229 FEA

1230 U
1231 CIEE
1232 FTAAT o .
1233 FIAATA G.
1234 CEEIEE
1235 Fud %
1236 TSI .
1237 ATgeTH
1238 e
1239 LEEIR]
1240 T

1241 rerfRreT
1242 TTeATeAT
1243 qTEA
1244 TETATET d1.%
1245 AT
1246 e

1247 ATfeasice
1248 T 1.
1249 REEIS
1250 ESEEdl
1251 FTEHL A1.F.
1252 TET
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1253 TSR TATCATET
1254 Tl ArfaraTET (aeeT)
1255 Tl AfEaraTET (Frerre)
1256 R T
1257 REl TAATEA
1258 TrET JY A1F.
1259 BE EE
1260 BE ATTHTE
1261 BE ERSIC
1262 BE RIERIE]
1263 BE WeATE
1264 et ferr
1265 et REREERS
1266 RE EIEIELR
1267 RE EIEUIE]
1268 RE e
1269 RE et
1270 RE g
1271 BE (EEIEEIRRECE]
1272 et et
1273 et TAFE
1274 BB HTATETS
1275 et CREIR
1276 et CIRENGICE)
1277 et STATE
1278 BB SN
1279 BB AT
1280 et TS
1281 et ATHTE
1282 RE EILEl
1283 RE =TS
1284 RE TerETE
1285 RE M
1286 =T UIRECIEN
1287 RE CHEEL
1288 BE EIEEEIE
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1289 S et FTHL
1290 TTTE et FAFLATE"
1291 TTTE et FHT
1292 TTTE et FeT
1293 - TrgT Fad d,
1294 TS et FAT .
1295 TTTE et FHTE
1296 - et Fid
1297 TTTE et FLAATT
1298 - et FIREAT
1299 - et FATATE
1300 T et FATT
1301 TTTE et AT
1302 TTTE et CRE]
1303 TTTE et CERIEIEN
1304 TTTE et e
1305 TTTE et CLLER
1306 TTTE et CREIRS
1307 S—— et CRCIEiEIEIN
1308 Sprre et Ikl
1309 T BB fepeerrarT
1310 TTTE et GIEER]
1311 P et FIAT
1312 P et FIATE AfaTHT
1313 TTTE et GIEIE]
1314 S TeT Feareft
1315 TTTE et weel @
1316 P TET TR
1317 T RE TS
1318 TTTE et T
1319 T T IR}
1320 S et qITEA @
1321 TTTE et SEEE
1322 S RE NIIEIEINGIEY
1323 TTTE e gLl
1324 Sy T TEETI
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1325 RE TATH
1326 BE freft e st
1327 BE AT
1328 et TETETE
1329 R feforeraTar
1330 Kl IEREEIES
1331 R ST
1332 rET ATt
1333 BE RENCIEEIED)
1334 BE GIRRIE]
1335 BE AT
1336 et GIER]
1337 R reaTE
1338 RE SEEES
1339 RE SEEERIEEIE]Y
1340 RE fererreft
1341 RE GIERIE]
1342 R HRTHTAT
1343 et THeAl
1344 R AT
1345 BB SEIES
1346 BB qATAAT T STEHT
1347 BB TATAAT T ATHA
1348 BB THITET
1349 BB THTETETET
1350 BB TrEATE
1351 et TR
1352 RE THETAT
1353 RE qET
1354 RE EER
1355 RE (RELEEISM
1356 RE ERkd
1357 RE ER
1358 RE EERIC)
1359 et [RESEIE
1360 et qrerei
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1361 TTTE e Tt
1362 TTTE et FieTet
1363 S et FieTell g (sfaamiarad) .
1364 - BE T
1365 - et sl
1366 - et areeft
1367 TTTE BE ELEIS
1368 TTTE et EIERIE]
1369 TTTE et JET
1370 TTTE et EEKIE
1371 TTTE et TATLAT
1372 T et REERICRS
1373 P HUTTE T
1374 P qUTE SIEEEdl
1375 P qUTE AETT
1376 P qUTE ERCEIN]
1377 P qUTE EER
1378 P qUTE ECi]
1379 s qUTTE FAT
1380 S qUTE TS
1381 S qHTIE AT
1382 S qHTIE sferT
1383 T e WA= (gTa)
1384 S qUTTE FHAT
1385 P qUTTE (KEEERIES
1386 P qUTTE e
1387 P qHTIE EkIS
1388 P qUTE CSINIE]
1389 P qUTE cied
1390 T qUTE [EEEISI]
1391 — Tz T
1392 T qATE EREISRES
1393 TTTE qUTTE BT GUTTE
1394 S qATE ey
1395 Sy qATE T
1396 Sy qATIE IEE]
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1397 TS SRl
1398 TR T
1399 TR o
1400 qamTe FLSTAT
1401 CIDES FHATCATET (JTETY)
1402 HETE FTIA
1403 HETE CIEREE]
1404 RN LSRR
1405 TUTTE TreaTs
1406 IS GUBEEE
1407 qHTTE FRTTIT
1408 qUTTE FRTAT
1409 qITE LEEdl
1410 qemTe LEAIE]
1411 LIRS T 1.6
1412 qamTE A
1413 TR qersft
1414 TR SLEE
1415 qamTE GIE]
1416 qITTE SIEE]
1417 qETTE SEUIES
1418 ERINE GELRS
1419 e SRRl
1420 HETTE T
1421 TETTE TET
1422 LCINES TIHTL
1423 qETE TEATEATATET
1424 qEMTE e
1425 LCINES feferereft
1426 qume AT &1,
1427 qITTE AT @,
1428 qUTTE T
1429 qamTe SENIES
1430 LN THIAT
1431 THUTTE IR
1432 CIRES foretreft
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1433 e qUTTE rgea I1.%.
1434 S e fraar @,
1435 TTTE qemTe SIERIE]
1436 e TETTE feame
1437 S— qUTTE EE-RS
1438 TTTE qHTTE ERCAIK
1439 TE HETE EREASCE
1440 TTTE TTE ELE
1441 S— qUTTE ERRS
1442 S— qUTTE TLEISTFATTET
1443 TTTE qETTE ELLE
1444 S CIN arereft
1445 TTE HITTE EIERRIEN
1446 TTTE EINE argreft
1447 S TS EEKIEE I
1448 S CIN TAATAT
1449 S TS ST,

1450 wRiR e EEL

1451 TR e STLTET T
1452 rfirf forg TATE

1453 TR e ATHATAT
1454 BN e A

1455 TR e ERHTAT
1456 TR fer FATET
1457 RN [EEES] Tt @
1458 ST LS ik

1459 wfif e TITLE
1460 R f=roer FTAT

1461 wfif e RIEEIEE]
1462 =y e FTHY .
1463 BEMCNS e CREC!

1464 RN e CIEES

1465 BEMCNS e FIARATE
1466 BENENS e EIERERIER]
1467 i e FHIHTAT
1468 R e FaT
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1469 e FrRTCAT
1470 e FoX
1471 R ST (3TTae)
1472 e LRl
1473 e LIRER]
1474 e e T3 e
1475 e e T AT
1476 e AT
1477 e At
1478 e Ty
1479 e EEUE]
1480 e TR g -
1481 e T
1482 e qreheft
1483 e TIFAT &5,
1484 e fepereft
1485 e forara
1486 e =]
1487 R LEICES
1488 e qreTHe
1489 e SRR
1490 e (REIET
1491 e fa=me
1492 e ESLEIE
1493 e ST
1494 e EEL)
1495 e EEICE]
1496 S qTTAT
1497 g ATST HEeeTt
1498 ag AT
1499 g EEAUI IR
1500 ag AT FRTATET
1501 K HeTHTE AT
1502 g ferearit
1503 ag EEE
1504 ag [EEEIE




4495

147

[$TRT [I—=vE 3(ii)] T T TSI © T 117
1505 N K EIEN

1506 TR EES A IAFHLATST
1507 RIS K EEEE)

1508 e K EELRS

1509 T e CRIRES

1510 R [EES FHTHE TSI
1511 e e CIEES

1512 e ag HEIGICIELIE
1513 AT K BTITETE
1514 R [EES AR E-
1515 BEENS ag AV THITE-
1516 R K EILRS

1517 R g grl

1518 S Lk STHTST

1519 S EES STET ST
1520 R EES FAGAT 1.6,
1521 R EES FATHATAT G
1522 R EES Fareft

1523 B Lk FIEA

1524 e e FHTET ATY
1525 R IIEIEe e FATE

1526 B e GIEE]

1527 it e eI

1528 TR e FATHN(FT)
1529 B e ardt

1530 R EES gt arasarst
1531 R EES foheTel avF @
1532 =R CES fefTer A ATg
1533 Ty K EIEEIE)

1534 RN ag TS

1535 e ag FATAT

1536 e ag EMEERICIE]
1537 BEMCNS g e

1538 ity e qRES @,
1539 B e GERE]

1540 TR Lk SIECKIl
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1541 ag AT
1542 EE] E]

1543 K qTETATE
1544 CE T &1
1545 K T @,
1546 CE T @.
1547 EE ST
1548 E T& 4.
1549 (EES GIICES

1550 ag HELTeAT
1551 CE TG G,
1552 e AT
1553 g GINEIE
1554 g wfaeft

1555 g ferrdy

1556 g ferearia
1557 CE forTa @.
1558 CE fora =.
1559 ag ferarae
1560 ] BEECEICE
1561 ag SEERECES
1562 ag SEEERIE]
1563 ag LRI

1564 CE T T,
1565 CE AT &
1566 g T .
1567 e EREIE
1568 ag fagTeft
1569 CE TSI 1.,
1570 CE TSI G.
1571 g AT ATt
1572 g EIERIE
1573 CE CIEICEEARS
1574 [CES EEREE LTI
1575 g EEE L SEIE
1576 CE J9 ITF TS
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[T [—@ve 3ii)] AT HT AT : FETETLT 119
1577 =ty EE] T TCF T3 TS
1578 T EE] ELECIET]
1579 s TSI ST
1580 TaTh R TSI R
1581 TR TSI ELICIES
1582 TR TSI ERES
1583 LTI TSI S
1584 Tty TSI AT
1585 TR TSI EIRIES
1586 ST TSI FFATET &, ATTAT AT,
1587 TR TSI ATHE
1588 iy TSI et
1589 T, EIEl THA
1590 T TSI TEATET
1591 T, EIEl g4t
1592 T TSI T
1593 iy AT ZTET
1594 Ry AT ELICEI]
1595 it KISl SIEE]
1596 R LTI TSI ERIEE
1597 TR TSI Fie
1598 TR TSI EREUIC
1599 TR TSI GreTIAT
1600 TR TSI EIETIE]
1601 TR TSI griven
1602 TR KIS HETY
1603 TR TSI TS
1604 B EIAEE TSI BRI
1605 B EIAEE TSI REELEL
1606 i TSI FEAT
1607 T AT T
1608 R TSI AT
1609 LTI ATSIT CEL
1610 AT TSI AT
1611 i KIS LI
1612 i KISl et
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1613 A AT EIES
1614 e Tt T
1615 NS SIEl T
1616 R FATST TATAAI AT
1617 R TS KSRIE]
1618 ey AT GERIE]
1619 BEENS Gl GER
1620 BEENS Gl ESUE]
1621 R IIDIEe AT &
1622 T TS GIER]
1623 BEENS Gl forcarareft
1624 R TSI ERE)
1625 e Tt T
1626 S TSI [EEIESS
1627 = AT areTe
1628 S TSI aIHE
1629 iR TSR AT
1630 e TSI T AT gA T
1631 RN GEIKRS EIEIEIS
1632 RN GEIKRS EASE
1633 N BRIk REE!
1634 BN GEIKES CIEEE]
1635 R ST EINS
1636 N GEIKRS ST SHTATS
1637 ECIELES RAEINES S
1638 S TE ST GAsl
1639 T, TS AT TTF HiSd
1640 TR TSR CRIE
1641 TR TSR STEATAT
1642 BN TSR FIST AT
1643 e TSI FE
1644 RN GEIKES FLAAT
1645 BEMCNS GEIKES FATTE
1646 BENENS GEIKES fafaT
1647 TR TSTIT FITFT
1648 i TSTIE ENECIEIE]
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1649 T TSR FT T
1650 R ST FISHL G,
1651 RN GEIKRS FIETX
1652 . TSI FHIS
1653 e ST TR
1654 RN GEIKES [LEK
1655 R TSTE LKL
1656 BEENS GEIKES ATt
1657 e ST EEE]
1658 R TSTE RIEEIEINCETIE)
1659 R TSTE EEE]
1660 TR ST ORI o1
1661 iR TSR ERIRECH
1662 T, TS Teglel dLF Hlad
1663 iR ST T
1664 iR TSR KIS
1665 iR TSR TTEFTATET
1666 wRiR TSTE FUY
1667 RN GEIKRS [EE-ER]
1668 ety GEIKRS FIT T (THHTATE)
1669 N BRIk wiad
1670 R TSI SEIEE]
1671 BEENCS ST SEIEEl
1672 BEENCS ST faame
1673 RN GEIKES T
1674 BEENCS RE IR T AT
1675 TR ST ERIEIET
1676 TR TSI ELEEIE
1677 TR TSR ELG)
1678 BN TSI RECE]
1679 =y TSR Ele]
1680 e T AT
1681 TR GRLECS EED
1682 T AT B
1683 N AT TEAT
1684 N HTHAL SEIE]
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1685 AT TS
1686 TIHT ITATAT
1687 AT FATE 1.5
1688 AT T .
1689 EIEEC Y EENECIED
1690 EREECS EEEE]
1691 EREECS RIEIS
1692 EREECS EIER]
1693 TITHAT EIECE]
1694 TITHAT ERIEKCH
1695 TITHAT HECDH
1696 HTHET EES
1697 AT EEE R I LU
1698 GREECS EELRS
1699 GRLECS CILEl
1700 GRLECS =
1701 AT IEIEIET
1702 GREECS ST
1703 AT CURE]
1704 GREECS Ik
1705 LREECE ERUECE
1706 GREECS FE
1707 LREECE FaTaAT
1708 AT FIE FIS
1709 LREECE GET FleaT
1710 GREECS feforer
1711 HTHET e
1712 AT FE FAT
1713 AT LT
1714 I TS ATATC
1715 GRLECS HIgT
1716 AT FA
1717 AT Fl
1718 AT FFTE @I &1.F.
1719 AT TR @M 4.
1720 AT 3T
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1721 R AT TGS
1722 i HHAY Feffy
1723 ity AT HqTATIAST
1724 N ITIIES GHELCES A
1725 TR GREECES A
1726 TR GREECES HEGT
1727 R IEIIES HTHAT 3 4L
1728 TR AT AT
1729 TR HHAT qoft
1730 R IEIIES GREECES AT
1731 ity GHELCES [RREEIED
1732 =y GREECES (BRIE]
1733 T, GHELCES BEIES
1734 ERCAITIIEY GHELCES e
1735 TRy AT AT ATF.
1736 T, AT =
1737 T, GHELCES T
1738 T, GHELCES [ERCiEIE]
1739 TS AT TrStraett
1740 i HHET EE
1741 R GRHELCES T
1742 TR HTHAT AT
1743 st GRHELCES LRI
1744 AT HTHAT rFEaT
1745 AT HTHAT AT
1746 st GRHELCES fare sy
1747 TaTf HTHAT forrer
1748 TR RCEES ST
1749 T, AT TSN
1750 St HTHT JATAS qTF 96T
1751 e GHELCES GIEE]S
1752 e GHELCES THATA
1753 R ITIIEs HITHAT oTTefT T
1754 i GHELCES faa¥ == wi=rawe
1755 i HHAT T
1756 T e GRS SHY
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1757 GREECS EEE
1758 AT IEEILCEIES
1759 AT Ty rfarfe
1760 AT Tl TTF THAT
1761 fererer =0
1762 ferererr T
1763 fererer GEATIY
1764 ferererr qATEY
1765 fererer wATEE (1)
1766 forereT ATHATST
1767 fererer Lail
1768 forTeT BIRIEE
1769 forereT PEDET
1770 fererer T T ATET
1771 forereT ELEIET]
1772 forereT areft
1773 forTeT SlER=1]
1774 ST arareft
1775 ST FAAATET
1776 SIEIEl FYTT
1777 EIEIE] wfee
1778 SIEE EECIC
1779 EIEE AT
1780 SIEE Tt ST
1781 STt qTT
1782 ST Fravarst
1783 SIEE v 1.
1784 STTEATeAT EER
1785 SATATAT FRTATST
1786 STTEATeAT EEEC]
1787 SreTeft g
1788 STt L
1789 STt A
1790 SreTeft iE)
1791 SIEIET TIEHT
1792 STSTeAt CECAS
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1793 — EIEIE] STH
1794 S SIEIEI STt
1795 AT STTeATeAT ST
1796 R ST FeATefT
1797 — ST FLIST ETHAT.
1798 — ST FETTH
1799 AT STeTeft FE
1800 — ST e ATHATAT
1801 T TSt FeraT STt
1802 — ST ferast
1803 — SIEIEI FIATL
1804 ——— STTeATeAT FRTTHI
1805 ——— EIEIE) Fraret
1806 — STTEATeAT FHTY
1807 ——— STt FAEETS
1808 ——— EIEIE) FEET
1809 AT ST et
1810 AT ST AT ast
1811 T ST CIEEIE
1812 T SIEIET AT
1813 AT SIEIE AT
1814 _— STSTeAt wTEt
1815 AT STTeATeAT LAIEEiNS
1816 — SIEIE CIEKIEET]
1817 T STTATeAT e ZeaTaar
1818 AT SIEIE He fordt
1819 —— STSTeAT AT
1820 T STTEATeAT e @.
1821 T EIEIE wgadft
1822 S STTEATeAT urge
1823 — ST qrrarer
1824 — STTEATeAT T
1825 —— SreTeft QAT
1826 — EIEIE] Thae
1827 AT STTATeAT AT
1828 AT ST (ELM
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1829 STt ArETaTSY
1830 STt arett &Y de
1831 SIEIE] AT T
1832 STt oy Sraer .
1833 STSTeft SR
1834 STeTeft T
1835 STt AT
1836 SIEEl T ST
1837 STTeATeAT GEIR
1838 SreTeft GIER]
1839 SreTeft AT
1840 ST ECES
1841 STt AT
1842 SIEIE TFTIAT
1843 STTEATeAT REL
1844 STt et S .
1845 STTEATeAT et
1846 STt ITETATE T
1847 EIEIE] EELIS
1848 IS AT
1849 STt arfed
1850 SIEE FASTATET
1851 SIEE FTATT
1852 EIEIE] et
1853 EIEIE ATATAT
1854 EIEIE] EIEDl
1855 EIEIE] REIE]

1856 FITE AT
1857 FIITT TqEaarsy
1858 HETIAAT AT
1859 HETIAAT AfeT
1860 HETIAAT AFA
1861 AT AT aeft
1862 HETIAAT EME]
1863 EEERICK FAFTAT
1864 HETTAAT ST
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1865 S— EEEEICES AT
1866 S — EEEEICES fercai
1867 T AT fazarst
1868 =T TR EEEE]

1869 S LEERICS EEEE

1870 S LEERICS eickdl

1871 T HETIraT T AT
1872 =T ERERICES T /e
1873 — ERERICES R T
1874 S T [ERaik]

1875 S LEERICS EEEL

1876 S EEERICKS EEERS

1877 S TR CIEE]

1878 S T EER

1879 — T ECRIE]

1880 ——— HETTAAT et

1881 S TR TEATeAT

1882 AT AETAAAT UIEEIE
1883 — TR GIER

1884 AT TR EIREKRS
1885 — AT ey

1886 — EEEEICES Al

1887 — EEEEICES gt

1888 P ECERIC CERIC

1889 — HETIAHL STt

1890 — HETIAEL FARMT
1891 — AT AT FAFNTT FAHRTL
1892 T TR FEd

1893 AT AETAAAT T FT
1894 AT AETAAAT G qrehel
1895 AT AT AT Tgareft

1896 AT AT AT Freareft
1897 S TR CERCEEC
1898 AT T Fareft
1899 AT LK GRS FHS

1900 AT TR Freft
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1901 HETIAAT @
1902 HETIAAT AT
1903 HETIAAT HETAEE (THHTT)
1904 HETIAAT ATSTYATET
1905 LEERICS LIE GRS
1906 LEERICS Y
1907 HETTAAT e qferd
1908 LEERICS qeETe
1909 LEERICS T
1910 LEERICS qIEAT
1911 HETIAAT QUEE
1912 EEERICKS Tt
1913 HETTAAT fAaeft
1914 AT qret e .
1915 HETTAAT EIREAS
1916 HETTAAT EISSIES
1917 HETAAT T
1918 T CERRACID I
1919 HETAAT EEX IR
1920 AETE AT T & a=
1921 AT TOT SYEAT S
1922 AT ey
1923 EEERIC &
1924 AT Terreft
1925 ECERIC ferdt
1926 ECERIC fereTer
1927 ECERIC fererarctt
1928 HETIAAT forame
1929 HETIAAT T
1930 HETIAAT GIEEM)
1931 HETIAAT SLEEE]
1932 HETIAAT TRTAT
1933 HETIAAT ERICE
1934 LEIERGCRS TET
1935 EEERICE FATIA
1936 EEERICH FHTAT AT
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1937 HETIAAT EAIED
1938 HETIAAT EER
1939 HETIAAT T
1940 HETIAAT RREE
1941 AT I f1.F.
1942 T IT g
1943 LEERICS ST
1944 HETTAAT EIEEIS
1945 qreTe SraTaT
1946 e AT
1947 qTET ERE)
1948 RICiC) EIGEEEIE]
1949 qTET ATt
1950 qreT EH
1951 qreT ELE]
1952 et e
1953 T LA
1954 T IR
1955 qreT ATt
1956 qreT ELkOs
1957 qET FRIAT
1958 T U]
1959 T AT
1960 qTeT arerefy
1961 qTe AT
1962 qreT feegieft
1963 e it =
1964 qTET SIREEIE
1965 qTET T G
1966 qET UIEEEIE]]
1967 qrerd ERIE]
1968 qTeT EREL
1969 qTeT AT
1970 T ERECAIT
1971 qTeTT wfee
1972 qTeTT UIERIE]
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1973 qreTq el dh goAdi=s
1974 e UIEURELET
1975 qrET rToT
1976 qrET HIEIRS
1977 qrET g
1978 Elcie] ekl
1979 qreT CEAS]
1980 e FrETATEl
1981 e SrTfa
1982 e FETAT
1983 e FIRT
1984 T FTARATET
1985 et FHLMS
1986 T FLA
1987 qrer FLAT
1988 T FTEAT
1989 T G2
1990 T FHTE
1991 T T
1992 qreT CREEIE]
1993 e EEIE
1994 qreT [Eaikse)
1995 T Fred
1996 T FIT
1997 qET Fierad
1998 qTe RRIEE]
1999 T Feft
2000 qTeT e
2001 T ATt
2002 T qUgy
2003 qTeT w
2004 e HITSATET
2005 g aTeAteft
2006 qreTq HTRST dH YT
2007 qreT wEATET
2008 qTeT GIEIRRRS
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2009 — qTET LR
2010 S qreT Herreft
2011 T qTeT EEEE]
2012 T qTeTT [LASlIE]
2013 — T RUEC]
2014 T qTeTT AT
2015 T e arereft
2016 T qTETT TATHT
2017 S qTET REIE
2018 =T qrET SEE]
2019 S qTET BEIF
2020 AT qrET (BEIED]
2021 AT qTET it
2022 AT qTET TEATHT
2023 AT e qeareft
2024 AT qTET qerTeft
2025 T qreT KRSl
2026 AT T LS
2027 S T RSELEd
2028 AT e wafd
2029 — qET (SIEE
2030 AT T FaTe
2031 T T AT
2032 T T SIEEERS
2033 S e farefarT
2034 AT e feraeare
2035 AT qrET afer
2036 S— qTET REE]
2037 AT e Trereft
2038 — qTET e
2039 — qreT TSI
2040 — T ELCE]
2041 — qreT o
2042 e qreT AT
2043 - qTET ECIE)
2044 N qTeTT AAT=Tor
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2045 qTET STt
2046 qTET EEIES
2047 T EREEIST
2048 T EEE]

2049 S AATATES
2050 - FTeAT
2051 S FHTTeAT
2052 S arereft
2053 - EIEETIEN
2054 — et
2055 - fEoft
2056 AT CEE)

2057 qTT HRIEE]
2058 qTT TATTEAATET
2059 qTT STE

2060 qTT STTfaaT=aTst
2061 AT FraAT EeaTeT .
2062 AT FETATST .
2063 T ERIEE
2064 — EIELIE]
2065 R FEATSHT
2066 AT T .
2067 — SEEII

2068 R (AL
2069 R AT
2070 — T

2071 AT ECERS

2072 S GELES
2073 — HITEAT
2074 — HATEAT
2075 S THTAT
2076 S ELIERS

2077 — EE)

2078 — EREIE]
2079 — RERICES
2080 e EERA
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ars aereft
2081 TaT .
2082 S EIES AT
are FATHAS
2083 AT i
2084 e arg W
2085 e arg .
2086 S are EAETEN
2087 TITT ELE] TEad |é'
2088 T are ‘a‘ﬂm
arg LISRIC]
2089 TaTT
arg e
2090 TaTT
2091 AT aTé- WWT'H'
are ST
2092 AT
AT arg E1ES
2093 .
arg
2094 AT .
2095 T arg e
2096 AT ELES aﬁaﬁaﬁ .
2097 T arg T
AT arg FeTaetT =155
— ars FrETaAT .
2099 TATT ki
arg
2100 AT
2101 T arg @@Fﬁ'
2102 AT arg EEKSEIE
arg ERGIEIET]
2103 qamT '
arg EECl
2104 TATT
arg TSTAT
2105 qamT
2106 qamT are AT
2107 T arg TETHATS
ars ENREET
2108 TATT il
E1E]
2109 TATT - -
2110 et m -
- e éa‘rrsr PEIEKH
- e ézm-s: reraTEgr
2113 fRferat m g
2114 fRferat m =
2115 fRferat m =~
2116 fRferat .
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2117 Rerat EER feTaer
2118 Rteaet T HETT
2119 fRferat EENI T
2120 Rt g SIEEEIS
2121 Rt TAE EARGRIE
2122 Rieat EERI T
2123 Rieaet EER fcIcEl
2124 Rt e ey
2125 et EELI rfeT FHe
2126 Rt TAE JEIRS
2127 Rieat TAE forerarett
2128 e EENI T
2129 Rieaet EER ELCEIRS
2130 Rieaet EERI EELE]
2131 Rieaet FRTAAT AT
2132 Rieaet FRTAAT rChICH
2133 Rieaet FHTTAAT AT
2134 Rt FwTaAT IEREES
2135 Rt FIHTEAT ELS
2136 Rt FRTAAT T
2137 Rt FHIHTAT e
2138 Rieat FRTAAT AT
2139 Rierat FRTAAT IEAIEK]
2140 Rierat FRTAAT UIEIGEES
2141 et T TrETY
2142 et T LI @.
2143 Rtergt FIHTAAT g
2144 Rieaet FTRTAAT ST
2145 Rieaet FTRTAAT STATAIT
2146 Rtergt FIHTAAT FATHAT
2147 Rt FRTaAT T
2148 Rt FRTAAT Frerroft
2149 Rieaet FIHTAAT Hied
2150 Reat FIHTAAT ERES
2151 Rt FHIHTAT s
2152 Rerat FIRTAAT GINGIEGEIE
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2153 Rerat Hishrerett SIRCE]
2154 fRferat FTaA e

2155 fRferat FTaA AT
2156 Rt FRTAAT A=A
2157 Rieaet FRTAAT HiaTETE
2158 Rt FIHTAAT feferer
2159 Rt FIHTAAT o e
2160 Rieaet FRTAAT THITTATT
2161 Rt HTHTTEAT TSTORT
2162 Rt HTHTTEAT GEEE]
2163 Rt FIHTAAT AR

2164 Rt EIEIEK) foreraer
2165 Rieaet FRTAAT GIREE]
2166 Rieaet FRTAAT AL TATT IS
2167 Rieaet FHTHTAAT ERCES
2168 Rieaet FRTAAT FATHT
2169 Rieaet FRTAAT DEGCESEAIE]
2170 Rieaet FaT EEadl

2171 Reat FaT SEEN
2172 Reat T SIEEIE
2173 Rieaet FATA EEENIE]
2174 Rt Farel TSN A1.F.
2175 Rieaet FATA FEIE @1
2176 Rieaet FATA LSl
2177 Rieaet FATA EEUIE]
2178 Rieaet FATA qqaTS
2179 Rieaet FATA Skl
2180 Rieat FaTAT EURLRS
2181 Rieaet FT e
2182 Reaet FATA UEENIE]
2183 Rieaet FATAT EEIRIE]
2184 Reaet FAT AT
2185 Rieaet FATAT e
2186 Reat FATAT T
2187 Rea FATT Ak
2188 Reat FaTAT LS
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2189 Reat T FIIA
2190 Rieat FaTAT FIAAT
2191 Reat T Sl
2192 Rieat FATA AL FAET,
2193 Rieaet FaTA feperetTer
2194 Rieaet FATAT EREIS
2195 Rt FaT ERIRIE]
2196 Rt FaT T
2197 Rieart FaTAT LIRS
2198 Rieaet T T #FE
2199 Rieat FaATAT sl
2200 Rtergt T RAER
2201 Rieaet 3T TEL FAEL.
2202 Rieaet 3T rereft
2203 Rieaet 3T fr=w
2204 Rieaet 3T famr
2205 Rtergt FaTT EEIE]

2206 Rtergt FT K1
2207 Rtert FaTT ERIE
2208 Reat FT T
2209 Rt AT I
2210 Rieaet FATA SIEE
2211 Reat FaTAT ferare
2212 Reat FAT HATES TTF FAGA T
2213 Rieaet FATA AT
2214 Reat FATA SELd
2215 Rieaet FATA EEEIE
2216 Rieat FT T
2217 Rtergt FaT ELEIER]
2218 Reaet FT IS
2219 Rieaet FATA T
2220 Rieaet BIEGEIET EERIE
2221 Rieaet GIECEIE EEIE
2222 Rerat GIEREIE] SRk
2223 fRferat GICRELED] EEIEDS
2224 Rerat GIEREIE] afar
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2225 Rerat qraaarst JTaATE
2226 Rerat GIEREIE] are
2227 Reat GIEREIS]] ELSMRE
2228 Rt BIEGEIET T
2229 Rieat GIEREIE] =Tt
2230 Rt GIEREIE] K]
2231 Rt GIEREIS]] SEEl
2232 Rieaet RIEGEIET] FTATAT
2233 Rt GIEREIE] T
2234 Rieaet GIEREIE] EELS
2235 Rt GIEREIE] =
2236 Rt qraaarst TR
2237 Rieaet BIEGEICT FAaTe
2238 Rieaet GIECEIS aretet
2239 Rieaet GIECEIS Set
2240 Rieaet GIECEIS Rk
2241 Rtergt GIEREIET T
2242 Rt GIEEEIST] Fed fareT
2243 Rt GIEREIST LRI
2244 et GIEREIST] FATE
2245 et qraqarst FL
2246 Rieat GIEREIST] T
2247 Rtergt ATATATET AT
2248 Rieaet GIECEIS ERE
2249 Reat GIECEIS FohdT
2250 Rt GIEREIS]] el
2251 Rieaet GIEREIS]] g
2252 Rieaet GIEGEIET EERIEC]
2253 Rieaet GIEREIET LS
2254 Rieaet GIECEIS SRl
2255 Rt GIEREIE] frew
2256 Rieaet BIEGEIET Arafer
2257 Rt GIEREIS]] EEE]
2258 Rerat BIEGEIET EEERELIC]
2259 Rerat EIELEICT EIECIET
2260 Rerat GIELEICT TEATITA
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2261 Rerat GIEREIE AT

2262 Rerat GIEREIE] HTHTA
2263 fRferat GICRELED] TqATLET
2264 Rt BIEGEIET oA T TTH TATLET
2265 Rieaet GIEREIS]] ATHTATET (THHTTA)
2266 Rieaet RIEGEIET] GIEECIC
2267 Rieaet RIEGEIET foreforr
2268 Rieaet RIEGEIET] JEITAT
2269 Rt GIEREIE] EEEl

2270 Rieaet GIEREIS]] T

2271 Rieat ERGECIE EIErC)
2272 Rt EREEIEN TATE

2273 Rieaet ERECIEL ErCIEn
2274 Rt EREEIS]] LEAERES
2275 Rert EEEEIE] EHEIE
2276 Rieaet ERECIEL T

2277 Rtergt EREEIE] 9 FATET
2278 Rtergt EEEEIE] AT
2279 Rt ERECIEL STFTI
2280 Reat EKEEIEN STHEATET
2281 Rt ERECIEL T

2282 Rt ERECIEL gl

2283 Rieaet EREEIE] FRET
2284 Reat EREEIE] FRRATET
2285 Rieaet EREEIS] FHAS

2286 Rieaet EREEIS] FAT

2287 Rt ERECIEL EEEIEIE
2288 Rieat ERGEEIEN CIECERCIC]
2289 Rt EEEEIET CUECEIE
2290 Rieaet ERECIE AT

2291 Reaet EGEEIEN ATHATET
2292 Rieaet ERECIE CEE

2293 Rieaet ERECIE L

2294 Rerat ERECIE IGEEERSE]
2295 Rerat ERECIEL qATSATE T
2296 Rerat ERECIEL IEREEIE
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2297 Rerat ERCEIET foaret
2298 Rteaet TR S
2299 fRferat FFATST AR[AATE!
2300 Rt ERCEIET forTer
2301 Rieaet ERGEEIE TEETET
2302 Rieaet ERGEEIE fae avE g
2303 Rieaet EEEEIET] s 9 asew
2304 Rieaet EEEEIET] 3T
2305 Rieart EEEEIET FTATT
2306 Rt EEEEIET EREIE
2307 Rieat ERGEEIE DRI
2308 =Tt LRCIE srmeft
2309 =Ty LRCIE AT
2310 =Tt LRCIE T N
2311 =Tt qraTe EEENCE
2312 =Ty LRCIE A
2313 =Ty LRCIE AT
2314 =Tt LRCIE e
2315 — LSCIES RENSS
2316 =Ty LAEIES e
2317 =Ty LRCIE EEadl
2318 1oy LAEIES EEER
2319 e LCIE HEIRKIEN
2320 e LCIE SHIT 7T
2321 =Ty LCIE T
2322 1oy LAEIES THFAZL
2323 =Ty LCIE EauEIS
2324 =Ty LRCIE T
2325 ST LSEIE EAGREAR]
2326 =Tt LRCIE AR
2327 =1t LRCIE EIRES
2328 =TT LREIES e
2329 o LsCIE JIssIE]
2330 it LRCIE fEvere
2331 ot qIETE ESES
2332 =Ty LAEIES STE
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2333 =Ty LREIES FAHAT
2334 ST LSEIE] FAGT q
2335 =Ty LREIES FAe
2336 ST LRCIE FEA
2337 =Ti LRI FLAA
2338 =1 LsCIE CURERS
2339 =T LREIES G IEATAT
2340 =i LRI CER
2341 =Ty LREIES CIRIEEl
2342 =Tt LSCIES T AT
2343 BTor fSEIS] GeTef J=3Ta
2344 =Ty AT AT
2345 =Ty LREIES FEL A1,
2346 =Tt LRCIE FA
2347 =Tt LRCIE Frareft
2348 =T qraTe we
2349 =Tt LRCIE qTATT
2350 =T LSEIE LERIE]

2351 - LsCIE qTE
2352 =Ty LAEIE] g
2353 1oy LAEIES LIECRS
2354 ot AT T
2355 i qraTs CISUE]
2356 e LCIE arereft
2357 31T LCIE] SEUIE]
2358 ST LSCIE RIEIE]
2359 oy LSCIE TETA
2360 1o SCIE LG
2361 =T LSEIE] RCAEH
2362 =Tt LRCIE KIEE
2363 o LsCIE Ferd
2364 =Ty LREIES feferer
2365 o LsCIE T
2366 =1 LCIE Kl
2367 TS LSEIES %
2368 T LSEIE EERIE]
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2369 =Ty LREIES GIERS
2370 xor qIETE aTE
2371 =T qaTe forTaett
2372 >t qATE farreft
2373 =t AT frae
2374 =Ti LRI GIRIEE]
2375 =T LREIES GIRRIE]
2376 =T LREIES SERIE]
2377 =ToY LRCIE qrerETe
2378 7o LRCIES JEATY 1.7
2379 7o LRCIES foraret T FemEy
2380 =Tt LRCIE EEkd
2381 =Ty LREIES SEIEEIR]
2382 =Tt LRCIE ST @,
2383 =Tt LRCIE ERLEERS
2384 =Ty LREIES e
2385 =Tt LRCIE [EEIEURS
2386 70T LSEIES EEEE]
2387 =Ty BRI EIERES
2388 S TR EUEEE]
2389 i TR TS
2390 STOT ATEYT LR
2391 . TR EELCIRS
2392 . TR EIEEET
2393 =Ty ey sifaraett =
2394 e TR EISENIE]
2395 =Ty oTET AT
2396 =18 TR EEE]
2397 =18 oTTETE EIERS
2398 =Tot oTTETE EEEE]
2399 T oTTETE ECLHIE]
2400 T oTTETE EEEIES
2401 T oTTETE EEETR]
2402 =Tt oTTETE TE
2403 T oTTETE RIEE]
2404 = TR [EEIES
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2405 ST ATEIT aE
2406 T oTTETE [EESIEL
2407 7Oy ATEIT AT &
2408 ZTor TR EE
2409 =i oTTETE EELED
2410 =T oTTETE ELE]
2411 =Ti oTTETE e
2412 =T oTTETE regT
2413 =Ti oTTETE e ft.7F.
2414 =Ty e =i .
2415 ST TTETT TE
2416 =Ty oTTETE ]
2417 =Tt e TAET
2418 =Tt e T
2419 =Tt oTTETE T
2420 =iy oTTETE EEal
2421 =iy oTTETE T
2422 =iy oTTETE ETHT
2423 >ToT STTETE =L
2424 =Ty TR SreTEe
2425 STOT ATEIX HT
2426 =Ty TR T
2427 =Ty oTTETE UEEEIE]
2428 Tt TR AT
2429 =Ty oI e
2430 =18 TR e
2431 =Ty oTTETE CEEIEdl
2432 =Ty TR fErqe
2433 =Ty oTTETE STTFAaTS
2434 =Tot oTTETE ERE
2435 T oTTETE AT
2436 >Tor Y T
2437 T oTTETE FIAHTS
2438 T TR FAHL
2439 =T e AT
2440 =Tt oTTETE EZEIE]
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2441 7Oy ATEIT e
2442 7Oy ATEIT LT
2443 7Oy ATEIT EIMEK
2444 7o oTTETE EIRIEK
2445 7o oTTETE 1R
2446 7o oTTETE Fred
2447 7T oTET T
2448 STor TTETT [ETIEA
2449 =Ti oTTETE EUELEE]
2450 =Tt TR FTSA
2451 ZTor TR FISL
2452 =Ty oTTETE FaAd
2453 =Ty e FHA
2454 =Ty e Fg
2455 =iy oTTETE AT
2456 =iy oTTETE EEE]
2457 =707 Y ERICEIkT
2458 =iy oTTETE (ERIER)
2459 =Ty oTTETE wgl
2460 STOT ATEYT AT
2461 i TR CIERIE]
2462 . TR AT
2463 T oTTETE LGS
2464 i TR CICER]
2465 =T STTETE LI
2466 >Tor BT GEIC]
2467 T oTTETE SIEE RIS
2468 =18 TR SELRS
2469 =18 oTTETE EEICERS
2470 =TT oTTETE ToREl
2471 TTor Y e
2472 =Tot oTTETE qeTHTAT
2473 STt oTTETE EELRS
2474 T oTTETE T
2475 =Tt oTTETE T
2476 T oTTETE TETCE T
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2477 =Tt oTTETE Tt

2478 7Oy ATEIT [EEEEIEL
2479 7Oy ATEIT [EUEEIE]
2480 ZTor TR EEIEi

2481 =T oTTETE K

2482 =Ti oTTETE Torfatae
2483 ZTor TR AT
2484 =Ty oy AEFATEA
2485 1T oTTETE EEIEEl
2486 =ToY o A=A
2487 =i oTTETE AT
2488 =Ty oTTETE et

2489 T oTTETE R EEIR
2490 =iy oTTETE AT
2491 ZTor STETE HTALAT AT,
2492 =707 Y HTELAT @,
2493 ZToT Y e

2494 =iy oTTETE forrer

2495 =18 oTTETE HELATET
2496 STOT ATEYT RLEASISS
2497 >ToT STETE EEEES

2498 STOT ATEYT qqrEr

2499 i TR el

2500 1oy TR oI A1
2501 Sy TTETT SHTEE
2502 e TR BN
2503 =T oTTETE AT
2504 =18 TR ELUEEET
2505 =18 oTTETE ERERS

2506 =Tot oTTETE ERIEIE]
2507 =Tot oTTETE IERIEICIKD
2508 =Tot oTTETE oot =.
2509 T oTTETE EIEERS

2510 STor ATEYT EEEER]
2511 >TiT T AEATAT AT.H
2512 =Tt oTTETE EEIH
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2513 T oTTETE FTF

2514 T oTTETE fafer

2515 =T TR ELC

SILERLS

wH IEEI GIGED] TTH T AT/ av

1 GIREFSS FEATLY I AL (ITT)

2 GIRELAS FEATLY I AT (afE)

3 EIRELAY FFFEL 3T T L. T

4 EIRELAY FFFEL 3T EIESRIEA]

5 GIRELAS GIRECARR FrEATE =)

6 FATLL FrATZE 2fam TS w1l

7 FHAE HegqTaad AATSHGT A1 AT,

8 SIREESS AT gIerhet 3T ATTE.

9 FHAE HegqaTaad ST AT ST,

10 EIRELAS HegqTaaH FoAT AT,

11 FATLL EECAIEEE] FAIT AT,

12 FATLL EECAIEEE] HY TATT SAETF.

13 GIREFSS EECIERE] TEATITE AT HRTTE AL
14 EIRELAS HegqTaaH AR AT TATT A.TE.
15 EIRERS EECIERE AEYITE AL TH.

16 FATLL EECAIEEE] KSR s

17 EIRELAY IEAATIST FELTFAT AT.TF.

FrIEET IgHATSTE! FHAAT ALAATHATS /T,

18 T AT

19 FATLL SHATETET ATTHATE, AT

20 FATLL SHATETE ATTHATE, AT

21 FFAEL IgHATSTGT FIILATT AT TFHA A.TE,
22 FFAEL IgHATSTGT FIILATT AT TFHA A.TE,
23 GIREFSS SECRIERE HSTHTE! AT,

24 FFaET FTAILTS FT F AT &

25 ENRELAY ELEES F o AT &

26 EIRELAE FTATLTE ATATLTS (ETT)

27 EIRELAS ATATLTS ATAILTE, (1)

28 EIRELAS FTATLTE ATATLTS (ETT)

29 EIRELAE FTATTE ATATLTS (ETT)

30 EIRELAE FTATTE ATATLTS (ETT)
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31 [ESINE) (ERIR G AT
32 e [ESINS) TEFAHATS AL.TF,
33 [EEILE] [ESING] FRraTET (E)
34 EENSH BRI FfwETeT ()
35 RG] RG] fereeme
36 e FIEETHATT EEER
37 (RG] FISTHATA FTATY
38 [ESINE) AIEEHATT EREREFIRE
39 [ESINE) AIEEHATT T
40 [EEIG FIEEHAT T
41 (SN FISEFATH e
42 [EEING] FISSHATE TTEET
43 (SRS FEEHATA EERIET
44 [EEILE] FIEEHATT EERICH)
45 [EEiNE A= EEL
FATFAT TR SFRHTE AT 3T ) U
46 (Tt
47 FEATLATE FIAFAT TEATHIS
FATFAT FALTAH HTeT TaFTEer) (3ee
* AT
49 FeATHHT FTAGAHT Tl U
50 EERIE IR FTAGTH TS 7
51 FATFAT RIEKl FTeraaTE (A1)
52 FATEAT AT FETH ST,
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53 FATHHL ST SHT AT
54 FATLATT AT EEIRRICUERIRE NCIKD))
55 FATLATT AT EEIRRICUERIRE NCIKD))
56 FATFAT RIER frTaTT
57 FeA AT RIEK TrEAAATE .0
58 FeA AT RIEEI TETTHATE AT TF.
59 FEATLATT RIEKdl TETHEATE ATE.TE.
60 FATEATT AT TFFAATE TH
61 FeA AT STreTT SFEHeTTS T2
62 FATEATT RIEE! STrereTT
63 FATFATE RIEE]] ATt s U,
64 EERIE TR EE TS T
65 FeATFHRT [EEIEEETES ERIGEIEE s
66 e T EREEIE
67 et T T
68 et X T (1)
69 el T qATR
70 QLI T TATHRIET
71 ety =T A AT ()
72 el T Ay
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 31st July, 2024

S.0. 3060(E).—The following draft notification, which the Central Government proposes to issue in
exercise of the powers conferred by section 3 of the Environment (Protection) Act, 1986 (29 of 1986) is hereby
published as required by sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, for the information
of the public likely to be affected thereby; and notice is hereby given that the said draft notification shall be
taken into consideration for publishing final notification of Western Ghats Ecologically Sensitive Area in a
phased manner either state-wise or through a combined single notification on or after the expiry of a period of
sixty days from the date on which copies of the Gazette of India containing this notification are made available
to the public;

Any person interested in making any objections or suggestions on the proposals contained in the draft
notification may forward the same in writing, for consideration of the Central Government within the period so
specified to the Secretary, Ministry of Environment, Forest and Climate Change, Indira Paryavaran Bhawan,
Jorbagh Road, Ali Ganj, New Delhi-110003, or at e-mail address: esz-mef@nic.in.

Draft notification

WHEREAS, the Western Ghats is an important geological landform on the fringe of the west coast of
India and it is the origin of Godavari, Krishna, Cauvery and a number of other rivers and extends over a
distance of approximately 1500 kilometre from Tapti river in the north to Kanyakumari in the south with an
average elevation of more than 600 metre and traverses through six States namely Gujarat, Maharashtra, Goa,
Karnataka, Kerala and Tamil Nadu;

AND WHEREAS, the Western Ghats is a global biodiversity hotspot and a treasure of biological
diversity and it harbours many endemic species of flowering plants, fishes, amphibians, reptiles, birds,
mammals, invertebrates and others. It is also an important center of evolution of economically important
domesticated plant species such as pepper, cardamom, cinnamom, mango and jackfruit;

AND WHEREAS, Western Ghats has many unique habitats which are home to a variety of endemic
species of flora and fauna such as Myristica swamps, Lion tailed Macaque, Nilgiri Tahr, the Sholas, the flat-
topped lateritic plateaus, and wetland and riverine ecosystems;

AND WHEREAS, UNESCO has included certain identified parts of Western Ghats in the UNESCO
World Natural Heritage List because Western Ghats is a Centre of origin of many species as also home for rich
endemic biodiversity and hence a cradle for biological evolution;

AND WHEREAS, the Western Ghats not only harbour rich biodiversity, but also support a population
of approximately fifty million people and include areas of high human population density and therefore, there is
a need to conserve and protect the unique biodiversity of Western Ghats while allowing for sustainable and
inclusive development of the region. Some parts of the Western Ghats are prone to or highly susceptible to
landslide hazards thus requiring special measures of protection and mitigation;

AND WHEREAS, the Ministry constituted a High-Level Working Group to study the ecology,
environmental integrity and holistic development of the Western Ghats, given their rich and unique biodiversity.
The group was tasked with taking a comprehensive view of the issues involved, aiming to harmonize
environmental and biodiversity protection with the needs and aspirations of local and indigenous people.
Additionally, the High Level Working Group was to focus on sustainable development and the environmental
integrity of the region, suggesting steps and a way forward to prevent further degradation of the fragile ecology
of the Western Ghats;

AND WHEREAS, the High Level Working Group had since submitted its report to the Ministry on
15th April, 2013 which was kept in the public domain seeking comments or views of concerned stakeholders
and was also sent to the concerned six State Governments of the Western Ghats region namely, Gujarat,
Maharashtra, Goa, Karnataka, Kerala and Tamil Nadu for their considered comments or views on the report;

AND WHEREAS, the High Level Working Group has identified approximately thirty-seven percent
of the Western Ghats as ecologically sensitive which covers an area of 59,940 square kilometre of natural
landscape of Western Ghats and represents a continuous band of natural vegetation extending over a horizontal
distance of 1,500 kilometre and is spread across six states of Western Ghats region namely, Gujarat,
Maharashtra, Goa, Karnataka, Kerala and Tamil Nadu and includes Protected Areas and World Heritage Sites
of Western Ghats and the High Level Working Group has recommended prohibition or regulation of identified
projects and activities in the Western Ghats Ecologically Sensitive Areas which have maximum interventionist
and destructive impacts on ecosystems;
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AND WHEREAS, the Ministry vide O.M No. 1-4/2012 — RE (Pt.), dated the 20th December 2013,
had inter-alia sought suggestions from the State Governments on modifications in the boundary of the
Ecologically Sensitive Area as identified by the High Level Working Group on the basis of physical
verification;

AND WHEREAS, the State Government of Kerala had earlier undertaken the exercise of demarcating
Ecologically Sensitive Areas in the state by physical verification. The Ecologically Sensitive Area
recommended by the Kerala State Government is spread over an area of 9,993.7 square kilometers, which
includes 9,107 square kilometers of forest area and 886.7 square kilometers of non-forest area, and thus the
Ecologically Sensitive Area in the Kerala State is 9,993.7 square kilometers, compared to the 13,108 square
kilometers recommended by the High-Level Working Group;

AND WHEREAS, earlier the Ministry issued a draft notification vide S. O. No. 733 (E), dated the
10th March 2014, declaring Ecologically Sensitive Area in the Western Ghats taking into account the
Ecologically Sensitive Area demarcated by Kerala Government for the State of Kerala instead of Ecologically
Sensitive Area recommended by High Level Working Group for the State, while for other States of Western
Ghats region the Ecologically sensitive Area recommended by the High Level Working Group was considered;

AND WHEREAS, while responding to the said draft notification number S.0. 733 (E), dated the 10th
March, 2014 some of the States of Western Ghats region had sought an opportunity to undertake demarcation of
Ecologically Sensitive Area by physical verification and the same was accorded by the Central Government
vide letter dated the 9th June, 2014 except for the State of Kerala;

AND WHEREAS, the Central Government had convened meetings of the State Environment and
Forest Ministers of the Western Ghat region on the 7th July, 2015 and Members of Parliament of Western Ghats
region on the 3rd August, 2015 to review the progress of demarcation of Ecologically Sensitive Area by
physical verification and also to address the apprehensions /concerns expressed by the State Governments and
the various stakeholders of Western Ghats from time to time;

AND WHEREAS, the representatives of the State Governments of Western Ghats region had
informed during the meeting held on the 7th July, 2015 that demarcation of Ecologically Sensitive Area by
physical verification is in advanced stages of completeness;

AND WHEREAS, it was resolved in both the meetings to clarify that there will be no displacement or
dislocation of the local people living in habitations within the Ecologically Sensitive Areas demarcated in the
Western Ghats and practicing of agriculture and plantation activity shall also not be affected due to the
provisions contained in the draft notification;

AND WHEREAS, the Central Government convened a meeting with the Members of Parliament of
the Western Ghats region on 11th August, 2016 and decided that the Draft Notification dated 4th September,
2015 would be the basis for further discussion to finalize it;

AND WHEREAS, the Central Government convened a meeting with concerned State Govt.
representatives in the Ministry on 11th April, 2018 and decided that the Draft Notification dated 27th February,
2017 would be the basis for further discussion and accordingly the draft Notification No. S.O. 5135(E) dated
3rd October, 2018 was issued for stakeholder consultation;

AND WHEREAS, the Central Government convened meetings with concerned State Govt.
representatives to discuss the draft at various forum including the highest level on 15th February, 2019;
21st May, 2020; 23rd November, 2021; and 3rd-4th December, 2021; wherein various objections, comments
and suggestions were received from the State Government on the draft notification no. S.0. 5135(E) dated 3rd
October, 2018;

AND WHEREAS, in order to address the issues raised by the State Governments, the Ministry of
Environment, Forest and Climate Change constituted a Committee vide O.M. dated the 18" April, 2022 to re-
examine the suggestions of the six State Governments in a holistic manner, keeping in view the conservation
aspects of the disaster prone pristine ecosystem, and the rights, privileges, needs and developmental
aspirations of the region;

AND WHEREAS, the Committee observed that the time given for submission of the report of the
Committee is inadequate in view of the complexity of the task and consequently the draft notification no. S.O.
5135(E) dated 3rd October, 2018 on 30th June 2022 could not attain finality;

AND WHEREAS, the Central Government and Expert Committee held meetings with Western Ghats
States to discuss the 5" draft notification at various forum including the highest level on 11 July, 2022; 30™
August, 2022; 171-19" January, 2023; 17"-19" May, 2023; 1%-- 6™ June, 2023; 18" - 19" July, 2023; 16"-20%
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August, 2023; 14™"-17" October, 2023 and 26™- 28" March, 2024; wherein various objections, comments and
suggestions were received from the States on this draft notification;

AND WHEREAS, the said Committee is addressing the issues raised by the States in the Western
Ghats region on discrepancies or information gaps in the draft notification published vide S.O. 3072(E) dated
the 6th July, 2022, on the correct names and area of villages to be included in the Ecologically Sensitive Area.
The Committee is also examining the suggestions received from the State Governments;

NOW, THEREFORE, in exercise of the powers conferred by section 3 of the Environment
(Protection) Act, 1986 (29 of 1986) and sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, the
Central Government hereby notifies the Western Ghats Ecologically Sensitive Area spread across six States
namely, Gujarat, Maharashtra, Goa, Karnataka, Kerala and Tamil Nadu. The state wise details of identified
areas are appended in Annexure-A of this notification.

2. Boundary and Description of Western Ghats Ecologically Sensitive Area. - (1) The boundary descriptions
of Eco-sensitive Area as recommended by High Level Working Group is as under: -

(a) The State wise map of the portion of the Eco-sensitive Area in each State excluding Kerala is appended
as Annexure — B1 to B5;

(b) The State wise list of villages falling within the Eco-sensitive Area along with respective Districts and
Talukas is appended as Annexure-C.

(2) The Eco-sensitive Area in the State of Kerala covers an area of 9,993.7 square kilometer, including
9,107 square kilometers of forest area and 886.7 square kilometers of non-forest area. The detailed village-wise
boundary descriptions of the Eco-sensitive Area, along with its cadastral map proposed by the State Government
is available on the website of the Kerala State Biodiversity Board.

3. Projects and activities to be prohibited or regulated in the Eco-sensitive Area.- (1) The following
categories of projects and activities shall be prohibited in Western Ghats Eco-sensitive Area except those
proposals which have been received by Expert Appraisal Committees or the Ministry of Environment, Forest and
Climate Change or State Level Expert Appraisal Committees or the State Level Environment Impact Assessment
Authorities before the 17" April, 2013 the date on which the High Level Working Group report was uploaded on
the website of the Ministry and are pending consideration and such proposals shall be dealt in accordance with
the guidelines and rules in existence at that time.

(@) Mining.- There shall be a complete ban on mining, quarrying and sand mining in Ecologically Sensitive
Area and all existing mines shall be phased out within five years from the date of issue of the final
notification or on the expiry of the existing mining lease, and whichever is earlier.

(b) Thermal power plants.- No new thermal power projects and expansion of existing plants shall be
allowed in the Ecologically Sensitive Area.

(c) Industry.- All new ‘Red’ category of industries as specified by the Central Pollution Control Board or
State Pollution Control Board and the expansion of such existing industries shall be banned and the list of ‘Red’
category of industries shall be as specified by the Central Pollution Control Board; Ppovided that all existing
‘Red’ category of industries including health care establishments shall continue in Ecologically Sensitive Area
under the applicable rules and regulations.

(d) Building, construction, township and area development projects.- All new and expansion projects
of building and construction with built up area of 20,000 square metres and above and all new and expansion
townships and area development projects with an area of 50 hectares and above or with built up area of 1,50,000
square metres and above shall be prohibited and there shall be no restriction on repair or extension or renovation
of existing residential houses in the Eco-sensitive Area as per prevailing laws and regulations.

Note: (1) All existing health care establishments can continue in Eco-sensitive Area and proposed Primary
Health Centres established as per laws and regulations. 2 No restriction in change in ownership of property.

(2) The following categories of projects and activities shall be regulated as given below: - (a)
Hydropower projects- New Hydropower projects shall be allowed as per the Environment Impact Assessment
notification, published vide number S.0. 1533 (E), dated the 14th September, 2006, subject to the following
conditions, namely: -

(i) uninterrupted ecological flow of at least thirty percent of the rivers flow in lean season, till a
comprehensive study establishes individual baselines for each project;

(i) a cumulative study which assesses the impact of each project on the flow pattern of the rivers and
forest and biodiversity loss; and
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(b)

(©

(d)

()

4.

(iii) the minimum distance between one project and the other is maintained at three kilometre and not
more than fifty percent of the river basin is affected at any time,

The “Orange/White” category of Industries as specified by the Central Pollution Control Board or State
Pollution Control Board shall be allowed with strict compliance of environmental regulations but all
efforts shall be made to promote industries with low environmental impacts.

In the case of activities that are covered in the schedule to the Environment Impact Assessment
notification number S.0. 1533 (E), dated 14th September, 2006, published by the erstwhile Ministry of
Environment and Forests and are falling in the Eco-sensitive Area, except the projects and activities
which are specifically prohibited under sub-para (1) shall be scrutinised and assessed for cumulative
impacts and development needs before considering for prior environmental clearance by the Ministry
under the provisions of the said notification.

In particular and without prejudice to the provisions of the relevant Acts, in cases of diversion of forest
land for non-forestry purposes in the Eco-sensitive Area, all information of the project, from application
stage to approval shall be placed in the public domain on the website of the Ministry of Environment,
Forest and Climate Change and of the Forest Department of the respective States.

The requirements of prior informed consent under the Scheduled Tribes and other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006 (2 of 2007) shall be complied with and the consent
of Gram Sabha for undertaking projects and activities shall be mandatory.

Implementation and Monitoring mechanism.— (1) The responsibility for monitoring and enforcement
of provisions of this notification shall be with the concerned State Governments of Western Ghats
region and the State Governments shall ensure placing of required mechanisms for effective monitoring
and enforcement of restrictions in the Eco-sensitive Area and while placing such mechanisms, the State
Governments shall inter alia ensure strengthening of existing regulatory institutions and processes, and
participation and involvement of local communities in decision making and the details of such
mechanisms shall be shared by the concerned State Governments with the Ministry of Environment,
Forest and Climate Change .

(2) A Decision Support and Monitoring Centre for Western Ghats shall be established by the Ministry
of Environment, Forest and Climate Change in collaboration with the six State Governments of the
Western Ghats region which shall assess and report on the status of ecology of Western Ghats on
regular basis and provide decision support facility in the implementation of the provisions of this
notification and shall also facilitate mechanisms for scientific decision making and strengthening
enforcement.

(3) The post clearance monitoring of projects and activities allowed in the Ecologically Sensitive Area
shall be carried out by the concerned State Government, State Pollution Control Board and the Regional
Office of the Ministry and all projects in the Eco-sensitive Area which have been given Environmental
Clearance or Forest Clearance shall be monitored at least once a year by the concerned Regional Office
of the Ministry of Environment, Forest and Climate Change.

(4) All projects in the Eco-sensitive Area which have been given consent to establish or Consent to
Operate under the Water (Prevention and Control of Pollution) Act, 1974 ( 6 of 1974) or the Air
(Prevention and Control of Pollution) Act, 1981 (14 of 1981) shall be monitored at least once a year by
the concerned State Pollution Control Board and the concerned State Governments shall prepare State
of Health Report’ in respect of Western Ghats region falling within their jurisdiction on an annual basis
giving inter-alia the details of steps taken in monitoring and enforcement of provisions of this
notification and make the same available in public domain.

5. Action for contravention.- In case of any contravention of the provisions of this notification, action
under the provisions of the Environment (Protection) Act, 1986 (29 of 1986) and other relevant statutes
shall be taken accordingly.

6. The provisions in this notification shall be subject to the final orders of the court in pending
litigation.

7. The provisions of this notification shall not affect the ownership of the property in the Ecologically
Sensitive Area.

[F .No.1/04/2012-ESZ-RE]

Dr. S. KERKETTA, Scientist ’G’



4533

[T 1l—=ve 3(i)]

185

HTLT T TSTIA @ AHTTI

Table: State-wise area of Western Ghats Ecologically Sensitive Area

S. No. State Western Ghats Ecologically Sensitive Area (in square
kilometre)
1. Gujarat 449
2. Maharashtra 17,340
3. Goa 1,461
4. Karnataka 20,668
5. Tamil Nadu 6,914
6. Kerala 9,993.7
Total 56,825.7

Annexure A

Note: Actual area will be finalized based on the recommendation of the State, views of stakeholders and ESA

Expert Committee.

Annexure B 1

The State-wise map of Western Ghats Ecologically Sensitive Area falling in the State of Gujarat

Outer boundary of ESZ villages in Gujarat
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Geo-coordinates of prominent points on the outer boundary of Ecologically Sensitive Area in Gujarat

Point Longitude | Latitude Point Longitude | Latitude
1 73.6032 21.115 32 73.8176 20.7309
2 73.6322 21.1018 33 73.8638 20.7539
3 73.6505 21.0659 34 73.8474 20.7254
4 73.625 21.0793 35 73.8962 20.743
5 73.6069 21.0374 36 73.9232 20.7463
6 73.6553 21.0406 37 73.9075 20.779
7 73.7128 21.0508 38 73.9067 20.8222
8 73.6303 21.0184 39 73.6185 21.1326
9 73.6174 20.9179 40 73.7369 21.0523
10 73.6545 20.9095 41 73.6563 21.0015
11 73.6924 20.8578 42 73.6173 20.9957
12 73.7185 20.9055 43 73.5705 21.0126
13 73.725 20.968 44 73.5484 21.0285
14 73.5147 21.0124 45 73.5327 20.9373
15 73.5154 20.9491 46 73.5063 20.9267
16 73.4792 20.9875 47 73.5014 20.8211
17 73.4447 20.9682 48 73.5042 20.856
18 73.4826 20.9432 49 73.4502 20.8136
19 73.5138 20.9101 50 73.4769 20.7495
20 73.5482 20.9305 51 73.4884 20.79
21 73.5136 20.8413 52 73.7381 21.0018
22 73.4317 20.7544 53 73.6472 20.9811
23 73.4227 20.7929 54 73.9282 20.8433
24 73.6622 20.6 55 73.9318 20.7644
25 73.6784 20.6307 56 73.94 20.7574
26 73.718 20.6179 57 73.8786 20.7286
27 73.7638 20.6209 58 73.8306 20.7035
28 73.8108 20.6506 59 73.6328 21.1482
29 73.7521 20.6693 60 73.6676 21.1525
30 73.7374 20.7053 61 73.7273 20.5759
31 73.7607 20.7363
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Annexure B 2
The State-wise map of Western Ghats Ecologically Sensitive Area falling in the State of Maharashtra
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Geo-coordinates of prominent points on the outer boundary of Ecologically Sensitive Area in

Maharashtra
Point Longitude Latitude
1 74.0058 20.8256
2 74.1064 20.7453
3 74.0194 20.6892
4 74.0191 20.612
5 73.9412 20.6054
6 73.8781 20.5993
7 73.8235 20.4918
8 73.9932 20.5268
9 74.0579 20.5785
10 74.053 20.4379
11 74.019 20.3664
12 73.8978 20.4141
13 73.6994 20.4375
14 73.72 20.5541
15 73.6027 20.5913
16 73.5408 20.5605
17 73.5606 20.4596
18 73.5139 20.3488
19 73.4652 20.28
20 73.5387 20.2201
21 73.486 20.1581
22 73.3898 20.1504
24 73.3232 19.9966
25 73.2398 20.0314
26 73.4839 20.0493
27 73.4799 19.9053
28 73.5366 19.8061
29 73.5707 19.7128
30 73.1098 20.0325
31 73.043 19.9627
32 73.1282 19.893
33 73.1898 19.7765
34 73.1248 19.6719
35 73.1853 19.6466
36 73.1206 19.5384

Point Longitude Latitude
37 73.1944 19.4682
40 73.3863 19.6241
41 73.4258 19.4225
42 73.5894 19.4016
43 73.5123 19.2406
44 73.4137 19.068
45 73.3746 18.8911
46 73.3242 18.7207
47 73.2432 18.6505
48 73.0729 18.534
49 72.987 18.4214
51 73.253 18.4548
52 73.3929 18.3701
53 73.3688 18.2641
54 73.4378 18.1272
55 73.5931 18.092
56 73.5066 17.9903
57 73.3683 17.8302
58 73.4914 17.6993
59 73.5768 17.5912
60 73.5668 17.4195
61 73.5612 17.3075
62 73.6318 17.1219
63 73.6692 16.942
64 73.5789 16.781
65 73.6967 16.664
66 73.6991 16.4548
67 73.7466 16.3661
68 73.6751 16.1957
69 73.7503 16.0491
70 73.8298 15.8853
71 73.7949 15.7828
72 73.6179 15.9528
73 73.4909 16.2748
74 73.507 16.3905
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Point Longitude Latitude
75 73.6341 16.4554
76 73.6904 16.3323
77 73.6095 16.287
78 73.5076 16.6068
79 73.4641 16.5316
80 73.585 16.4986
81 73.6308 16.6018
82 73.5247 16.7018
83 73.3717 16.7962
84 73.4256 16.8789
85 73.452 16.9324
86 73.5682 17.0074
87 73.4826 17.2027
88 73.4341 17.3787
89 73.5529 17.4818
90 74.2737 15.8547
91 74.1505 15.9612
92 74.2395 16.0693
93 74.1872 16.1125
94 74.1853 16.2414
95 74111 16.2907
96 74.0468 16.438
97 73.9774 16.5363
98 74.0095 16.6283
99 73.9938 16.7393
100 73.9498 16.8317
101 73.9167 17.0049
102 73.9114 17.2037
103 73.9035 17.2977
105 73.907 17.5424
106 73.8982 17.7378
107 73.7499 17.8679
108 73.7291 17.9999

Point Longitude Latitude
109 73.768 18.187
110 73.634 18.3107
111 73.5707 18.4865
112 73.6273 18.608
113 73.5363 18.7441
114 73.661 18.8266
115 73.7288 19.0291
116 73.7184 19.1723
117 73.8576 19.2728
120 73.7481 19.5626
121 74.1112 19.8825
123 74.0361 18.2506
124 74.1293 18.2123
125 73.9262 20.8634
127 74.0179 19.2985
128 74.2116 15.7818
129 74.3292 15.7708
131 74.0329 17.0921
132 73.2838 20.1816
133 73.8762 15.7646
134 73.2917 18.0346
135 73.8744 18.0533
136 73.2079 20.1065
137 73.4285 20.4364
138 73.4266 20.3054
139 73.416 20.2726
140 73.3578 20.1963
141 73.501 20.6588
142 73.6228 20.6055
143 73.6677 21.1502
144 73.6165 21.1373
145 73.6692 21.1088
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Annexure B 3
The State-wise map of Western Ghats Ecologically Sensitive Area falling in the State of Goa
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2 74.0747 15.585

3 74.0886 15.5509
4 74.082 15.5315
5 74.0956 15.5021
6 74.1345 15.5168
7 74.1222 15.4865
8 74.0765 15.4595
9 74.0736 15.4127
10 74.1451 15.3546
11 74.1572 15.2726
12 74.1658 15.2156
13 74.1222 15.172

14 74.0698 15.1603
15 74.1028 15.1079
16 741737 15.0881
17 74.1586 15.0672
18 74.097 15.042

19 74.0633 14.9976
20 74.0904 15.3369
21 74.1355 15.2921
22 74.0895 15.3022
23 74.0471 15.6247
24 74.1187 15.6524
25 74.1191 15.4324
26 74.1723 15.1895
27 74.2903 15.2865
28 74.2845 15.3846
30 74.2842 15.139

31 74.2565 14.9944
32 74.0886 14.8973
33 73.954 15.0733
34 74.0037 15.0992
35 73.9808 15.0539
36 74.0384 14.9855
37 74.1823 15.0414
38 74.1574 15.1446
39 74.1075 15.284

40 74.2832 15.5271
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Annexure B 4

The State-wise map of Western Ghats Ecologically Sensitive Area falling in the State of Karnataka
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Geo-Coordinates of prominent points on the outer boundary of Ecologically Sensitive Area in Karnataka

Point Longitude Latitude
1 74.4129 15.6723
2 74.4876 15.5252
3 74.6629 15.4352
4 74.5932 15.2894
5 74.66 15.0722
6 74.8283 15.1482
7 74.8796 14.967
8 74.9464 14.8263
9 75.011 14.556
10 74.8652 14.2586
11 75.4945 14.0639
12 75.6272 13.7396
13 75.7526 13.6307
14 75.8488 13.3619
15 75.6886 12.9701
16 75.7594 12.6417
17 75.7 12.3889
18 75.798 12.1444
19 76.063 12.1388
21 75.9291 12.5904
22 76.0666 12.2477
23 76.2529 12.1801
24 76.4395 11.964
25 76.6229 11.8531
27 75.4768 12.6429
28 75.4099 12.73
29 75.3231 13.0082
30 75.0113 13.236
31 74.9341 13.4982

Point Longitude Latitude
32 74.7493 13.7269
33 74.6565 13.8462
34 74.5589 14.0847
35 74.5099 14.375
36 74.3415 15.7662
37 74.1127 14.9139
38 74.4032 14.6117
39 74.5263 14.2409
40 74.4801 14.1365
41 75.3164 12.4984
42 75.6327 13.0114
43 75.7697 12.6816
44 76.5561 11.8571
45 71.2007 31.6736
46 75.4844 14.1767
47 75.1941 14.2836
48 74.95 14.396
49 74.9011 15.0293
50 74.6538 15.3973
51 75.6091 13.7619
52 75.6079 13.8175
53 75.8127 13.5053
54 75.8119 13.4009
55 75.6333 13.1691
56 75.78 12.4875
57 75.9165 12.388
58 76.087 11.9669
59 76.8555 11.6903
60 75.9437 12.8503
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Annexure B 5
The State-wise map of Western Ghats Ecologically Sensitive Area falling in the State of Tamil Nadu
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Geo-Coordinates of prominent points on the outer boundary of Ecologically Sensitive Area in

Tamil Nadu
Point Longitude Latitude Point Longitude Latitude
1 76.3587 11.5908 37 77.2622 10.262
2 76.484 11.5287 38 77.2896 10.231
3 76.2936 11.4753 39 77.3497 10.2701
4 76.4141 11.4403 40 77.3928 10.2299
5 76.5232 11.3701 41 77.4353 10.2976
6 76.6616 11.4376 42 77.4089 10.3664
7 76.7509 11.6147 43 77.5377 10.3861
8 76.5443 11.6855 44 77.5389 10.2938
9 76.5505 11.3356 45 77.6344 10.2687
10 76.8576 11.3275 46 77.7063 10.2348
11 76.8158 11.2267 47 77.7317 10.3423
12 76.979 11.3812 48 77.7157 10.3833
13 76.8468 11.5823 49 77.6559 10.4359
14 76.8278 11.4419 50 77.7524 10.4886
15 76.7466 11.5029 51 77.8165 10.3799
16 77.0007 11.545 52 77.7829 10.2681
17 76.7311 11.1922 53 77.9114 10.2525
18 76.7516 11.119 54 77.9753 10.1325
19 76.8047 11.0562 55 78.1257 10.1882
20 76.6974 11.2378 56 78.0026 10.2859
21 76.6218 11.263 57 77.6005 10.1977
22 76.7846 10.8908 58 77.5129 10.2443
23 76.7399 10.9689 59 77.4065 10.1677
24 76.8442 11.0219 60 77.4647 10.129
25 76.8403 10.5569 61 77.4792 10.0654
26 76.9277 10.4858 62 77.3904 10.0104
27 77.0441 10.517 63 77.2568 10.0352
28 77.0779 10.508 64 77.1946 9.6102
29 77.0757 10.3926 65 77.3288 9.6757
30 77.0957 10.3096 66 77.4932 9.8542
31 76.9054 10.2526 67 77.5872 9.7667
32 77.0137 10.3166 68 77.4037 9.5274
33 76.9682 10.3876 69 77.4791 9.5639
34 76.8399 10.3396 70 77.5272 9.6455
35 77.1681 10.4634 71 77.6318 9.5993
36 77.3215 10.4354 72 77.5755 9.492
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Point Longitude Latitude
73 77.4443 9.4418
74 77.4065 9.3953
75 77.3412 9.4186
76 77.379 9.3137
77 77.3457 9.2004
78 77.2709 9.2035
79 77.3292 9.138
80 77.2939 9.076
81 77.247 9.0632
82 77.2143 9.0252
83 77.161 9.0076
84 77.1764 8.988
85 77.2291 8.9406
86 77.3238 8.8819
87 77.2808 8.9206
88 77.2584 8.878
89 77.329 8.772
90 77.3955 8.6927
91 77.2315 8.6385
92 77.494 8.6214
93 77.5498 8.6042
94 77.34 8.5533
95 77.271 8.5808
96 77.5213 8.5209
97 77.5746 8.4171
98 77.4866 8.3937
99 77.448 8.4753
100 77.3076 8.4547
101 77.215 8.5113
102 77.2993 8.4024
103 77.3391 8.3529
104 77.3883 8.303
105 77.5358 8.3922
106 77.5572 8.2926
107 77.5406 8.1984
108 77.4718 8.2709
109 77.215 8.5113
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ANNEXURE C
List of villages falling in Western Ghats Ecologically Sensitive Area
GOA *Bifurcated villages
S. No. District Taluka Village Name
1 North Goa Sattari Anjunem
2 North Goa Sattari Querim
3 North Goa Sattari Ambedem
4 North Goa Sattari Ambeli
5 North Goa Sattari Ansolem
6 North Goa Sattari Assodem
7 North Goa Sattari Birondem
8 North Goa Sattari Bombedem
9 North Goa Sattari Buimpal
10 North Goa Sattari Carambolim - Brama
11 North Goa Sattari Caranbolim - Buzruco
12 North Goa Sattari Caranzol
13 North Goa Sattari Choraundem
14 North Goa Sattari Codal
15 North Goa Sattari Codiem*
16 North Goa Sattari Codqui
17 North Goa Sattari Codvol
18 North Goa Sattari Compordem
19 North Goa Sattari Conquirem
20 North Goa Sattari Cotorem
21 North Goa Sattari Cudcem*
22 North Goa Sattari Cumarconda
23 North Goa Sattari Dabem*
24 North Goa Sattari Davem
25 North Goa Sattari Derodem
26 North Goa Sattari Dongurli
27 North Goa Sattari Edorem
28 North Goa Sattari Golauli
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29 North Goa Sattari Govanem

30 North Goa Sattari Gululem

31 North Goa Sattari Ivrem - Buzruco
32 North Goa Sattari Ivrem - Curdo
33 North Goa Sattari Maloli

34 North Goa Sattari Malpona

35 North Goa Sattari Mauxi

36 North Goa Sattari Melauli

37 North Goa Sattari Nagargao*

38 North Goa Sattari Naguem

39 North Goa Sattari Naneli

40 North Goa Sattari Nanorem

41 North Goa Sattari Pale

42 North Goa Sattari Pendral

43 North Goa Sattari Ponocem

44 North Goa Sattari Ponsuli *

45 North Goa Sattari Quelaudem
46 North Goa Sattari Rivem

47 North Goa Sattari Sanvordem
48 North Goa Sattari Satorem*

49 North Goa Sattari Satrem

50 North Goa Sattari Sigonem

51 North Goa Sattari Siranguli*

52 North Goa Sattari Siroli

53 North Goa Sattari Sirsodem

54 North Goa Sattari Sonal

55 North Goa Sattari Surla

56 North Goa Sattari Ustem

57 North Goa Sattari Vainguinim
58 North Goa Sattari Velguem

59 North Goa Sattari Velus

60 North Goa Sattari Xelopo - Buzruco
61 North Goa Sattari Xelopo - Curdo
62 North Goa Sattari Zarani

63 North Goa Sattari Zormen

64 North Goa Ponda Gangem*

65 South Goa Canacona Cola

66 South Goa Canacona Cotigao

67 South Goa Canacona Gaodongrem
68 South Goa Canacona Loliem
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69 South Goa Canacona Poinguinim
70 South Goa Dharbandora Algote
71 South Goa Dharbandora Camarconda
72 South Goa Dharbandora Caranzol
73 South Goa Dharbandora Colem
74 South Goa Dharbandora Darbandora
75 South Goa Dharbandora Moissal
76 South Goa Dharbandora Molem
77 South Goa Dharbandora Piliem*

78 South Goa Dharbandora Sancordem
79 South Goa Dharbandora Sangod

80 South Goa Dharbandora Sigao

81 South Goa Dharbandora Sonauli

82 South Goa Dharbandora Surla

83 South Goa Sanguem Bati

84 South Goa Sanguem Boma

85 South Goa Sanguem Calem

86 South Goa Sanguem Colomba
87 South Goa Sanguem Cumbari
88 South Goa Sanguem Curdem
89 South Goa Sanguem Dongor

90 South Goa Sanguem Dongurli
91 South Goa Sanguem Dudal

92 South Goa Sanguem Maulinguem
93 South Goa Sanguem Naiquinim
94 South Goa Sanguem Neturlim
95 South Goa Sanguem Nundem
96 South Goa Sanguem Odxel

97 South Goa Sanguem Patiem

98 South Goa Sanguem Porteem
99 South Goa Sanguem Potrem
100 South Goa Sanguem Rivona
101 South Goa Sanguem Rumbrem
102 South Goa Sanguem Salauli
103 South Goa Sanguem Sigonem
104 South Goa Sanguem Todou

105 South Goa Sanguem Uguem
106 South Goa Sanguem Verlem
107 South Goa Sanguem Vichundrem
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108 South Goa Sanguem Viliena
GUJARAT

S. No. District Taluka Village Name

1. Navsari Bansda Kala Amba

2. Navsari Bansda Kevdi

3. Navsari Bansda Sadad Devi

4, Navsari Bansda Vaghai

5. Navsari Bansda Ambabari

6. Surat Songadh Khokhsa

7. Surat Songadh Kanji

8. Surat Songadh Ekva Golan

9. Surat Songadh Medha

10. Surat Songadh Nana Tarpada

11. Surat Songadh Ojhar

12. Surat Songadh Bharadada

13. Surat Songadh Hindla

14, Surat Songadh Khadi

15. Surat Songadh Temka

16. Surat Songadh Dardi

17. Surat Songadh Seljhar

18. Surat Songadh Kapad Bandh

19. Surat Uchchhal Jharanpada

20. Surat Vyara Dholia Umar

21. Surat Vyara Chhevdi

22. Surat Vyara Bhurivel

23. Surat Vyara Dhamandevi

24, Surat Vyara Amonia

25. The Dangs The Dangs Bandhpada

26. The Dangs The Dangs Girmal

27. The Dangs The Dangs Dhulda

28. The Dangs The Dangs Kakarda

29. The Dangs The Dangs Chikhala (Kalibelsaja)

30. The Dangs The Dangs Sawardakasad

31. The Dangs The Dangs Mabhal

32. The Dangs The Dangs Chikar (Jhavdasaja)

33. The Dangs The Dangs Jhari

34. The Dangs The Dangs Wadiawan

35. The Dangs The Dangs Chinchdhara

36. The Dangs The Dangs Karadiamba
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37. The Dangs The Dangs Mahardar
38. The Dangs The Dangs Morzira
39. The Dangs The Dangs Madalbari
40. The Dangs The Dangs Javtala
41. The Dangs The Dangs Chinchli
42, The Dangs The Dangs Ravchond
43. The Dangs The Dangs Isdar(Borkhalsaja)
44, The Dangs The Dangs Kosambia
45, The Dangs The Dangs Linga
46. The Dangs The Dangs Anjankund
47, The Dangs The Dangs Ukhatiya
48. The Dangs The Dangs Kamad
49, The Dangs The Dangs Chinchod
50. The Dangs The Dangs Sinbandh
51. The Dangs The Dangs Pipalpada (Galkundsaja)
52. The Dangs The Dangs Murambi
53. The Dangs The Dangs Payarpada
54, The Dangs The Dangs Wanki
55. The Dangs The Dangs Ambalia
56. The Dangs The Dangs Vanar
57. The Dangs The Dangs Umarya
58. The Dangs The Dangs Jamdar
59. The Dangs The Dangs Samgahan
60. The Dangs The Dangs Kotamdar
61. The Dangs The Dangs Ranpada
62. The Dangs The Dangs Jogbari
63. The Dangs The Dangs Malegaon
64. The Dangs The Dangs Baradpani
KARNATAKA
S. No. District Taluka Village Name
1 Belgaum Belgaum Dhamne
2 Belgaum Khanapur Abanali
3 Belgaum Khanapur Akrali
4 Belgaum Khanapur Alloli K
5 Belgaum Khanapur Ambewadi
6 Belgaum Khanapur Amgaon
7 Belgaum Khanapur Bailur
8 Belgaum Khanapur Bastwad
9 Belgaum Khanapur Betageri
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10 Belgaum Khanapur Betne
11 Belgaum Khanapur Chapoli
12 Belgaum Khanapur Chigule
13 Belgaum Khanapur Chikhale
14 Belgaum Khanapur Chinchewadi
15 Belgaum Khanapur Chorle
16 Belgaum Khanapur Daroli
17 Belgaum Khanapur Degaon
18 Belgaum Khanapur Dongargaon
19 Belgaum Khanapur Gavse
20 Belgaum Khanapur Gharli
21 Belgaum Khanapur Ghose B
22 Belgaum Khanapur Ghose K
23 Belgaum Khanapur Ghotgali
24 Belgaum Khanapur Golyali
25 Belgaum Khanapur Gowali
26 Belgaum Khanapur Hemadge
27 Belgaum Khanapur Holade
28 Belgaum Khanapur Holand
29 Belgaum Khanapur Jamagaon
30 Belgaum Khanapur Jamboti
31 Belgaum Khanapur Kabanali
32 Belgaum Khanapur Kalmani
33 Belgaum Khanapur Kamatge
34 Belgaum Khanapur Kankumbi
35 Belgaum Khanapur Kapoli
36 Belgaum Khanapur Kavale
37 Belgaum Khanapur Kelil
38 Belgaum Khanapur Khanapur (Rural)
39 Belgaum Khanapur Kirvale
40 Belgaum Khanapur Kodagai
41 Belgaum Khanapur Kongle
42 Belgaum Khanapur Kumbharde
43 Belgaum Khanapur Manturge
44 Belgaum Khanapur Mendil
45 Belgaum Khanapur Mohiset
46 Belgaum Khanapur Morab
47 Belgaum Khanapur Mundwad Pimple
48 Belgaum Khanapur Mungvade
49 Belgaum Khanapur Nagargali
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50 Belgaum Khanapur Nerse

51 Belgaum Khanapur Padalvadi

52 Belgaum Khanapur Parwad

53 Belgaum Khanapur Pashtoli

54 Belgaum Khanapur Satnali

55 Belgaum Khanapur Shindoli B

56 Belgaum Khanapur Shindoli K

57 Belgaum Khanapur Shiroli

58 Belgaum Khanapur Siwatwadi

59 Belgaum Khanapur Sulegali

60 Belgaum Khanapur Tarwad

61 Belgaum Khanapur Teregali

62 Belgaum Khanapur Uchawade

63 Belgaum Khanapur Warkhad

64 Chamaraja Nagar Gundlupet Bachahalli

65 Chamaraja Nagar Gundlupet Bandipura

66 Chamaraja Nagar Gundlupet Bandipura District Forest
67 Chamaraja Nagar Gundlupet Bandipura State Forest
68 Chamaraja Nagar Gundlupet Baragi

69 Chamaraja Nagar Gundlupet Berambadi District Forest
70 Chamaraja Nagar Gundlupet Berambadi District Forest Block-I1
71 Chamaraja Nagar Gundlupet Berambadi North State Forest
72 Chamaraja Nagar Gundlupet Berambadi State Forest Block- 111
73 Chamaraja Nagar Gundlupet Berambady

74 Chamaraja Nagar Gundlupet Channamallipura

75 Chamaraja Nagar Gundlupet Chirakanahalli

76 Chamaraja Nagar Gundlupet Heggavady

77 Chamaraja Nagar Gundlupet Hongahalli

78 Chamaraja Nagar Gundlupet Kadabur

79 Chamaraja Nagar Gundlupet Kallipura

80 Chamaraja Nagar Gundlupet Kaniyanapura

81 Chamaraja Nagar Gundlupet Kunagahalli

82 Chamaraja Nagar Gundlupet Lakkipura

83 Chamaraja Nagar Gundlupet Maddur

84 Chamaraja Nagar Gundlupet Maguvinahalli

85 Chikmagalur Chikmagalur Arenoor

86 Chikmagalur Chikmagalur Attigeri

87 Chikmagalur Chikmagalur Basapura

88 Chikmagalur Chikmagalur Basaravalli

[PART II—SEC. 3(ii)]
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89 Chikmagalur Chikmagalur Beranagod

90 Chikmagalur Chikmagalur Bidari

91 Chikmagalur Chikmagalur Bikkarni

92 Chikmagalur Chikmagalur Bogashi

93 Chikmagalur Chikmagalur Churchigud Kaval
94 Chikmagalur Chikmagalur Dattatrayapitha
95 Chikmagalur Chikmagalur Heggaramattivani
96 Chikmagalur Chikmagalur Hippala

97 Chikmagalur Chikmagalur Hugeri

98 Chikmagalur Chikmagalur Jagara

99 Chikmagalur Chikmagalur Kadavanti

100 Chikmagalur Chikmagalur Kesavi

101 Chikmagalur Chikmagalur Kesavinamane
102 Chikmagalur Chikmagalur Kolgave

103 Chikmagalur Chikmagalur Madla

104 Chikmagalur Chikmagalur Malagaru

105 Chikmagalur Chikmagalur Manabur

106 Chikmagalur Chikmagalur Melinahuluvathi
107 Chikmagalur Chikmagalur Melugiri

108 Chikmagalur Chikmagalur Meluluvatti
109 Chikmagalur Chikmagalur Saragodu

110 Chikmagalur Chikmagalur Shiraguru

111 Chikmagalur Chikmagalur Shirvashi

112 Chikmagalur Chikmagalur Sugadavani
113 Chikmagalur Koppa Adagebailu
114 Chikmagalur Koppa Addada

115 Chikmagalur Koppa Belawadi

116 Chikmagalur Koppa Bhandigadi
117 Chikmagalur Koppa Bilagadde

118 Chikmagalur Koppa Bolapura

119 Chikmagalur Koppa Dayamballi
120 Chikmagalur Koppa Devagodu

121 Chikmagalur Koppa Devarahalli
122 Chikmagalur Koppa Gunavanthe
123 Chikmagalur Koppa Haralane

124 Chikmagalur Koppa Heggaru

125 Chikmagalur Koppa Hirekodige
126 Chikmagalur Koppa Honagaru

127 Chikmagalur Koppa Hosuru

128 Chikmagalur Koppa Huligaradi
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129 Chikmagalur Koppa Kagga
130 Chikmagalur Koppa Kalgundi
131 Chikmagalur Koppa Karimane
132 Chikmagalur Koppa Kelakuli
133 Chikmagalur Koppa Kesave
134 Chikmagalur Koppa Kumbarkoppa
135 Chikmagalur Koppa Kunchur
136 Chikmagalur Koppa Lokanathapura
137 Chikmagalur Koppa Machikoppa
138 Chikmagalur Koppa Marithotlu
139 Chikmagalur Koppa Megur
140 Chikmagalur Koppa Nuggi
141 Chikmagalur Koppa Shankarapura
142 Chikmagalur Koppa Talamakki Estate
143 Chikmagalur Koppa Udana
144 Chikmagalur Mudigere Aramane Thalagur
145 Chikmagalur Mudigere Attigere
146 Chikmagalur Mudigere Balur
147 Chikmagalur Mudigere Barimale Estate
148 Chikmagalur Mudigere Byarapura
149 Chikmagalur Mudigere Byrapura Estate
150 Chikmagalur Mudigere Darshana
151 Chikmagalur Mudigere Durgadahalli
152 Chikmagalur Mudigere Gotti
153 Chikmagalur Mudigere Heggadalu
154 Chikmagalur Mudigere Hornadu
155 Chikmagalur Mudigere Hosakere
156 Chikmagalur Mudigere Idkani
157 Chikmagalur Mudigere Kalgodu
158 Chikmagalur Mudigere Kelagur
159 Chikmagalur Mudigere Kenjaj Guddada Coffee Estate
160 Chikmagalur Mudigere Kogile
161 Chikmagalur Mudigere Kundur
162 Chikmagalur Mudigere Mekanagadde
163 Chikmagalur Mudigere Mudgundi
164 Chikmagalur Mudigere Mularahalli
165 Chikmagalur Mudigere Sanvshi
166 Chikmagalur Mudigere Tanudi
167 Chikmagalur Mudigere Taruve
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168 Chikmagalur Mudigere Tattakolagudda
169 Chikmagalur Mudigere Urubage
170 Chikmagalur Narasimharajpura Alehalli

171 Chikmagalur Narasimharajpura Aralikoppa
172 Chikmagalur Narasimharajpura Bale

173 Chikmagalur Narasimharajpura Bellur

174 Chikmagalur Narasimharajpura Bhairapura
175 Chikmagalur Narasimharajpura Dandubithara
176 Chikmagalur Narasimharajpura Davani

177 Chikmagalur Narasimharajpura Gubbiga
178 Chikmagalur Narasimharajpura Halasur

179 Chikmagalur Narasimharajpura Haramballi
180 Chikmagalur Narasimharajpura Haravari
181 Chikmagalur Narasimharajpura Haturu

182 Chikmagalur Narasimharajpura Hebbe

183 Chikmagalur Narasimharajpura Hosuru

184 Chikmagalur Narasimharajpura Kadbinbail
185 Chikmagalur Narasimharajpura Kanodi

186 Chikmagalur Narasimharajpura Kanuru

187 Chikmagalur Narasimharajpura Karkisara
188 Chikmagalur Narasimharajpura Konankere
189 Chikmagalur Narasimharajpura Kusabur
190 Chikmagalur Narasimharajpura Madburu
191 Chikmagalur Narasimharajpura Mallanduru
192 Chikmagalur Narasimharajpura Megarmakki
193 Chikmagalur Narasimharajpura Mudaguni
194 Chikmagalur Narasimharajpura Nandigavi
195 Chikmagalur Narasimharajpura Saluru

196 Chikmagalur Narasimharajpura Sankashi
197 Chikmagalur Narasimharajpura Sarya

198 Chikmagalur Narasimharajpura Vagade

199 Chikmagalur Narasimharajpura Varkati

200 Chikmagalur Narasimharajpura Vithala

201 Chikmagalur Sringeri Balagere
202 Chikmagalur Sringeri Balikadi
203 Chikmagalur Sringeri Ginikal

204 Chikmagalur Sringeri Gulaganjimani
205 Chikmagalur Sringeri Hadi

206 Chikmagalur Sringeri Hasanbalu
207 Chikmagalur Sringeri Kere
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208 Chikmagalur Sringeri Kumbaragodu
209 Chikmagalur Sringeri Kutgod

210 Chikmagalur Sringeri Malanadu

211 Chikmagalur Sringeri Markallu/Rishashringapura
212 Chikmagalur Sringeri Masagi

213 Chikmagalur Sringeri Matvalli Coffee Estate
214 Chikmagalur Sringeri Migga

215 Chikmagalur Sringeri Mudaba

216 Chikmagalur Sringeri Neelandur
217 Chikmagalur Sringeri Nemmar

218 Chikmagalur Sringeri Nemmar Coffee Estate
219 Chikmagalur Sringeri Shirlu

220 Chikmagalur Sringeri Sunkadamakki
221 Chikmagalur Sringeri Yadadalu

222 Chikmagalur Sringeri Yedahalli

223 Dakshina Kannada Belthangadi Charmadi

224 Dakshina Kannada Belthangadi Kalanja

225 Dakshina Kannada Belthangadi Kuthlur

226 Dakshina Kannada Belthangadi Malavanthige
227 Dakshina Kannada Belthangadi Nada

228 Dakshina Kannada Belthangadi Nalkur

229 Dakshina Kannada Belthangadi Naravi

230 Dakshina Kannada Belthangadi Navara

231 Dakshina Kannada Belthangadi Navur

232 Dakshina Kannada Belthangadi Neriya

233 Dakshina Kannada Belthangadi Puduvettu

234 Dakshina Kannada Belthangadi Rekya

235 Dakshina Kannada Belthangadi Savanalu

236 Dakshina Kannada Belthangadi Shibaje

237 Dakshina Kannada Belthangadi Shirlal

238 Dakshina Kannada Belthangadi Shishila

239 Dakshina Kannada Belthangadi Sulkeri

240 Dakshina Kannada Belthangadi Sulkerimogru
241 Dakshina Kannada Puttur Alanthaya
242 Dakshina Kannada Puttur Ballya

243 Dakshina Kannada Puttur Bilinele

244 Dakshina Kannada Puttur Dolpady

245 Dakshina Kannada Puttur Golithattu

246 Dakshina Kannada Puttur Ichlampady

[PART II—SEC. 3(ii)]
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247 Dakshina Kannada Puttur Kombar

248 Dakshina Kannada Puttur Kowkradi

249 Dakshina Kannada Puttur Shirady

250 Dakshina Kannada Puttur Shirivagilu

251 Dakshina Kannada Sulya Ainakidu

252 Dakshina Kannada Sulya Aletty

253 Dakshina Kannada Sulya Aranthodu

254 Dakshina Kannada Sulya Balgodu

255 Dakshina Kannada Sulya Balpa

256 Dakshina Kannada Sulya Devachalla

257 Dakshina Kannada Sulya Hariharapallathadka
258 Dakshina Kannada Sulya Kalmakar

259 Dakshina Kannada Sulya Kuthkunja

260 Dakshina Kannada Sulya Madapady

261 Dakshina Kannada Sulya Nalkooru

262 Dakshina Kannada Sulya Sampaje

263 Dakshina Kannada Sulya Subramanya

264 Dakshina Kannada Sulya Thodikana

265 Dakshina Kannada Sulya Ubaradkamithur
266 Dakshina Kannada Sulya Yenekul

267 Hassan Alur Adibylu

268 Hassan Sakaleshpur Achanahalli

269 Hassan Sakaleshpur Agani

270 Hassan Sakaleshpur Aluvalli

271 Hassan Sakaleshpur Arini Coffee Estate
272 Hassan Sakaleshpur Arni

273 Hassan Sakaleshpur Athihalli

274 Hassan Sakaleshpur Banagere

275 Hassan Sakaleshpur Belehalla

276 Hassan Sakaleshpur Bettekumari

277 Hassan Sakaleshpur Devihalli

278 Hassan Sakaleshpur Heggadde

279 Hassan Sakaleshpur Hodchhalli

280 Hassan Sakaleshpur Hongadahalla

281 Hassan Sakaleshpur Hosahalli

282 Hassan Sakaleshpur Jedigadde

283 Hassan Sakaleshpur Kadagaravalli

284 Hassan Sakaleshpur Kadagaravalli Coffee Estate
285 Hassan Sakaleshpur Kadumane

286 Hassan Sakaleshpur Kadumane Coffee Estate
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287 Hassan Sakaleshpur Kagenari State Forest
288 Hassan Sakaleshpur Kesaganahalli
289 Hassan Sakaleshpur Kumarahalli
290 Hassan Sakaleshpur Mankanahalli
291 Hassan Sakaleshpur Maragathur
292 Hassan Sakaleshpur Maragunda
293 Hassan Sakaleshpur Markalli
294 Hassan Sakaleshpur Vanagoor
295 Hassan Sakaleshpur Yadekumari
296 Hassan Sakaleshpur Yaragalli
297 Hassan Sakaleshpur Yathahalla
298 Kodagu Mercara Aiyangeri & Forest
299 Kodagu Mercara Bettathur
300 Kodagu Mercara Bhagamandala
301 Kodagu Mercara Chelavara
302 Kodagu Mercara Cherangala
303 Kodagu Mercara Galibeedu & Forest
304 Kodagu Mercara Hammiyala
305 Kodagu Mercara Ibanivalavadi
306 Kodagu Mercara Karada & Forest
307 Kodagu Mercara Karike
308 Kodagu Mercara Kolagadalu
309 Kodagu Mercara Kopati
310 Kodagu Mercara Kundacheri
311 Kodagu Mercara Made & Forest
312 Kodagu Mercara Malchembu
313 Kodagu Mercara Monnangeri
314 Kodagu Mercara Mukkodlu
315 Kodagu Mercara Naladi
316 Kodagu Mercara Perur
317 Kodagu Mercara Sampaje
318 Kodagu Mercara Sannapulikotu
319 Kodagu Mercara Thannimani & Forest
320 Kodagu Mercara Yevakapadi
321 Kodagu Somvarpet Anekad Forest
322 Kodagu Somvarpet Attur Forest
323 Kodagu Somvarpet Blockcut from Jainkalbetta
324 Kodagu Somvarpet Jainkalbetta Forest
325 Kodagu Somvarpet Kumaralli & Forest
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326 Kodagu Somvarpet Malambi Forest

327 Kodagu Somvarpet Mavinahalli Forest
328 Kodagu Somvarpet Nidtha Forest

329 Kodagu Somvarpet Surlabi

330 Kodagu Somvarpet Yedavanadu Forest |1
331 Kodagu Virajpet Arekeri Forest - |
332 Kodagu Virajpet Arekeri Forest - 11
333 Kodagu Virajpet Arekeri Forest - 111
334 Kodagu Virajpet Badaga

335 Kodagu Virajpet Badagarakeri

336 Kodagu Virajpet Channayana Kote
337 Kodagu Virajpet Devamachi Forest
338 Kodagu Virajpet Devanur

339 Kodagu Virajpet Hathugattu Forest
340 Kodagu Virajpet Heggala

341 Kodagu Virajpet Karadigodu

342 Kodagu Virajpet Kedamullur & Forest
343 Kodagu Virajpet Kurchi

344 Kodagu Virajpet Kutta

345 Kodagu Virajpet Kuttandi

346 Kodagu Virajpet Maldare

347 Kodagu Virajpet Manchalli & Forest
348 Kodagu Virajpet Nalkeri Forest

349 Kodagu Virajpet Palangala & Forest
350 Kodagu Virajpet Parakatakeri

351 Kodagu Virajpet Theralu & Forest
352 Mysore Heggadadevanakote Agasanahundi

353 Mysore Heggadadevanakote Alalahalli

354 Mysore Heggadadevanakote Alanahalli

355 Mysore Heggadadevanakote Amani Jungle

356 Mysore Heggadadevanakote Anemala

357 Mysore Heggadadevanakote Ankupura

358 Mysore Heggadadevanakote Antharasanthe Plantation
359 Mysore Heggadadevanakote Badaga

360 Mysore Heggadadevanakote Bankavdi

361 Mysore Heggadadevanakote Baragi

362 Mysore Heggadadevanakote Begur Forest

363 Mysore Heggadadevanakote Beguru

364 Mysore Heggadadevanakote Berambadi State Forest
365 Mysore Heggadadevanakote Byrapura
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366 Mysore Heggadadevanakote Channagundi

367 Mysore Heggadadevanakote Chikkakundur

368 Mysore Heggadadevanakote Chowdahalli

369 Mysore Heggadadevanakote Gowdimachnaikanhalli
370 Mysore Heggadadevanakote Hariyalapura

371 Mysore Heggadadevanakote Hirehalli

372 Mysore Heggadadevanakote Honnurkuppe

373 Mysore Heggadadevanakote Hoskote

374 Mysore Heggadadevanakote Hululipura

375 Mysore Heggadadevanakote InurMarigundi Jungle
376 Mysore Heggadadevanakote Kadegadde

377 Mysore Heggadadevanakote Kakanakote Forest
378 Mysore Heggadadevanakote Kandalike

379 Mysore Heggadadevanakote Katawal

380 Mysore Heggadadevanakote Kenchanahalli

381 Mysore Heggadadevanakote Kithur

382 Mysore Heggadadevanakote Konanalathuru

383 Mysore Heggadadevanakote Kuranagala

384 Mysore Heggadadevanakote Laxmanapura

385 Mysore Heggadadevanakote Manchagowdarahalli
386 Mysore Heggadadevanakote Metikuppe

387 Mysore Heggadadevanakote Metikuppe Forest
388 Mysore Heggadadevanakote Metikuppekaval

389 Mysore Heggadadevanakote Moleyur

390 Mysore Heggadadevanakote N.Belathur

391 Mysore Heggadadevanakote Netkalhundi

392 Mysore Heggadadevanakote Nisna

393 Mysore Heggadadevanakote Ragatakuppe

394 Mysore Heggadadevanakote Rajegowdanahundi
395 Mysore Heggadadevanakote Seegavadi

396 Mysore Heggadadevanakote Shaubugowdanahalli
397 Mysore Heggadadevanakote Siddapur

398 Mysore Heggadadevanakote Sollapura

399 Mysore Heggadadevanakote Thenakallu

400 Mysore Heggadadevanakote Vaderahalli

401 Shimoga Hosanagara Adagodi

402 Shimoga Hosanagara Alavalli

403 Shimoga Hosanagara Amachi

404 Shimoga Hosanagara Amrutha
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405 Shimoga Hosanagara Andagoli
406 Shimoga Hosanagara Anegadde
407 Shimoga Hosanagara Aramane Koppa
408 Shimoga Hosanagara Arasalu
409 Shimoga Hosanagara Argodi
410 Shimoga Hosanagara Balekoppa
411 Shimoga Hosanagara Basavanabyana
412 Shimoga Hosanagara Basavapura
413 Shimoga Hosanagara Begadali
414 Shimoga Hosanagara Behalli
415 Shimoga Hosanagara Bellur
416 Shimoga Hosanagara Belur
417 Shimoga Hosanagara Benavalli
418 Shimoga Hosanagara Bidarahalli
419 Shimoga Hosanagara Bilki
420 Shimoga Hosanagara Billodi
421 Shimoga Hosanagara Brahmanatharave
422 Shimoga Hosanagara Brahmanavada
423 Shimoga Hosanagara Byse
424 Shimoga Hosanagara Chicka Jeni
425 Shimoga Hosanagara Churda
426 Shimoga Hosanagara Dodbailu
427 Shimoga Hosanagara Dodda Bilagodu
428 Shimoga Hosanagara Dumma
429 Shimoga Hosanagara Ginikallu
430 Shimoga Hosanagara Gubbiga
431 Shimoga Hosanagara H.Honne Koppa
432 Shimoga Hosanagara H.Hunasavalli
433 Shimoga Hosanagara Halethota
434 Shimoga Hosanagara Haramballi
435 Shimoga Hosanagara Haridravati
436 Shimoga Hosanagara Harohithlu
437 Shimoga Hosanagara Hebbarli
438 Shimoga Hosanagara Hebbege
439 Shimoga Hosanagara Hilukunji
440 Shimoga Hosanagara Hiremaithe
441 Shimoga Hosanagara Hiriyogi
442 Shimoga Hosanagara Holagodu
443 Shimoga Hosanagara Hosakoppa
444 Shimoga Hosanagara Hosur
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445 Shimoga Hosanagara Huligadde

446 Shimoga Hosanagara Hulusale Malavalli
447 Shimoga Hosanagara Hummadagallu
448 Shimoga Hosanagara K.Kunnur

449 Shimoga Hosanagara Kabale

450 Shimoga Hosanagara Kachigebylu
451 Shimoga Hosanagara Kadiggere

452 Shimoga Hosanagara Kagachi

453 Shimoga Hosanagara Kalase

454 Shimoga Hosanagara Kalasetti Koppa
455 Shimoga Hosanagara Kalikapura

456 Shimoga Hosanagara Kalkoppa

457 Shimoga Hosanagara Kallur

458 Shimoga Hosanagara Kalluvidiabbigallu
459 Shimoga Hosanagara Kammachi

460 Shimoga Hosanagara Kanagodu

461 Shimoga Hosanagara Kannur

462 Shimoga Hosanagara Karagod

463 Shimoga Hosanagara Karigerasu

464 Shimoga Hosanagara Karimane

465 Shimoga Hosanagara Kattekoppa
466 Shimoga Hosanagara Kattinahole
467 Shimoga Hosanagara Kavari

468 Shimoga Hosanagara Kesare

469 Shimoga Hosanagara Khyrugunda
470 Shimoga Hosanagara Kilandur

471 Shimoga Hosanagara Kilandur Jungle
472 Shimoga Hosanagara Kodase

473 Shimoga Hosanagara Kodur

474 Shimoga Hosanagara Kolavadi

475 Shimoga Hosanagara Kolavalli

476 Shimoga Hosanagara Koranakote
477 Shimoga Hosanagara Koteshipur

478 Shimoga Hosanagara Kukakalale
479 Shimoga Hosanagara Kusugundi

480 Shimoga Hosanagara L. Guddekoppa
481 Shimoga Hosanagara Majavana

482 Shimoga Hosanagara Malali

483 Shimoga Hosanagara Malali Koppa
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484 Shimoga Hosanagara Malavalli

485 Shimoga Hosanagara Manjagalale

486 Shimoga Hosanagara Masagallu

487 Shimoga Hosanagara Masakani

488 Shimoga Hosanagara Masaroor

489 Shimoga Hosanagara Mathur

490 Shimoga Hosanagara Mattikai

491 Shimoga Hosanagara Melina Sampalli
492 Shimoga Hosanagara Menase

493 Shimoga Hosanagara Mudugoppa (Nagara)
494 Shimoga Hosanagara Mugadthi

495 Shimoga Hosanagara Mulagadde

496 Shimoga Hosanagara Nagodi

497 Shimoga Hosanagara Nandri

498 Shimoga Hosanagara Neelakantanathota
499 Shimoga Hosanagara Nelagalale

500 Shimoga Hosanagara Nellunde

501 Shimoga Hosanagara Nerala Mane
502 Shimoga Hosanagara Nidagodu

503 Shimoga Hosanagara Punaje

504 Shimoga Hosanagara Ryave

505 Shimoga Hosanagara Savanthur

506 Shimoga Hosanagara Shakavalli

507 Shimoga Hosanagara Sidiyapura

508 Shimoga Hosanagara Sulugodu

509 Shimoga Hosanagara Talale

510 Shimoga Hosanagara Tarige

511 Shimoga Hosanagara Thammadikoppa
512 Shimoga Hosanagara Thogare

513 Shimoga Hosanagara Thotada Koppa
514 Shimoga Hosanagara Trhinive

515 Shimoga Hosanagara Ulthiga

516 Shimoga Hosanagara Vadahosahalli
517 Shimoga Hosanagara Veerabhadrapura
518 Shimoga Hosanagara Yadur

519 Shimoga Hosanagara Yalagallu

520 Shimoga Sagar Adgalale

521 Shimoga Sagar Amaragodlu

522 Shimoga Sagar Araballi

523 Shimoga Sagar Aralagodu
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524 Shimoga Sagar Arvadi
525 Shimoga Sagar Babbige
526 Shimoga Sagar Balagodu
527 Shimoga Sagar Balegere
528 Shimoga Sagar Balge
529 Shimoga Sagar Ballibylu
530 Shimoga Sagar Banadakoppa
531 Shimoga Sagar Bankuli
532 Shimoga Sagar Bannumane
533 Shimoga Sagar Baruve
534 Shimoga Sagar Belandur
535 Shimoga Sagar Bellanni
536 Shimoga Sagar Besur
537 Shimoga Sagar Bhyrapura
538 Shimoga Sagar Bidaruru
539 Shimoga Sagar Bilisiri
540 Shimoga Sagar Brahman Chitrati
541 Shimoga Sagar Brahmana llakalale
542 Shimoga Sagar Byadarakoppa
543 Shimoga Sagar Chadrvalli
544 Shimoga Sagar Channiganathota
545 Shimoga Sagar Chanshettikoppa
546 Shimoga Sagar Chengond
547 Shimoga Sagar Chik-Bilgunji
548 Shimoga Sagar Chikka Mattur
549 Shimoga Sagar Chippali
550 Shimoga Sagar Danandur
551 Shimoga Sagar Gantinakoppa
552 Shimoga Sagar Gijaga
553 Shimoga Sagar Gilalegundi
554 Shimoga Sagar Gowthampura
555 Shimoga Sagar Gudihithalu
556 Shimoga Sagar Guthanahalli
557 Shimoga Sagar Halavagodu
558 Shimoga Sagar Harogoppa
559 Shimoga Sagar Hebbarige
560 Shimoga Sagar Hebbasi
561 Shimoga Sagar Heggattu
562 Shimoga Sagar Hengere
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563 Shimoga Sagar Hire Bilagunji
564 Shimoga Sagar Hire Haraka
565 Shimoga Sagar Hiremane
566 Shimoga Sagar Honnagodu
567 Shimoga Sagar Honnemaradu
568 Shimoga Sagar Hosagunda
569 Shimoga Sagar Hotlusara
570 Shimoga Sagar Hulikod
571 Shimoga Sagar Induvalli
572 Shimoga Sagar Jambani
573 Shimoga Sagar Jamloikoppa
574 Shimoga Sagar Kallur
575 Shimoga Sagar Kanapgaru
576 Shimoga Sagar Kanike
577 Shimoga Sagar Kannur Inam
578 Shimoga Sagar Kanumane
579 Shimoga Sagar Kanuru
580 Shimoga Sagar Kanuthota
581 Shimoga Sagar Kaptemane
582 Shimoga Sagar Karni
583 Shimoga Sagar Kaspadi
584 Shimoga Sagar Kattinkaru
585 Shimoga Sagar Kerehittalu
586 Shimoga Sagar Kerodi
587 Shimoga Sagar Keshvinamane
588 Shimoga Sagar Kodanavalli
589 Shimoga Sagar Kolur
590 Shimoga Sagar Koppalagadde
591 Shimoga Sagar Kopparige
592 Shimoga Sagar Korlikoppa
593 Shimoga Sagar Kudaruru
594 Shimoga Sagar Kudigere
595 Shimoga Sagar Kuruva Ri
596 Shimoga Sagar Lavigere
597 Shimoga Sagar Lokkavalli
598 Shimoga Sagar Madasuru
599 Shimoga Sagar Malali
600 Shimoga Sagar Malla
601 Shimoga Sagar Maluru
602 Shimoga Sagar Mandavalli
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603 Shimoga Sagar Marati
604 Shimoga Sagar Mattikoppa
605 Shimoga Sagar Mavinasara
606 Shimoga Sagar Mumbal
607 Shimoga Sagar Mundigesara
608 Shimoga Sagar N Talakalale
609 Shimoga Sagar Nadavadahalli
610 Shimoga Sagar Nadavalli
611 Shimoga Sagar Nagavalli
612 Shimoga Sagar Nanditale
613 Shimoga Sagar Naragodu
614 Shimoga Sagar Narasipur
615 Shimoga Sagar Nedaravalli
616 Shimoga Sagar Nichadi
617 Shimoga Sagar Nitle- Baletota
618 Shimoga Sagar Puradasara
619 Shimoga Sagar Sampvalli
620 Shimoga Sagar Sangala
621 Shimoga Sagar Satalalu
622 Shimoga Sagar Shankan- Shanbhog
623 Shimoga Sagar Shiruguppe
624 Shimoga Sagar Talagodu
625 Shimoga Sagar Talavata
626 Shimoga Sagar Tangaluvadi
627 Shimoga Sagar Tumari
628 Shimoga Sagar Tumari Koppa
629 Shimoga Sagar Ulluru
630 Shimoga Sagar Urlagallu
631 Shimoga Sagar Valur
632 Shimoga Sagar Yalagalale
633 Shimoga Sagar Yalavarsi
634 Shimoga Sagar Yebbodi
635 Shimoga Shikarpur Gungarakatte
636 Shimoga Shikarpur Kambadoor
637 Shimoga Shikarpur Kesaraghatta
638 Shimoga Shikarpur Kittadahalli
639 Shimoga Shikarpur Kutrahalli
640 Shimoga Shikarpur Madravalli
641 Shimoga Shikarpur Markande




218

4566

188 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]
642 Shimoga Shikarpur Mathigatta
643 Shimoga Shikarpur Sidaganahalu
644 Shimoga Shikarpur Suthakande
645 Shimoga Shikarpur Yarekoppa
646 Shimoga Shikarpur Yerekatte
647 Shimoga Shimoga Adagadi
648 Shimoga Shimoga Adina Kottige
649 Shimoga Shimoga Agasavalli
650 Shimoga Shimoga Alkuni
651 Shimoga Shimoga Anesara
652 Shimoga Shimoga Anupina Katte
653 Shimoga Shimoga Basavapura
654 Shimoga Shimoga Byranakoppa
655 Shimoga Shimoga Channa Halli
656 Shimoga Shimoga Chikkamathli
657 Shimoga Shimoga Chitrasetihalli
658 Shimoga Shimoga Chittihalu
659 Shimoga Shimoga Doddamathli
660 Shimoga Shimoga Echavadi
661 Shimoga Shimoga Gajanurmulkere
662 Shimoga Shimoga Ganedalu
663 Shimoga Shimoga Govindapura
664 Shimoga Shimoga Guddadarakere
665 Shimoga Shimoga Hanumanthapura
666 Shimoga Shimoga Horabylu
667 Shimoga Shimoga Hosakoppa
668 Shimoga Shimoga Hosur
669 Shimoga Shimoga Huralihalli
670 Shimoga Shimoga Ittige Halli
671 Shimoga Shimoga Kadekal
672 Shimoga Shimoga Kakanahosadi
673 Shimoga Shimoga Kempana Koppa
674 Shimoga Shimoga Kesavina Katte
675 Shimoga Shimoga Koragi
676 Shimoga Shimoga Kudagala Mane
677 Shimoga Shimoga Kudi
678 Shimoga Shimoga Kumsi
679 Shimoga Shimoga Kunihosur
680 Shimoga Shimoga Kuskuru
681 Shimoga Shimoga Kydotlu
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682 Shimoga Shimoga Lingapura
683 Shimoga Shimoga Made Koppa
684 Shimoga Shimoga Male Shankara
685 Shimoga Shimoga Maleshankara State Forest
686 Shimoga Shimoga Mandagatta
687 Shimoga Shimoga Manjarl Koppa
688 Shimoga Shimoga Puradalu
689 Shimoga Shimoga Sakrebylu State Forest
690 Shimoga Shimoga Sannivasa
691 Shimoga Shimoga Santhikere
692 Shimoga Shimoga Sari Gere
693 Shimoga Shimoga Settihalli
694 Shimoga Shimoga Settikere
695 Shimoga Shimoga Shirigere
696 Shimoga Shimoga Siddamaji Hosur
697 Shimoga Shimoga Sudur
698 Shimoga Shimoga Tevara Koppa
699 Shimoga Shimoga Thammadi Halli
700 Shimoga Shimoga Thattekere
701 Shimoga Shimoga Thavare Koppa
702 Shimoga Shimoga Thuppur
703 Shimoga Shimoga Umble Bylu
704 Shimoga Shimoga Veera Pura
705 Shimoga Shimoga Veeragarana Byranakoppa
706 Shimoga Shimoga Vitagondana Koppa
707 Shimoga Shimoga Yaraganalu
708 Shimoga Thirthahalli Adinasara
709 Shimoga Thirthahalli Agasadi
710 Shimoga Thirthahalli Aklapura
711 Shimoga Thirthahalli Alase
712 Shimoga Thirthahalli Almane
713 Shimoga Thirthahalli Alur
714 Shimoga Thirthahalli Andagere
715 Shimoga Thirthahalli Angalakodige
716 Shimoga Thirthahalli Aranalli
717 Shimoga Thirthahalli Attigadde
718 Shimoga Thirthahalli Balehalli
719 Shimoga Thirthahalli Bandya
720 Shimoga Thirthahalli Basavanagadde
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721 Shimoga Thirthahalli Beede
722 Shimoga Thirthahalli Beesu
723 Shimoga Thirthahalli Bejjavalli
724 Shimoga Thirthahalli Bekkanur
725 Shimoga Thirthahalli Bellangi
726 Shimoga Thirthahalli Bikshikenchigudde
727 Shimoga Thirthahalli Bilumane
728 Shimoga Thirthahalli Biluvehariharapura
729 Shimoga Thirthahalli Bintala
730 Shimoga Thirthahalli Bobli
731 Shimoga Thirthahalli Boblihinchuvalli
732 Shimoga Thirthahalli Bogarakoppa
733 Shimoga Thirthahalli Bommenahalli
734 Shimoga Thirthahalli Bylubadagi
735 Shimoga Thirthahalli Changaru
736 Shimoga Thirthahalli Chikkallalli
737 Shimoga Thirthahalli Dasanakodige
738 Shimoga Thirthahalli Demalapur
739 Shimoga Thirthahalli Garaga
740 Shimoga Thirthahalli Guravalli
741 Shimoga Thirthahalli Hadaginamakki
742 Shimoga Thirthahalli Hadigallu
743 Shimoga Thirthahalli Halaga
744 Shimoga Thirthahalli Halalur Bettigere
745 Shimoga Thirthahalli Halasavala
746 Shimoga Thirthahalli Halavanahalli
747 Shimoga Thirthahalli Halmahishi
748 Shimoga Thirthahalli Hanigeri
749 Shimoga Thirthahalli Hasandur
750 Shimoga Thirthahalli Hedduru
751 Shimoga Thirthahalli Hegalatti
752 Shimoga Thirthahalli Hemmakki
753 Shimoga Thirthahalli Herambapura
754 Shimoga Thirthahalli Hirekallahalli
755 Shimoga Thirthahalli Holekoppa
756 Shimoga Thirthahalli Honnekere
757 Shimoga Thirthahalli Honnetalu
758 Shimoga Thirthahalli Horabailu
759 Shimoga Thirthahalli Hosakere
760 Shimoga Thirthahalli Hosakodige
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761 Shimoga Thirthahalli Hosakoppa
762 Shimoga Thirthahalli Hosuru

763 Shimoga Thirthahalli Hullukodu
764 Shimoga Thirthahalli Humchadakatte
765 Shimoga Thirthahalli Huruli

766 Shimoga Thirthahalli Huttalli

767 Shimoga Thirthahalli Ingaladi

768 Shimoga Thirthahalli Jambuvalli
769 Shimoga Thirthahalli Jogikoppa
770 Shimoga Thirthahalli Kabase

771 Shimoga Thirthahalli Kadegadde
772 Shimoga Thirthahalli Kalavanti
773 Shimoga Thirthahalli Kandaka
774 Shimoga Thirthahalli Kangalakoppa
775 Shimoga Thirthahalli Karakunji
776 Shimoga Thirthahalli Kasagaru
77 Shimoga Thirthahalli Kattekoppa
778 Shimoga Thirthahalli Kavaledurga
779 Shimoga Thirthahalli Kaveri

780 Shimoga Thirthahalli Keeranakere
781 Shimoga Thirthahalli Kelakere
782 Shimoga Thirthahalli Kesare

783 Shimoga Thirthahalli Kiggadi

784 Shimoga Thirthahalli Kikkeri

785 Shimoga Thirthahalli Kimmane
786 Shimoga Thirthahalli Kittandur
787 Shimoga Thirthahalli Kodlu

788 Shimoga Thirthahalli Kokkodu
789 Shimoga Thirthahalli Kolagi

790 Shimoga Thirthahalli Kolagibylu
791 Shimoga Thirthahalli Kolige

792 Shimoga Thirthahalli Kombinakai
793 Shimoga Thirthahalli Konandur
794 Shimoga Thirthahalli Kuchalu

795 Shimoga Thirthahalli Kudamallige
796 Shimoga Thirthahalli Kuduvalli
797 Shimoga Thirthahalli Kulunde
798 Shimoga Thirthahalli Kunda

799 Shimoga Thirthahalli Lakkunda
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800 Shimoga Thirthahalli Lingapur
801 Shimoga Thirthahalli Mabhishi
802 Shimoga Thirthahalli Mallapura
803 Shimoga Thirthahalli Mandaka
804 Shimoga Thirthahalli Manikoppa
805 Shimoga Thirthahalli Mavadi
806 Shimoga Thirthahalli Melinakadagodu
807 Shimoga Thirthahalli Melinapadaravalli
808 Shimoga Thirthahalli Mitla Godu
809 Shimoga Thirthahalli Mrugavadhe
810 Shimoga Thirthahalli Muniyur
811 Shimoga Thirthahalli Munnuralli
812 Shimoga Thirthahalli Nandigodu
813 Shimoga Thirthahalli Nantur
814 Shimoga Thirthahalli Nekragodu
815 Shimoga Thirthahalli Neralakoppa
816 Shimoga Thirthahalli Neralumane
817 Shimoga Thirthahalli Salekoppa
818 Shimoga Thirthahalli Sedagar
819 Shimoga Thirthahalli Shankarapura
820 Shimoga Thirthahalli Shettigalakoppa
821 Shimoga Thirthahalli Shinduvadi
822 Shimoga Thirthahalli Shiranalli
823 Shimoga Thirthahalli Shiruru
824 Shimoga Thirthahalli Shivalli
825 Shimoga Thirthahalli Shuntihakkalu
826 Shimoga Thirthahalli Singanabidare
827 Shimoga Thirthahalli Suruli
828 Shimoga Thirthahalli Tallur
829 Shimoga Thirthahalli Tenginakoppa
830 Shimoga Thirthahalli Tenkabailu
831 Shimoga Thirthahalli Thalale
832 Shimoga Thirthahalli Thorebailu
833 Shimoga Thirthahalli Thotadakoppa
834 Shimoga Thirthahalli Thumbramane
835 Shimoga Thirthahalli Triyambakapura
836 Shimoga Thirthahalli Tyanandur
837 Shimoga Thirthahalli Ubbur
838 Shimoga Thirthahalli Umblebailu
839 Shimoga Thirthahalli Vatagaru
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840 Shimoga Thirthahalli Venkanahalli
841 Shimoga Thirthahalli Virupapura
842 Shimoga Thirthahalli Yadagudde
843 Shimoga Thirthahalli Yadamane
844 Shimoga Thirthahalli Yadavatti
845 Shimoga Thirthahalli Yadehallipal
846 Shimoga Thirthahalli Yamaravalli
847 Shimoga Thirthahalli Yogimalali
848 Udupi Karkal Andar
849 Udupi Karkal Belanje
850 Udupi Karkal Chara
851 Udupi Karkal Durga
852 Udupi Karkal Hebri
853 Udupi Karkal Idu
854 Udupi Karkal Kabbinale
855 Udupi Karkal Kervashe
856 Udupi Karkal Kuchchur
857 Udupi Karkal Mala
858 Udupi Karkal Nadpal
859 Udupi Karkal Nuralbettu
860 Udupi Karkal Shirlal
861 Udupi Kundapura Aluru
862 Udupi Kundapura Amasebail
863 Udupi Kundapura Belave
864 Udupi Kundapura Bellal
865 Udupi Kundapura Byndoor
866 Udupi Kundapura Chittur
867 Udupi Kundapura Golihole
868 Udupi Kundapura Halihole
869 Udupi Kundapura Hosangadi
870 Udupi Kundapura Hosoor
871 Udupi Kundapura Idurkunhadi
872 Udupi Kundapura Jadkal
873 Udupi Kundapura Keradi
874 Udupi Kundapura Kollur
875 Udupi Kundapura Machattu
876 Udupi Kundapura Madamakki
877 Udupi Kundapura Muduru
878 Udupi Kundapura Shedimane
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879 Udupi Kundapura Thagarasi
880 Udupi Kundapura Vandse

881 Udupi Kundapura Yedamoge
882 Udupi Kundapura Yelajita

883 Uttara Kannada Ankola Achve

884 Uttara Kannada Ankola Adlur

885 Uttara Kannada Ankola Algeri

886 Uttara Kannada Ankola Berde

887 Uttara Kannada Ankola Bogribail
888 Uttara Kannada Ankola Brahmur
889 Uttara Kannada Ankola Dongri

890 Uttara Kannada Ankola Gule

891 Uttara Kannada Ankola Halvalli

892 Uttara Kannada Ankola Hebbul

893 Uttara Kannada Ankola Heggar-Makigadde
894 Uttara Kannada Ankola Hillur

895 Uttara Kannada Ankola Kamani

896 Uttara Kannada Ankola Kamge

897 Uttara Kannada Ankola Kanchinmale
898 Uttara Kannada Ankola Karebail

899 Uttara Kannada Ankola Kattinakkal
900 Uttara Kannada Ankola Kenkane Sivapur
901 Uttara Kannada Ankola Kodlagadde
902 Uttara Kannada Ankola Kodsani

903 Uttara Kannada Ankola Kuntgani
904 Uttara Kannada Ankola Lakeguli

905 Uttara Kannada Ankola Mallani

906 Uttara Kannada Ankola Manigadde
907 Uttara Kannada Ankola Marugadde
908 Uttara Kannada Ankola Morhalli

909 Uttara Kannada Ankola Navgadde
910 Uttara Kannada Ankola Sakalben
911 Uttara Kannada Ankola Shavkar

912 Uttara Kannada Ankola Shikliturli
913 Uttara Kannada Ankola Shirur

914 Uttara Kannada Ankola Sonaginmane
915 Uttara Kannada Ankola Sunksal

916 Uttara Kannada Ankola Surve

917 Uttara Kannada Ankola Takatgeri
918 Uttara Kannada Ankola Talgadde
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919 Uttara Kannada Ankola Vanlben
920 Uttara Kannada Ankola Vasarkudrige
921 Uttara Kannada Bhatkal Agga

922 Uttara Kannada Bhatkal Antravalli
923 Uttara Kannada Bhatkal Aravaki
924 Uttara Kannada Bhatkal Badabag
925 Uttara Kannada Bhatkal Benandur
926 Uttara Kannada Bhatkal Beshe
927 Uttara Kannada Bhatkal Bilunmani
928 Uttara Kannada Bhatkal Hadvalli
929 Uttara Kannada Bhatkal Hallari
930 Uttara Kannada Bhatkal Hasarvalli
931 Uttara Kannada Bhatkal Hejjl

932 Uttara Kannada Bhatkal Henjle
933 Uttara Kannada Bhatkal Holyani
934 Uttara Kannada Bhatkal Hudil

935 Uttara Kannada Bhatkal Kagundi
936 Uttara Kannada Bhatkal Kekkod
937 Uttara Kannada Bhatkal Kerehittal
938 Uttara Kannada Bhatkal Kitre

939 Uttara Kannada Bhatkal Koppa
940 Uttara Kannada Bhatkal Kuntvani
941 Uttara Kannada Bhatkal Kurandur
942 Uttara Kannada Bhatkal Marukeri
943 Uttara Kannada Bhatkal Mugli

944 Uttara Kannada Bhatkal Nuz

945 Uttara Kannada Bhatkal Vonibagil
946 Uttara Kannada Honavar Adkekuli
947 Uttara Kannada Honavar Adukal
948 Uttara Kannada Honavar Ashikeri
949 Uttara Kannada Honavar Begodi
950 Uttara Kannada Honavar Birnagode
951 Uttara Kannada Honavar Chandavar
952 Uttara Kannada Honavar Dabbod
953 Uttara Kannada Honavar Gudemakki
954 Uttara Kannada Honavar Gundabal
955 Uttara Kannada Honavar Gunvanti
956 Uttara Kannada Honavar Hadgeri
957 Uttara Kannada Honavar Hadikal
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958 Uttara Kannada Honavar Herali
959 Uttara Kannada Honavar Herangadi
960 Uttara Kannada Honavar Heravali
961 Uttara Kannada Honavar Hinnur
962 Uttara Kannada Honavar Hirebail
963 Uttara Kannada Honavar Hodke Sirur
964 Uttara Kannada Honavar Honnehalikabinnakal
965 Uttara Kannada Honavar Hosgode
966 Uttara Kannada Honavar Hulegar
967 Uttara Kannada Honavar Jalvalli
968 Uttara Kannada Honavar Jankadkal
969 Uttara Kannada Honavar Kadnir
970 Uttara Kannada Honavar Kelgin Idgunji
971 Uttara Kannada Honavar Khandodi
972 Uttara Kannada Honavar Kochodi
973 Uttara Kannada Honavar Kot
974 Uttara Kannada Honavar Magode
975 Uttara Kannada Honavar Mahime
976 Uttara Kannada Honavar Manki
977 Uttara Kannada Honavar Melinmanige
978 Uttara Kannada Honavar Nagarbastikere
979 Uttara Kannada Honavar Nilkod
980 Uttara Kannada Honavar Salkode
981 Uttara Kannada Honavar Sampolli
982 Uttara Kannada Honavar Sarlige
983 Uttara Kannada Honavar Shirkur
984 Uttara Kannada Honavar Sulebil
985 Uttara Kannada Honavar Tumbebil
986 Uttara Kannada Honavar Tumboli
987 Uttara Kannada Honavar Upponn
988 Uttara Kannada Joida Akheti
989 Uttara Kannada Joida Ambolli
990 Uttara Kannada Joida Amshet
991 Uttara Kannada Joida Anmod
992 Uttara Kannada Joida Anshi
993 Uttara Kannada Joida Asu
994 Uttara Kannada Joida Asulli
995 Uttara Kannada Joida Avedapopala
996 Uttara Kannada Joida Badgund
997 Uttara Kannada Joida Badpoli
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998 Uttara Kannada Joida Bamaawadi
999 Uttara Kannada Joida Bandoda
1000 Uttara Kannada Joida Bapeli
1001 Uttara Kannada Joida Bhedasgadde
1002 Uttara Kannada Joida Bidoli
1003 Uttara Kannada Joida Birkhol
1004 Uttara Kannada Joida Boregali
1005 Uttara Kannada Joida Bori
1006 Uttara Kannada Joida Chafer
1007 Uttara Kannada Joida Chandawadi
1008 Uttara Kannada Joida Chapali
1009 Uttara Kannada Joida Chapoli
1010 Uttara Kannada Joida Chapoli (Kalsai)
1011 Uttara Kannada Joida Deriye
1012 Uttara Kannada Joida Devulli
1013 Uttara Kannada Joida Diggi
1014 Uttara Kannada Joida Donshet
1015 Uttara Kannada Joida Durg
1016 Uttara Kannada Joida Gangoda
1017 Uttara Kannada Joida Ghavane
1018 Uttara Kannada Joida Ghodset
1019 Uttara Kannada Joida Gund
1020 Uttara Kannada Joida Hebbal
1021 Uttara Kannada Joida Hudsa
1022 Uttara Kannada Joida Ivoli
1023 Uttara Kannada Joida Jagalbet
1024 Uttara Kannada Joida Joida
1025 Uttara Kannada Joida Kalambuli
1026 Uttara Kannada Joida Kalsai
1027 Uttara Kannada Joida Kamare
1028 Uttara Kannada Joida Kasarle
1029 Uttara Kannada Joida Kateli
1030 Uttara Kannada Joida Kevarle
1031 Uttara Kannada Joida Kodthalli
1032 Uttara Kannada Joida Konda
1033 Uttara Kannada Joida Konshet
1034 Uttara Kannada Joida Kudalgaon
1035 Uttara Kannada Joida Kumbheli
1036 Uttara Kannada Joida Kumbral
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1037 Uttara Kannada Joida Kunagini
1038 Uttara Kannada Joida Kundal
1039 Uttara Kannada Joida Kurvada
1040 Uttara Kannada Joida Kuveshi
1041 Uttara Kannada Joida Mavalinge
1042 Uttara Kannada Joida Miras Kumbeli
1043 Uttara Kannada Joida Nagari
1044 Uttara Kannada Joida Nagoda
1045 Uttara Kannada Joida Neturge
1046 Uttara Kannada Joida Nigundi
1047 Uttara Kannada Joida Nujji

1048 Uttara Kannada Joida Palde

1049 Uttara Kannada Joida Panjeli
1050 Uttara Kannada Joida Payasvadi
1051 Uttara Kannada Joida Pisose
1052 Uttara Kannada Joida Pradhani
1053 Uttara Kannada Joida Pusheli
1054 Uttara Kannada Joida Rangarook
1055 Uttara Kannada Joida Samjoida
1056 Uttara Kannada Joida Sangave
1057 Uttara Kannada Joida Shingargaon
1058 Uttara Kannada Joida Shivapur
1059 Uttara Kannada Joida Terali
1060 Uttara Kannada Joida Timboli
1061 Uttara Kannada Joida Tinaikhand
1062 Uttara Kannada Joida Tulasgeri
1063 Uttara Kannada Joida Ulvi

1064 Uttara Kannada Joida Usoda
1065 Uttara Kannada Joida Vade

1066 Uttara Kannada Joida Vaijagaon
1067 Uttara Kannada Joida Vaini

1068 Uttara Kannada Joida Varande
1069 Uttara Kannada Joida Vatle

1070 Uttara Kannada Joida Velif Kumbeli
1071 Uttara Kannada Joida Viral

1072 Uttara Kannada Joida Viranjol
1073 Uttara Kannada Joida Virnoli
1074 Uttara Kannada Joida Yermukh
1075 Uttara Kannada Joida Zalawali
1076 Uttara Kannada Karwar Amdalli
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1077 Uttara Kannada Karwar Arav
1078 Uttara Kannada Karwar Baitkol
1079 Uttara Kannada Karwar Balemane
1080 Uttara Kannada Karwar Belur
1081 Uttara Kannada Karwar Bergal
1082 Uttara Kannada Karwar Bhaire
1083 Uttara Kannada Karwar Chendiye
1084 Uttara Kannada Karwar Devalmakki
1085 Uttara Kannada Karwar Devkar
1086 Uttara Kannada Karwar Gopsitta
1087 Uttara Kannada Karwar Gotegali
1088 Uttara Kannada Karwar Goyar
1089 Uttara Kannada Karwar Hartuga
1090 Uttara Kannada Karwar Honkon
1091 Uttara Kannada Karwar Hotegali
1092 Uttara Kannada Karwar Kadia
1093 Uttara Kannada Karwar Kadra
1094 Uttara Kannada Karwar Kadvad
1095 Uttara Kannada Karwar Kaiga
1096 Uttara Kannada Karwar Kamargaon
1097 Uttara Kannada Karwar Kerwadi
1098 Uttara Kannada Karwar Kuchegar
1099 Uttara Kannada Karwar Lande
1100 Uttara Kannada Karwar Maingini
1101 Uttara Kannada Karwar Mallapur
1102 Uttara Kannada Karwar Mudgeri
1103 Uttara Kannada Karwar Nagekove
1104 Uttara Kannada Karwar Nivli
1105 Uttara Kannada Karwar Savantwada
1106 Uttara Kannada Karwar Shirve
1107 Uttara Kannada Karwar Shirwad
1108 Uttara Kannada Karwar Siddar
1109 Uttara Kannada Karwar Todur
1110 Uttara Kannada Karwar Virje
1111 Uttara Kannada Kumta Abbolli
1112 Uttara Kannada Kumta Alkod
1113 Uttara Kannada Kumta Anggundi
1114 Uttara Kannada Kumta Antravalli
1115 Uttara Kannada Kumta Bangne
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1116 Uttara Kannada Kumta Basoli
1117 Uttara Kannada Kumta Bellangi
1118 Uttara Kannada Kumta Bhandival
1119 Uttara Kannada Kumta Divalli
1120 Uttara Kannada Kumta Harvalli
1121 Uttara Kannada Kumta Hebbail
1122 Uttara Kannada Kumta Hegle
1123 Uttara Kannada Kumta Hindbail
1124 Uttara Kannada Kumta Holangadde
1125 Uttara Kannada Kumta Hosad
1126 Uttara Kannada Kumta Kadkod
1127 Uttara Kannada Kumta Kallabbe
1128 Uttara Kannada Kumta Kalve
1129 Uttara Kannada Kumta Kandavalli
1130 Uttara Kannada Kumta Kankale
1131 Uttara Kannada Kumta Kavladi
1132 Uttara Kannada Kumta Kodambale
1133 Uttara Kannada Kumta Kolmaiguni
1134 Uttara Kannada Kumta Lukerri
1135 Uttara Kannada Kumta Malwalli
1136 Uttara Kannada Kumta Medni
1137 Uttara Kannada Kumta Morshe
1138 Uttara Kannada Kumta Mudanhalli
1139 Uttara Kannada Kumta Mudgi
1140 Uttara Kannada Kumta Mugvekan Vadi
1141 Uttara Kannada Kumta Nilkod
1142 Uttara Kannada Kumta Sandolli
1143 Uttara Kannada Kumta Santgal
1144 Uttara Kannada Kumta Santur
1145 Uttara Kannada Kumta Shirgunji
1146 Uttara Kannada Kumta Soppinhosalli
1147 Uttara Kannada Kumta Ullurmath
1148 Uttara Kannada Kumta Yan
1149 Uttara Kannada Kumta Yedtare
1150 Uttara Kannada Kumta Yelvalli
1151 Uttara Kannada Kumta Yettinbail
1152 Uttara Kannada Siddapur Adkhalli
1153 Uttara Kannada Siddapur Akkunji
1154 Uttara Kannada Siddapur Alavalli
1155 Uttara Kannada Siddapur Algod
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1156 Uttara Kannada Siddapur Arehalla
1157 Uttara Kannada Siddapur Balekai
1158 Uttara Kannada Siddapur Balekop
1159 Uttara Kannada Siddapur Balesar
1160 Uttara Kannada Siddapur Balgod
1161 Uttara Kannada Siddapur Ballatte
1162 Uttara Kannada Siddapur Bandisar
1163 Uttara Kannada Siddapur Begar
1164 Uttara Kannada Siddapur Bidramane
1165 Uttara Kannada Siddapur Bilegod
1166 Uttara Kannada Siddapur Bilgi
1167 Uttara Kannada Siddapur Chandraghatgi
1168 Uttara Kannada Siddapur Danmav
1169 Uttara Kannada Siddapur Devisar
1170 Uttara Kannada Siddapur Dodmane
1171 Uttara Kannada Siddapur Gattikai
1172 Uttara Kannada Siddapur Gavingudda
1173 Uttara Kannada Siddapur Gijgini
1174 Uttara Kannada Siddapur Girgadde
1175 Uttara Kannada Siddapur Godlabil
1176 Uttara Kannada Siddapur Hadrimane
1177 Uttara Kannada Siddapur Haldot
1178 Uttara Kannada Siddapur Halgadikop
1179 Uttara Kannada Siddapur Hallibail
1180 Uttara Kannada Siddapur Haltot
1181 Uttara Kannada Siddapur Handivenimatna
1182 Uttara Kannada Siddapur Harigar
1183 Uttara Kannada Siddapur Harlikoppa
1184 Uttara Kannada Siddapur Hasargod
1185 Uttara Kannada Siddapur Havinbil
1186 Uttara Kannada Siddapur Hegekop
1187 Uttara Kannada Siddapur Heggadde
1188 Uttara Kannada Siddapur Heggarani
1189 Uttara Kannada Siddapur Hegge
1190 Uttara Kannada Siddapur Heggodmane
1191 Uttara Kannada Siddapur Hejni
1192 Uttara Kannada Siddapur Hemgar
1193 Uttara Kannada Siddapur Hirekai
1194 Uttara Kannada Siddapur Hukali
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1195 Uttara Kannada Siddapur Hukali (Wajgod)
1196 Uttara Kannada Siddapur Hullunde
1197 Uttara Kannada Siddapur Hunekomb
1198 Uttara Kannada Siddapur Hutgar
1199 Uttara Kannada Siddapur limani
1200 Uttara Kannada Siddapur Itgi

1201 Uttara Kannada Siddapur Kadvadi
1202 Uttara Kannada Siddapur Kalen Halli
1203 Uttara Kannada Siddapur Kanchikai
1204 Uttara Kannada Siddapur Karajgi
1205 Uttara Kannada Siddapur Kastur
1206 Uttara Kannada Siddapur Kaunsale
1207 Uttara Kannada Siddapur Kelagin Muttagi
1208 Uttara Kannada Siddapur Keremane
1209 Uttara Kannada Siddapur Kilar

1210 Uttara Kannada Siddapur Kodgadde
1211 Uttara Kannada Siddapur Kodigadde
1212 Uttara Kannada Siddapur Kodkani
1213 Uttara Kannada Siddapur Kolgi

1214 Uttara Kannada Siddapur Koralkai
1215 Uttara Kannada Siddapur Kudegod
1216 Uttara Kannada Siddapur Kulebid
1217 Uttara Kannada Siddapur Madankalli
1218 Uttara Kannada Siddapur Magegar
1219 Uttara Kannada Siddapur Malemane
1220 Uttara Kannada Siddapur Malvalli
1221 Uttara Kannada Siddapur Malvjeddi
1222 Uttara Kannada Siddapur Manigar
1223 Uttara Kannada Siddapur Matti Halli
1224 Uttara Kannada Siddapur Mattigar
1225 Uttara Kannada Siddapur Mavinkod
1226 Uttara Kannada Siddapur Mudhalli
1227 Uttara Kannada Siddapur Mulgund
1228 Uttara Kannada Siddapur Musvalli
1229 Uttara Kannada Siddapur Muthalli
1230 Uttara Kannada Siddapur Muttige (Kaval Koppa)
1231 Uttara Kannada Siddapur Muttigi
1232 Uttara Kannada Siddapur Naigar
1233 Uttara Kannada Siddapur Naligar
1234 Uttara Kannada Siddapur Nandiyane
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1235 Uttara Kannada Siddapur Nergod
1236 Uttara Kannada Siddapur Nidgod
1237 Uttara Kannada Siddapur Nilkund
1238 Uttara Kannada Siddapur Sampagod
1239 Uttara Kannada Siddapur Sangolimane
1240 Uttara Kannada Siddapur Sarkuli Kelgin
1241 Uttara Kannada Siddapur Siralgi

1242 Uttara Kannada Siddapur Sivalmane
1243 Uttara Kannada Siddapur Surgikop
1244 Uttara Kannada Siddapur Sutlamane
1245 Uttara Kannada Siddapur Tagginbalgar
1246 Uttara Kannada Siddapur Talekeri
1247 Uttara Kannada Siddapur Taresar
1248 Uttara Kannada Siddapur Targod
1249 Uttara Kannada Siddapur Umbalmane
1250 Uttara Kannada Siddapur Unchalli
1251 Uttara Kannada Siddapur Yelugar
1252 Uttara Kannada Sirsi Achanalli
1253 Uttara Kannada Sirsi Adnalli
1254 Uttara Kannada Sirsi Agsal

1255 Uttara Kannada Sirsi Angodkop
1256 Uttara Kannada Sirsi Audala
1257 Uttara Kannada Sirsi Badgi

1258 Uttara Kannada Sirsi Bakka

1259 Uttara Kannada Sirsi Balavlli
1260 Uttara Kannada Sirsi Bandal
1261 Uttara Kannada Sirsi Bengaon
1262 Uttara Kannada Sirsi Bengi

1263 Uttara Kannada Sirsi Bidralli
1264 Uttara Kannada Sirsi Bisalkop
1265 Uttara Kannada Sirsi Boppanalli
1266 Uttara Kannada Sirsi Budgi

1267 Uttara Kannada Sirsi Byagadde
1268 Uttara Kannada Sirsi Dasangadde
1269 Uttara Kannada Sirsi Devanhalli
1270 Uttara Kannada Sirsi Devimane
1271 Uttara Kannada Sirsi Dhorangiri
1272 Uttara Kannada Sirsi Gadageri
1273 Uttara Kannada Sirsi Gadihalli
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1274 Uttara Kannada Sirsi Gaudalli
1275 Uttara Kannada Sirsi Gonagatta
1276 Uttara Kannada Sirsi Gonsar
1277 Uttara Kannada Sirsi Gonur
1278 Uttara Kannada Sirsi Gurvalli
1279 Uttara Kannada Sirsi Hadlagi
1280 Uttara Kannada Sirsi Hakkigadde
1281 Uttara Kannada Sirsi Hallusargi
1282 Uttara Kannada Sirsi Hangar
1283 Uttara Kannada Sirsi Harepal
1284 Uttara Kannada Sirsi Harihulekal
1285 Uttara Kannada Sirsi Heballi
1286 Uttara Kannada Sirsi Hebre
1287 Uttara Kannada Sirsi Hedagemane
1288 Uttara Kannada Sirsi Hedigemane
1289 Uttara Kannada Sirsi Heggar
1290 Uttara Kannada Sirsi Hodalkop
1291 Uttara Kannada Sirsi Hostot
1292 Uttara Kannada Sirsi Hosur
1293 Uttara Kannada Sirsi Huladevanasar
1294 Uttara Kannada Sirsi Hulgol
1295 Uttara Kannada Sirsi Husri
1296 Uttara Kannada Sirsi Islur
1297 Uttara Kannada Sirsi Jaddigadde
1298 Uttara Kannada Sirsi Janmane
1299 Uttara Kannada Sirsi Kadgod
1300 Uttara Kannada Sirsi Kalgundikoppa
1301 Uttara Kannada Sirsi Kalkardi
1302 Uttara Kannada Sirsi Kalkop
1303 Uttara Kannada Sirsi Kallalli
1304 Uttara Kannada Sirsi Kalli
1305 Uttara Kannada Sirsi Kalugar
1306 Uttara Kannada Sirsi Kalve
1307 Uttara Kannada Sirsi Kambigar
1308 Uttara Kannada Sirsi Kanalli
1309 Uttara Kannada Sirsi Kanamuski
1310 Uttara Kannada Sirsi Kandraji
1311 Uttara Kannada Sirsi Karjagimane
1312 Uttara Kannada Sirsi Kelaginkeri
1313 Uttara Kannada Sirsi Kodangadde




4583

235

205 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]
1314 Uttara Kannada Sirsi Kodigar
1315 Uttara Kannada Sirsi Kop
1316 Uttara Kannada Sirsi Kotekop
1317 Uttara Kannada Sirsi Kugtemane
1318 Uttara Kannada Sirsi Kukri
1319 Uttara Kannada Sirsi Kyadikop
1320 Uttara Kannada Sirsi Mallalgaon
1321 Uttara Kannada Sirsi Mandur
1322 Uttara Kannada Sirsi Manjaguni
1323 Uttara Kannada Sirsi Margundi
1324 Uttara Kannada Sirsi Mattihalli
1325 Uttara Kannada Sirsi Modur
1326 Uttara Kannada Sirsi Mogadde
1327 Uttara Kannada Sirsi Mudebail
1328 Uttara Kannada Sirsi Mudgehalli
1329 Uttara Kannada Sirsi Mundganmane
1330 Uttara Kannada Sirsi Mundgesar
1331 Uttara Kannada Sirsi Mungehalli
1332 Uttara Kannada Sirsi Muregar
1333 Uttara Kannada Sirsi Muski
1334 Uttara Kannada Sirsi Naigar
1335 Uttara Kannada Sirsi Naralvali
1336 Uttara Kannada Sirsi Navangiri
1337 Uttara Kannada Sirsi Navilgar
1338 Uttara Kannada Sirsi Neelkani
1339 Uttara Kannada Sirsi Nerlavalli
1340 Uttara Kannada Sirsi Onigadde
1341 Uttara Kannada Sirsi Onikeri (Kelgin)
1342 Uttara Kannada Sirsi Pura
1343 Uttara Kannada Sirsi Sadashivalli
1344 Uttara Kannada Sirsi Sampkhand
1345 Uttara Kannada Sirsi Sannalli
1346 Uttara Kannada Sirsi Sarguppi
1347 Uttara Kannada Sirsi Shirgani
1348 Uttara Kannada Sirsi Shivalli
1349 Uttara Kannada Sirsi Sigehalli
1350 Uttara Kannada Sirsi Singanalli
1351 Uttara Kannada Sirsi Somanolli
1352 Uttara Kannada Sirsi Sonda
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1353 Uttara Kannada Sirsi Songimane
1354 Uttara Kannada Sirsi Sugavi
1355 Uttara Kannada Sirsi T. Kodgibail
1356 Uttara Kannada Sirsi Teppar
1357 Uttara Kannada Sirsi Tudguni
1358 Uttara Kannada Sirsi Ullal
1359 Uttara Kannada Sirsi Umade
1360 Uttara Kannada Sirsi Umblekop
1361 Uttara Kannada Sirsi Upplekoppa
1362 Uttara Kannada Sirsi Vaddinkop
1363 Uttara Kannada Sirsi Vanalli
1364 Uttara Kannada Sirsi Yachadi
1365 Uttara Kannada Sirsi Yadhalli
1366 Uttara Kannada Yellapur Alvad
1367 Uttara Kannada Yellapur Angod
1368 Uttara Kannada Yellapur Baginakatte
1369 Uttara Kannada Yellapur Baichgod
1370 Uttara Kannada Yellapur Balagar
1371 Uttara Kannada Yellapur Bankasali
1372 Uttara Kannada Yellapur Baragadde
1373 Uttara Kannada Yellapur Barballi
1374 Uttara Kannada Yellapur Bare
1375 Uttara Kannada Yellapur Beejanakoppa
1376 Uttara Kannada Yellapur Belambi
1377 Uttara Kannada Yellapur Belegeri
1378 Uttara Kannada Yellapur Bharni
1379 Uttara Kannada Yellapur Bhartanhalli
1380 Uttara Kannada Yellapur Bhendigiri
1381 Uttara Kannada Yellapur Bhomnalli
1382 Uttara Kannada Yellapur Bidralli
1383 Uttara Kannada Yellapur Bigar
1384 Uttara Kannada Yellapur Bilki
1385 Uttara Kannada Yellapur Bisgod
1386 Uttara Kannada Yellapur Chandguli
1387 Uttara Kannada Yellapur Chavati
1388 Uttara Kannada Yellapur Chikkotti
1389 Uttara Kannada Yellapur Chimanalli
1390 Uttara Kannada Yellapur Dabguli
1391 Uttara Kannada Yellapur Dehalli
1392 Uttara Kannada Yellapur Donagar
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1393 Uttara Kannada Yellapur Gadijogadmane
1394 Uttara Kannada Yellapur Geral

1395 Uttara Kannada Yellapur Gharvas
1396 Uttara Kannada Yellapur Gopadmane
1397 Uttara Kannada Yellapur Gotguli

1398 Uttara Kannada Yellapur Gullapur
1399 Uttara Kannada Yellapur Halgod

1400 Uttara Kannada Yellapur Halsinkop
1401 Uttara Kannada Yellapur Hansangadde
1402 Uttara Kannada Yellapur Harigadde
1403 Uttara Kannada Yellapur Hasalmane
1404 Uttara Kannada Yellapur Hegapur
1405 Uttara Kannada Yellapur Hegumbli
1406 Uttara Kannada Yellapur Hemadi

1407 Uttara Kannada Yellapur Hiresar

1408 Uttara Kannada Yellapur Hirival

1409 Uttara Kannada Yellapur Hitlahalli
1410 Uttara Kannada Yellapur Honnagadde
1411 Uttara Kannada Yellapur Hotageri
1412 Uttara Kannada Yellapur Hullarmane
1413 Uttara Kannada Yellapur Hutkhand
1414 Uttara Kannada Yellapur Idgundi

1415 Uttara Kannada Yellapur llehalli

1416 Uttara Kannada Yellapur Jaddigadde
1417 Uttara Kannada Yellapur Jakkalli

1418 Uttara Kannada Yellapur Kalche

1419 Uttara Kannada Yellapur Kalsur

1420 Uttara Kannada Yellapur Kampli

1421 Uttara Kannada Yellapur Kangodbalehad
1422 Uttara Kannada Yellapur Kannadagal
1423 Uttara Kannada Yellapur Kannigeri
1424 Uttara Kannada Yellapur Kanur- Heggarni
1425 Uttara Kannada Yellapur Kattige

1426 Uttara Kannada Yellapur Kelasi

1427 Uttara Kannada Yellapur Kerehusalli
1428 Uttara Kannada Yellapur Kirvatti

1429 Uttara Kannada Yellapur Kodlagadde
1430 Uttara Kannada Yellapur Komadi
1431 Uttara Kannada Yellapur Kusguli
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1432 Uttara Kannada Yellapur Lalguli

1433 Uttara Kannada Yellapur Lingadabail

1434 Uttara Kannada Yellapur Madnoor

1435 Uttara Kannada Yellapur Magod

1436 Uttara Kannada Yellapur Malalgaon

1437 Uttara Kannada Yellapur Mavinmane

1438 Uttara Kannada Yellapur Nagarkan

1439 Uttara Kannada Yellapur Puratbommanahalli

1440 Uttara Kannada Yellapur Savagadde

1441 Uttara Kannada Yellapur Shirnal

1442 Uttara Kannada Yellapur Sistmudi

1443 Uttara Kannada Yellapur Somanalli

1444 Uttara Kannada Yellapur Tarehalli

1445 Uttara Kannada Yellapur Targar

1446 Uttara Kannada Yellapur Tatgar

1447 Uttara Kannada Yellapur Telangiri

1448 Uttara Kannada Yellapur Uchgeri

1449 Uttara Kannada Yellapur Yedhalli
KERALA *Bifurcated villages

S. No. District Taluka Village Name

1 Ernakulam Kothamangalam Kuttampuzha

2 Idukki Devikulam Anaviratty

3 Idukki Devikulam Edamalakkudy*

4 Idukki Devikulam Kanthaloor

5 Idukki Devikulam KDH

6 Idukki Devikulam Keezhanthoor

7 Idukki Devikulam Kottakamboor

8 Idukki Devikulam Kunjithanny

9 Idukki Devikulam Mankulam

10 Idukki Devikulam Mannamkandam

11 Idukki Devikulam Marayur

12 Idukki Devikulam Munnar*

13 Idukki Devikulam Pallivasal

14 Idukki Devikulam Vattavada

15 Idukki Devikulam Vellathooval

16 Idukki Idukki Ayyappankovil

17 Idukki Idukki Idukki

18 Idukki Idukki Kanchiyar*

19 Idukki Idukki Kanjikuzhi
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20 Idukki Idukki Kattappana
21 Idukki Idukki Konnathady
22 Idukki Idukki Thankamany
23 Idukki Idukki Upputhodu
24 Idukki Idukki Vathikudi
25 Idukki Peerumedu Kokkayar
26 Idukki Peerumedu Kumily
27 Idukki Peerumedu Manjumala
28 Idukki Peerumedu Mlappara
29 Idukki Peerumedu Peerumedu
30 Idukki Peerumedu Periyar
31 Idukki Peerumedu Peruvanthanam
32 Idukki Peerumedu Upputhara
33 Idukki Thodupuzha Arakkulam
34 Idukki Thodupuzha Udumpannoor
35 Idukki Udumbanchola Anakkara
36 Idukki Udumbanchola Anavilasom
37 Idukki Udumbanchola Bisonvalley
38 Idukki Udumbanchola Chakkupallom
39 Idukki Udumbanchola Chathurangappara
40 Idukki Udumbanchola Chinnakkanal
41 Idukki Udumbanchola Erattayar*
42 Idukki Udumbanchola Kalkoonthal
43 Idukki Udumbanchola Kanthipara
44 Idukki Udumbanchola Karunapuram
45 Idukki Udumbanchola Pampadumpara
46 Idukki Udumbanchola Parathodu
47 Idukki Udumbanchola Pooppara
48 Idukki Udumbanchola Rajakkad
49 Idukki Udumbanchola Rajakumari
50 Idukki Udumbanchola Santhampara
51 Idukki Udumbanchola Udumbanchola
52 Idukki Udumbanchola Vandanmedu
53 Kannur Iritty Aralam
54 Kannur Iritty Kottiyur
55 Kannur Thalassery Cheruvanchery
56 Kollam Pathanapuram Piravanthur
57 Kollam Pathanapuram Punnala
58 Kollam Punalur Aryankavu
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59 Kollam Punalur Channapetta

60 Kollam Punalur Edamon

61 Kollam Punalur Kulathupuzha
62 Kollam Punalur Thenmala

63 Kollam Punalur Thingalkarikkakom
64 Kottayam Kanjirappally Koottickal

65 Kottayam Meenachil Melukavu

66 Kottayam Meenachil Poonjar Thekkekara
67 Kottayam Meenachil Teekoy

68 Kozhikkode Koyilandy Chakkittapara
69 Kozhikkode Koyilandy Chembanoda

70 Kozhikkode Thamarassery Kattippara*

71 Kozhikkode Thamarassery Kedavur

72 Kozhikkode Thamarassery Kodancheri

73 Kozhikkode Thamarassery Nellippoyil

74 Kozhikkode Thamarassery Puthuppadi

75 Kozhikkode Thamarassery Thiruvambadi
76 Kozhikkode Vadakara Kavilumpara

77 Kozhikkode Vadakara Thinur

78 Malappuram Nilambur Akampadam

79 Malappuram Nilambur Amarambalam
80 Malappuram Nilambur Chokkad

81 Malappuram Nilambur Chungathara

82 Malappuram Nilambur Kalikavu

83 Malappuram Nilambur Karulayi

84 Malappuram Nilambur Karuvarakundu
85 Malappuram Nilambur Kerala Estate

86 Malappuram Nilambur Kurimbalangode
87 Malappuram Nilambur Pothukallu*

88 Malappuram Nilambur Vazhikadavu

89 Palakkad Alathoor Kizhakkancheri-1
90 Palakkad Attappadi Agali

91 Palakkad Attappadi Kallamala

92 Palakkad Attappadi Kottathara

93 Palakkad Attappadi Padavayal

94 Palakkad Attappadi Pudur

95 Palakkad Attappadi Sholayoor

96 Palakkad Chittur Muthalamada-|
97 Palakkad Chittur Muthalamada-I1
98 Palakkad Chittur Nelliyampathy




4589

211

241

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

99 Palakkad Mannarkad Palakkayam

100 Palakkad Palakkad Malampuzha-I

101 Palakkad Palakkad Pudusseri East

102 Palakkad Palakkad Puthuppariyaram-I

103 Pathanamthitta Konni Aruvappulam

104 Pathanamthitta Konni Chittar*

105 Pathanamthitta Konni Seethathodu

106 Pathanamthitta Konni Thannithodu

107 Pathanamthitta Ranni Kollamula

108 Pathanamthitta Ranni Perunad

109 Pathanamthitta Ranni Vadasserikkara

110 Thiruvananthapuram Kattakada Amboori

111 Thiruvananthapuram Kattakada Kallikkad

112 Thiruvananthapuram Kattakada Manoorkkara

113 Thiruvananthapuram Kattakada Vazhichal

114 Thiruvananthapuram Nedumangad Peringammala

115 Thiruvananthapuram Nedumangad Thennur

116 Thiruvananthapuram Nedumangad Vithura

117 Thrissur Chalakkudy Athirapally*

118 Thrissur Chalakkudy Pariyaram

119 Wayanad Mananthavady Periya

120 Wayanad Mananthavady Thirunelli

121 Wayanad Mananthavady Thondernad

122 Wayanad Mananthavady Thrissilery

123 Wayanad Sulthanbathery Kidanganad

124 Wayanad Sulthanbathery Noolpuzha

125 Wayanad Vythiri Achooranam

126 Wayanad Vythiri Chundel

127 Wayanad Vythiri Kottappadi

128 Wayanad Vythiri Kunnathidavaka

129 Wayanad Vythiri Pozhuthana

130 Wayanad Vythiri Thariyod

131 Wayanad Vythiri Vellarimala
MAHARASHTRA *Bifurcated villages

S. No. District Taluka Village Name

1 Ahmadnagar Akole Abit Khind

2 Ahmadnagar Akole Ambevangan

3 Ahmadnagar Akole Ambhol
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4 Ahmadnagar Akole Ambit
5 Ahmadnagar Akole Bari
6 Ahmadnagar Akole Bitaka
7 Ahmadnagar Akole Brmhanwada
8 Ahmadnagar Akole Dhamanvan
9 Ahmadnagar Akole Esarthav
10 Ahmadnagar Akole Garwadi
11 Ahmadnagar Akole Ghatghar
12 Ahmadnagar Akole Godewadi
13 Ahmadnagar Akole Jahagirdarwadi
14 Ahmadnagar Akole Keli Kotul
15 Ahmadnagar Akole Keli Otur
16 Ahmadnagar Akole Khetewadi
17 Ahmadnagar Akole Koltembhe
18 Ahmadnagar Akole Kothale
19 Ahmadnagar Akole Kotul
20 Ahmadnagar Akole Kumshet
21 Ahmadnagar Akole Lavhali Kotul
22 Ahmadnagar Akole Lavhali Otur
23 Ahmadnagar Akole Mahadeowadi
24 Ahmadnagar Akole Murshet
25 Ahmadnagar Akole Mutkhel
26 Ahmadnagar Akole Pachanai
27 Ahmadnagar Akole Paithan
28 Ahmadnagar Akole Palsunde
29 Ahmadnagar Akole Panjare
30 Ahmadnagar Akole Phophasandi
31 Ahmadnagar Akole Ratanwadi
32 Ahmadnagar Akole Samrad
33 Ahmadnagar Akole Satewadi
34 Ahmadnagar Akole Senit Kh.
35 Ahmadnagar Akole Shelad
36 Ahmadnagar Akole Shenit
37 Ahmadnagar Akole Shilvandi
38 Ahmadnagar Akole Shinde
39 Ahmadnagar Akole Shinganwadi
40 Ahmadnagar Akole Shirpunje Bk.
41 Ahmadnagar Akole Shirpunje Kh.
42 Ahmadnagar Akole Shiswad
43 Ahmadnagar Akole Somalwadi
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44 Ahmadnagar Akole Tale
45 Ahmadnagar Akole Udadawane
46 Ahmadnagar Akole Umbarwadi
47 Ahmadnagar Akole Vihir
48 Ahmadnagar Akole Waranghushi
49 Dhule Sakri Chawadipada*
50 Dhule Sakri Dhamandhar
51 Dhule Sakri Kalgaon
52 Dhule Sakri Mavchipada*
53 Dhule Sakri Mohagaon
54 Dhule Sakri Shenwad
55 Dhule Sakri Vardadi
56 Kolhapur Ajra Ambade
57 Kolhapur Ajra Awandi
58 Kolhapur Ajra Bhavewadi*
59 Kolhapur Ajra Chafavade
60 Kolhapur Ajra Chitale
61 Kolhapur Ajra Dardewadi
62 Kolhapur Ajra Erandol
63 Kolhapur Ajra Gavase
64 Kolhapur Ajra Hajgoli Kh.
65 Kolhapur Ajra Haloli
66 Kolhapur Ajra Jeur
67 Kolhapur Ajra Kerakbol
68 Kolhapur Ajra Kitvade
69 Kolhapur Ajra Latagaon
70 Kolhapur Ajra Medhewadi
71 Kolhapur Ajra Parpoli
72 Kolhapur Ajra Polgaon
73 Kolhapur Ajra Satewadi
74 Kolhapur Ajra Suleran
75 Kolhapur Ajra Uchangi
76 Kolhapur Ajra Velawatti
77 Kolhapur Ajra Vinayakwadi
78 Kolhapur Bhudargad Anap Kh.
79 Kolhapur Bhudargad Antivade
80 Kolhapur Bhudargad Anturli
81 Kolhapur Bhudargad Bediv
82 Kolhapur Bhudargad Bidri
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83 Kolhapur Bhudargad Chandanwadi
84 Kolhapur Bhudargad Chikkewadi
85 Kolhapur Bhudargad Chivale
86 Kolhapur Bhudargad Dele
87 Kolhapur Bhudargad Devakewadi
88 Kolhapur Bhudargad Devarde
89 Kolhapur Bhudargad Girgaon
90 Kolhapur Bhudargad Hanamante
91 Kolhapur Bhudargad Hanbarwadi
92 Kolhapur Bhudargad Karivade
93 Kolhapur Bhudargad Khedge
94 Kolhapur Bhudargad Kudtarwadi
95 Kolhapur Bhudargad Mani
96 Kolhapur Bhudargad Manope
97 Kolhapur Bhudargad Mathagaon
98 Kolhapur Bhudargad Megholi
99 Kolhapur Bhudargad Mhasarang
100 Kolhapur Bhudargad Murukate
101 Kolhapur Bhudargad Navale
102 Kolhapur Bhudargad Padkhambe
103 Kolhapur Bhudargad Palyachahuda
104 Kolhapur Bhudargad Patgaon
105 Kolhapur Bhudargad Phanaswadi
106 Kolhapur Bhudargad Phaye
107 Kolhapur Bhudargad Shivdav Bk.
108 Kolhapur Bhudargad Shivdav Kh.
109 Kolhapur Bhudargad Sidanand Nagar*
110 Kolhapur Bhudargad Sonurli
111 Kolhapur Bhudargad Tambale
112 Kolhapur Bhudargad Tambyachiwadi
113 Kolhapur Bhudargad Vasnoli
114 Kolhapur Bhudargad Vesarde
115 Kolhapur Bhudargad Vinjole
116 Kolhapur Bhudargad Yerandpe
117 Kolhapur Chandgad Bhogoli
118 Kolhapur Chandgad Dhamapur
119 Kolhapur Chandgad Gudawale Khalsa
120 Kolhapur Chandgad Hajagoli
121 Kolhapur Chandgad Isapur
122 Kolhapur Chandgad Jambre
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123 Kolhapur Chandgad Jelugade
124 Kolhapur Chandgad Kalasgade
125 Kolhapur Chandgad Kanur Kh.
126 Kolhapur Chandgad Khalsa Mhalunge
127 Kolhapur Chandgad Kitvade

128 Kolhapur Chandgad Kodali

129 Kolhapur Chandgad Kokare

130 Kolhapur Chandgad Kolik

131 Kolhapur Chandgad Mirwel

132 Kolhapur Chandgad Nagave

133 Kolhapur Chandgad Nhaveli

134 Kolhapur Chandgad Pilani

135 Kolhapur Chandgad Pundra

136 Kolhapur Chandgad Sadegudwale
137 Kolhapur Chandgad Umagaon
138 Kolhapur Chandgad Waghotre
139 Kolhapur Gagan-Bawda Andur

140 Kolhapur Gagan-Bawda Asalaj

141 Kolhapur Gagan-Bawda Asandoli
142 Kolhapur Gagan-Bawda Baveli

143 Kolhapur Gagan-Bawda Borbet

144 Kolhapur Gagan-Bawda Dhundavade
145 Kolhapur Gagan-Bawda Gagan Bavda
146 Kolhapur Gagan-Bawda Garivade
147 Kolhapur Gagan-Bawda Jargi

148 Kolhapur Gagan-Bawda Kadave

149 Kolhapur Gagan-Bawda Katali

150 Kolhapur Gagan-Bawda Kherivade
151 Kolhapur Gagan-Bawda Khokurle
152 Kolhapur Gagan-Bawda Kode BKk.
153 Kolhapur Gagan-Bawda Kode Kh.
154 Kolhapur Gagan-Bawda Lakhamapur
155 Kolhapur Gagan-Bawda Mandukali
156 Kolhapur Gagan-Bawda Mandur

157 Kolhapur Gagan-Bawda Narveli

158 Kolhapur Gagan-Bawda Nivade

159 Kolhapur Gagan-Bawda Palsambe
160 Kolhapur Gagan-Bawda Saitavade
161 Kolhapur Gagan-Bawda Sangashi
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162 Kolhapur Gagan-Bawda Sheloshi

163 Kolhapur Gagan-Bawda Shenavade
164 Kolhapur Gagan-Bawda Taliye Bk.
165 Kolhapur Gagan-Bawda Taliye Kh.
166 Kolhapur Gagan-Bawda Vesaraf

167 Kolhapur Gagan-Bawda Vesarde

168 Kolhapur Panhala Gothane

169 Kolhapur Panhala Harpavade
170 Kolhapur Panhala Kaljawade
171 Kolhapur Panhala Kaurwadi
172 Kolhapur Panhala Kisrul

173 Kolhapur Panhala Kolik

174 Kolhapur Panhala Manwad

175 Kolhapur Panhala Mugadewadi
176 Kolhapur Panhala Padasali

177 Kolhapur Panhala Panore

178 Kolhapur Panhala Patpanhala
179 Kolhapur Panhala Pisatri

180 Kolhapur Panhala Pohalwadi
181 Kolhapur Panhala Pombre

182 Kolhapur Panhala Washi

183 Kolhapur Radhanagari Adoli

184 Kolhapur Radhanagari Aini

185 Kolhapur Radhanagari Banachiwadi
186 Kolhapur Radhanagari Chafodi Tarf Ainghol
187 Kolhapur Radhanagari Dubalewadi
188 Kolhapur Radhanagari Farale

189 Kolhapur Radhanagari Gawathanwadi
190 Kolhapur Radhanagari Kandalgaon
191 Kolhapur Radhanagari Karanjphen
192 Kolhapur Radhanagari Konoli Tarf Asandoli
193 Kolhapur Radhanagari Lingachiwadi
194 Kolhapur Radhanagari Manbet

195 Kolhapur Radhanagari New Karanje
196 Kolhapur Radhanagari Olavan

197 Kolhapur Radhanagari Padali

198 Kolhapur Radhanagari Padasali

199 Kolhapur Radhanagari Patpanhala
200 Kolhapur Radhanagari Phejiwade
201 Kolhapur Radhanagari Piral
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202 Kolhapur Radhanagari Radhanagari
203 Kolhapur Radhanagari Rai
204 Kolhapur Radhanagari Rajapur
205 Kolhapur Radhanagari Ramanwadi
206 Kolhapur Radhanagari Savarde
207 Kolhapur Radhanagari Savardhan
208 Kolhapur Radhanagari Shiroli
209 Kolhapur Radhanagari Wadachiwadi
210 Kolhapur Shahuwadi Ainwadi
211 Kolhapur Shahuwadi Amba
212 Kolhapur Shahuwadi Amboli
213 Kolhapur Shahuwadi Anuskura
214 Kolhapur Shahuwadi Barki
215 Kolhapur Shahuwadi Bhatatali
216 Kolhapur Shahuwadi Bhendavade
217 Kolhapur Shahuwadi Burambal
218 Kolhapur Shahuwadi Chalanwadi
219 Kolhapur Shahuwadi Chandel
220 Kolhapur Shahuwadi Dhakale
221 Kolhapur Shahuwadi Dhanagarwadi
222 Kolhapur Shahuwadi Durgawadi
223 Kolhapur Shahuwadi Gajapur
224 Kolhapur Shahuwadi Gavadi
225 Kolhapur Shahuwadi Gelavade
226 Kolhapur Shahuwadi Gholasvade
227 Kolhapur Shahuwadi Girgaon
228 Kolhapur Shahuwadi Golivane
229 Kolhapur Shahuwadi Humbavali
230 Kolhapur Shahuwadi Injoli
231 Kolhapur Shahuwadi Jambur
232 Kolhapur Shahuwadi Jawali
233 Kolhapur Shahuwadi Kandavan
234 Kolhapur Shahuwadi Kante
235 Kolhapur Shahuwadi Karde
236 Kolhapur Shahuwadi Kasarde
237 Kolhapur Shahuwadi Kumbhavde
238 Kolhapur Shahuwadi Malgaon
239 Kolhapur Shahuwadi Manjare
240 Kolhapur Shahuwadi Manoli
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241 Kolhapur Shahuwadi Mhalasvade
242 Kolhapur Shahuwadi Mosum
243 Kolhapur Shahuwadi Nivale
244 Kolhapur Shahuwadi Palasavade
245 Kolhapur Shahuwadi Panundre
246 Kolhapur Shahuwadi Paraleninai
247 Kolhapur Shahuwadi Parivane
248 Kolhapur Shahuwadi Pawankhind*
249 Kolhapur Shahuwadi Pusarle
250 Kolhapur Shahuwadi Savardi
251 Kolhapur Shahuwadi Shembavane
252 Kolhapur Shahuwadi Shirale Tarf Malkapur
253 Kolhapur Shahuwadi Shirale Tarf Warun
254 Kolhapur Shahuwadi Sonarli
255 Kolhapur Shahuwadi Sonurle
256 Kolhapur Shahuwadi Talavade
257 Kolhapur Shahuwadi Tambave
258 Kolhapur Shahuwadi Tanali
259 Kolhapur Shahuwadi Udgiri
260 Kolhapur Shahuwadi Ukhalu
261 Kolhapur Shahuwadi Virale
262 Kolhapur Shahuwadi Vishalgad
263 Kolhapur Shahuwadi Wadi Hudumb
264 Kolhapur Shahuwadi Wadi Kalkavane
265 Kolhapur Shahuwadi Wakoli
266 Kolhapur Shahuwadi Yelan J.Gai
267 Kolhapur Shahuwadi Yelvadi
268 Nandurbar Nawapur Kareghat
269 Nandurbar Nawapur Khekada
270 Nashik Baglan Ajande
271 Nashik Baglan Bhawade
272 Nashik Baglan Bhimkhet
273 Nashik Baglan Bhimnagar
274 Nashik Baglan Bordaiwat
275 Nashik Baglan Gandhinagar
276 Nashik Baglan Golwad
277 Nashik Baglan Jad
278 Nashik Baglan Jakhod
279 Nashik Baglan Kadyachamala
280 Nashik Baglan Kelzar
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281 Nashik Baglan Malgaon Kh.
282 Nashik Baglan Manur
283 Nashik Baglan Narkol
284 Nashik Baglan Salher
285 Nashik Baglan Salwan
286 Nashik Baglan Tatani
287 Nashik Baglan Vathode
288 Nashik Baglan Wadi Chaulher
289 Nashik Baglan Waghambe
290 Nashik Dindori Dehare
291 Nashik Dindori Deosane
292 Nashik Dindori Goldari
293 Nashik Dindori Mokhnal
294 Nashik Dindori Palasvihir
295 Nashik lgatpuri Bhandardarawadi
296 Nashik lgatpuri Chinchale Khair
297 Nashik lgatpuri Dhargaon
298 Nashik lgatpuri Jamunde
299 Nashik lgatpuri Kurungwadi
300 Nashik lgatpuri Manjargaon
301 Nashik lgatpuri Tringalwadi
302 Nashik lgatpuri Walvihir
303 Nashik Kalwan Amdar
304 Nashik Kalwan Bhandane (Hatgad)
305 Nashik Kalwan Bhusani
306 Nashik Kalwan Chaphapada
307 Nashik Kalwan Dahyane (Otur)
308 Nashik Kalwan Dare Bhanagi
309 Nashik Kalwan Daregaon Hatgad
310 Nashik Kalwan Daregaonwani
311 Nashik Kalwan Dhanoli
312 Nashik Kalwan Dharde Digar
313 Nashik Kalwan Inshi
314 Nashik Kalwan Jamle Pale
315 Nashik Kalwan Jamshet
316 Nashik Kalwan Karambhel Hatgad
317 Nashik Kalwan Kharde Digar
318 Nashik Kalwan Kosurde
319 Nashik Kalwan Koswan
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320 Nashik Kalwan Kurdane (Otur)
321 Nashik Kalwan Machidhodap
322 Nashik Kalwan Malagaon Bk.
323 Nashik Kalwan Mehadar

324 Nashik Kalwan Mohobari

325 Nashik Kalwan Padgan

326 Nashik Kalwan Pimpri Markanda
327 Nashik Kalwan Punad Nagar
328 Nashik Kalwan Saptashrungagad
329 Nashik Kalwan Shiv-Bhandane
330 Nashik Kalwan Shrungarwadi
331 Nashik Kalwan Sidharthanagar
332 Nashik Kalwan Supale Digar
333 Nashik Kalwan Umbardhe

334 Nashik Kalwan Virshet

335 Nashik Kalwan Wadale[Wani]
336 Nashik Peth Abasa

337 Nashik Peth Ambapani

338 Nashik Peth Amdongra

339 Nashik Peth Andhrute

340 Nashik Peth Belpada

341 Nashik Peth Bhoradha

342 Nashik Peth Borichibari
343 Nashik Peth Borpada

344 Nashik Peth Chafyachapada
345 Nashik Peth Chikadi

346 Nashik Peth Dabhadi

347 Nashik Peth Derapada

348 Nashik Peth Devivchamal
349 Nashik Peth Gandole

350 Nashik Peth Garmal

351 Nashik Peth Homepada
352 Nashik Peth Jambhulmal
353 Nashik Peth Kahandolpada
354 Nashik Peth Kapurne

355 Nashik Peth Kasatvihir

356 Nashik Peth Kayare

357 Nashik Peth Kel Vihir

358 Nashik Peth Khadki

359 Nashik Peth Kumbhale
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360 Nashik Peth Lavhali
361 Nashik Peth Murmuti
362 Nashik Peth Nachlondhi
363 Nashik Peth Patharpada
364 Nashik Peth Sadapada
365 Nashik Peth Sadadpada
366 Nashik Peth Sawarna
367 Nashik Peth Tondawal
368 Nashik Peth Umbrad
369 Nashik Peth Wadpada
370 Nashik Peth Wazvad
371 Nashik Sinnar Gulvanch
372 Nashik Sinnar Kedarpur
373 Nashik Sinnar Khopadi Bk.
374 Nashik Sinnar Khopadi Kh.
375 Nashik Sinnar Shahapur
376 Nashik Surgana Amzar
377 Nashik Surgana Bendwal
378 Nashik Surgana Bhati
379 Nashik Surgana Bhawada
380 Nashik Surgana Bhenshet
381 Nashik Surgana Dangrale
382 Nashik Surgana Deogaon
383 Nashik Surgana Dolhare
384 Nashik Surgana Galbari
385 Nashik Surgana Gondune
386 Nashik Surgana Gopalnagar
387 Nashik Surgana Guhijambhulpada
388 Nashik Surgana Kahandolpada
389 Nashik Surgana Karanjul
390 Nashik Surgana Karanjul (Kelwan)
391 Nashik Surgana Karanjul Surgana
392 Nashik Surgana Karwande
393 Nashik Surgana Kathipada
394 Nashik Surgana Khirdi
395 Nashik Surgana Khobale Digar
396 Nashik Surgana Khokarvihir
397 Nashik Surgana Khuntavihir
398 Nashik Surgana Kotamba
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399 Nashik Surgana Kothule
400 Nashik Surgana Kund
401 Nashik Surgana Malgonde
402 Nashik Surgana Merdand
403 Nashik Surgana Mohapada
404 Nashik Surgana Mothamal
405 Nashik Surgana Murumdari
406 Nashik Surgana Nimbarpada
407 Nashik Surgana Pangarne
408 Nashik Surgana Patali
409 Nashik Surgana Pilukpada
410 Nashik Surgana Pimpalsond
411 Nashik Surgana Rakshasbhuvan
412 Nashik Surgana Ranjune
413 Nashik Surgana Ranvihir
414 Nashik Surgana Rasha
415 Nashik Surgana Shribhuvan
416 Nashik Surgana Shrirampur
417 Nashik Surgana Sundarban
418 Nashik Surgana Udaldari
419 Nashik Surgana Umbarde
420 Nashik Surgana Undohal
421 Nashik Surgana Vijaynagar
422 Nashik Surgana Waghadi
423 Nashik Surgana Walutzira
424 Nashik Surgana Wangan
425 Nashik Surgana Wangan Sule
426 Nashik Surgana Warambhe
427 Nashik Trimbakeshwar Ambai
428 Nashik Trimbakeshwar Behedpada
429 Nashik Trimbakeshwar Belpali
430 Nashik Trimbakeshwar Berwal
431 Nashik Trimbakeshwar Boripada
432 Nashik Trimbakeshwar Chinch Ohol
433 Nashik Trimbakeshwar Chinchwad
434 Nashik Trimbakeshwar Chokore
435 Nashik Trimbakeshwar Chourapada
436 Nashik Trimbakeshwar Dahalewadi
437 Nashik Trimbakeshwar Deola
438 Nashik Trimbakeshwar Dol Ohol
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439 Nashik Trimbakeshwar Garmal

440 Nashik Trimbakeshwar Ghytipada
441 Nashik Trimbakeshwar Harshewadi
442 Nashik Trimbakeshwar Hatlondhi
443 Nashik Trimbakeshwar Jategaon BK.
444 Nashik Trimbakeshwar Kacharpada
445 Nashik Trimbakeshwar Kachurli

446 Nashik Trimbakeshwar Kadegahan
447 Nashik Trimbakeshwar Kalmuste

448 Nashik Trimbakeshwar Karanj Jali
449 Nashik Trimbakeshwar Khadakohol
450 Nashik Trimbakeshwar Koriwaz

451 Nashik Trimbakeshwar Koulpondha
452 Nashik Trimbakeshwar Mahadeo Nagar
453 Nashik Trimbakeshwar Met Yelyachi
454 Nashik Trimbakeshwar Metghar Killa
455 Nashik Trimbakeshwar Metkawara
456 Nashik Trimbakeshwar Mulvad

457 Nashik Trimbakeshwar Nandgaon
458 Nashik Trimbakeshwar Ozar Khed
459 Nashik Trimbakeshwar Pahine

460 Nashik Trimbakeshwar Rajivnagar
461 Nashik Trimbakeshwar Rautmal

462 Nashik Trimbakeshwar Rayate

463 Nashik Trimbakeshwar Sawarpada
464 Nashik Trimbakeshwar Shindpada
465 Nashik Trimbakeshwar Take Deogaon
466 Nashik Trimbakeshwar Take Harsha
467 Nashik Trimbakeshwar Umbharande
468 Nashik Trimbakeshwar Varasvihir
469 Nashik Trimbakeshwar Vatakapada
470 Nashik Trimbakeshwar Walan

471 Nashik Trimbakeshwar Waygholpada
472 Nashik Trimbakeshwar Welunje

473 Palghar Jawhar Aine

474 Palghar Jawhar Akare

475 Palghar Jawhar Alyachimet
476 Palghar Jawhar Bopdari

477 Palghar Jawhar Chambharshet
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478 Palghar Jawhar Chauk
479 Palghar Jawhar Dadhari
480 Palghar Jawhar Dahul
481 Palghar Jawhar Dengachimet
482 Palghar Jawhar Dongarwadi
483 Palghar Jawhar Garadwadi
484 Palghar Jawhar Hade
485 Palghar Jawhar Hateri
486 Palghar Jawhar Jambhulmaya
487 Palghar Jawhar Juni Jawhar
488 Palghar Jawhar Kadachimet
489 Palghar Jawhar Kardhan
490 Palghar Jawhar Kaulale
491 Palghar Jawhar Kharonda
492 Palghar Jawhar Khidse
493 Palghar Jawhar Kogade
494 Palghar Jawhar Malghar
495 Palghar Jawhar Manmohadi
496 Palghar Jawhar Medhe
497 Palghar Jawhar Morchachapada
498 Palghar Jawhar Nandgaon
499 Palghar Jawhar Ozar
500 Palghar Jawhar Palshin
501 Palghar Jawhar Pimpalshet
502 Palghar Jawhar Tilonde
503 Palghar Jawhar Tuljapur (N.V.)
504 Palghar Jawhar Vangani
505 Palghar Jawhar Vavar
506 Palghar Jawhar Zap
507 Palghar Mokhada Amale
508 Palghar Mokhada Ase
509 Palghar Mokhada Botoshi
510 Palghar Mokhada Dandwal
511 Palghar Mokhada Dhamani
512 Palghar Mokhada Dhondmaryachimet
513 Palghar Mokhada Dhudgaon
514 Palghar Mokhada Dolhare
515 Palghar Mokhada Gomghar
516 Palghar Mokhada Kaduchiwadi
517 Palghar Mokhada Karegaon
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518 Palghar Mokhada Karol
519 Palghar Mokhada Kashti
520 Palghar Mokhada Kevanale
521 Palghar Mokhada Khoch
522 Palghar Mokhada Kiniste
523 Palghar Mokhada Kochale
524 Palghar Mokhada Kurlod
525 Palghar Mokhada Nashera
526 Palghar Mokhada Pachaghar
527 Palghar Mokhada Sawarde
528 Palghar Mokhada Sayade
529 Palghar Mokhada Shastrinagar
530 Palghar Mokhada Shirson
531 Palghar Mokhada Suryamal
532 Palghar Mokhada Swaminagar
533 Palghar Mokhada Vashind
534 Palghar Mokhada Wakadpada
535 Palghar Vada Abitghar
536 Palghar Vada Akhada
537 Palghar Vada Ambarbhui
538 Palghar Vada Ambhai
539 Palghar Vada Amgaon
540 Palghar Vada Asnas
541 Palghar Vada Avandhe
542 Palghar Vada Balivali
543 Palghar Vada Bilavali
544 Palghar Vada Bilghar
545 Palghar Vada Budhavali
546 Palghar Vada Chendavali
547 Palghar Vada Chikhale
548 Palghar Vada Dabhon
549 Palghar Vada Dahivali Kumbhiste
550 Palghar Vada Devali
551 Palghar Vada Devgaon
552 Palghar Vada Devghar
553 Palghar Vada Dhadhare
554 Palghar Vada Dhapad
555 Palghar Vada Dongaste
556 Palghar Vada Galtare
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557 Palghar Vada Gaurapur
558 Palghar Vada Goleghar
559 Palghar Vada Guhir
560 Palghar Vada Gunj
561 Palghar Vada Harosale
562 Palghar Vada Kalambhai
563 Palghar Vada Kalambhe
564 Palghar Vada Kanchad
565 Palghar Vada Karanjpada
566 Palghar Vada Kati
567 Palghar Vada Khaire Ambivali
568 Palghar Vada Khodade
569 Palghar Vada Kolim Sarovar
570 Palghar Vada Kumdal
571 Palghar Vada Mandava
572 Palghar Vada Moj
573 Palghar Vada Nane
574 Palghar Vada Nishet
575 Palghar Vada Ogada
576 Palghar Vada Pachghar
577 Palghar Vada Parali
578 Palghar Vada Pik
579 Palghar Vada Pimparoli
580 Palghar Vada Pinjal
581 Palghar Vada Posheri
582 Palghar Vada Sange
583 Palghar Vada Satronde
584 Palghar Vada Savarkhand
585 Palghar Vada Shele
586 Palghar Vada Shilottar
587 Palghar Vada Sonale BK.
588 Palghar Vada Sonale Kh.
589 Palghar Vada Tilmal
590 Palghar Vada Tuse
591 Palghar Vada Ujjaini
592 Palghar Vada Vadavali Tarf Gaon
593 Palghar Vada Vaghote
594 Palghar Vada Varai BK.
595 Palghar Vada Varai Kh.
596 Palghar Vada Varnol
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597 Palghar Vada Vaveghar
598 Palghar Vada Virhe
599 Pune Ambegaon Adivare
600 Pune Ambegaon Aghane
601 Pune Ambegaon Ahupe
602 Pune Ambegaon Amade
603 Pune Ambegaon Ambegaon
604 Pune Ambegaon Amondi
605 Pune Ambegaon Apati
606 Pune Ambegaon Asane
607 Pune Ambegaon Chaptewadi Kanas
608 Pune Ambegaon Chikhali
609 Pune Ambegaon Dhakale
610 Pune Ambegaon Digad
611 Pune Ambegaon Dimbhe Bk.
612 Pune Ambegaon Dimbhe Kh.
613 Pune Ambegaon Don
614 Pune Ambegaon Gadewadi
615 Pune Ambegaon Gohe Bk.
616 Pune Ambegaon Gohe Kh.
617 Pune Ambegaon Jambhori
618 Pune Ambegaon Kalambai
619 Pune Ambegaon Kondhare
620 Pune Ambegaon Kondhaval
621 Pune Ambegaon Kotlavade
622 Pune Ambegaon Kushire Bk.
623 Pune Ambegaon Kushire Kh.
624 Pune Ambegaon Magholi
625 Pune Ambegaon Mahalunge Tarf Ambegaon
626 Pune Ambegaon Mahalunge Tarf Ghoda
627 Pune Ambegaon Malin
628 Pune Ambegaon Mapoli
629 Pune Ambegaon Menubarwadi
630 Pune Ambegaon Nanavade
631 Pune Ambegaon Nandurkichi Wadi
632 Pune Ambegaon Nhaved
633 Pune Ambegaon Nigdale
634 Pune Ambegaon Panchale Bk.
635 Pune Ambegaon Panchale Kh.
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636 Pune Ambegaon Patan
637 Pune Ambegaon Phalode
638 Pune Ambegaon Phulvade
639 Pune Ambegaon Pimpargane
640 Pune Ambegaon Pimpari
641 Pune Ambegaon Pokhari
642 Pune Ambegaon Rajewadi
643 Pune Ambegaon Rajpur
644 Pune Ambegaon Sakeri
645 Pune Ambegaon Savarli
646 Pune Ambegaon Supedhar
647 Pune Ambegaon Tale Ghar
648 Pune Ambegaon Terungan
649 Pune Ambegaon Tirpad
650 Pune Ambegaon Vachape
651 Pune Bhor Abhepuri
652 Pune Bhor Ambade
653 Pune Bhor Ashimpi
654 Pune Bhor Balawadi
655 Pune Bhor Bhandravali
656 Pune Bhor Bhutonde
657 Pune Bhor Bope
658 Pune Bhor Brahmanghar
659 Pune Bhor Chandavane
660 Pune Bhor Chikhalavade
661 Pune Bhor Dapakeghar
662 Pune Bhor Dehen
663 Pune Bhor Dere
664 Pune Bhor Devghar
665 Pune Bhor Dhamunashi
666 Pune Bhor Dhanivali
667 Pune Bhor Durgadi
668 Pune Bhor Gudhe
669 Pune Bhor Guhini
670 Pune Bhor Hirdoshi
671 Pune Bhor Jayatpad
672 Pune Bhor Karanjgaon
673 Pune Bhor Karungan
674 Pune Bhor Ketkavane (Nimme)
675 Pune Bhor Khulshi
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676 Pune Bhor Kikavi
677 Pune Bhor Kondgaon
678 Pune Bhor Kondhari
679 Pune Bhor Korle
680 Pune Bhor Kudali Bk.
681 Pune Bhor Kudali Kh.
682 Pune Bhor Kumbale
683 Pune Bhor Kund
684 Pune Bhor Kurungvadi
685 Pune Bhor Mazari
686 Pune Bhor Mhasar BK.
687 Pune Bhor Mhasar Kh.
688 Pune Bhor Nanavale
689 Pune Bhor Nandghur
690 Pune Bhor Nigudaghar
691 Pune Bhor Nivangan
692 Pune Bhor Pangari
693 Pune Bhor Panvhal
694 Pune Bhor Pavhar BK.
695 Pune Bhor Pavhar Kh.
696 Pune Bhor Rajivadi
697 Pune Bhor Ravadi
698 Pune Bhor Rayari
699 Pune Bhor Salungan
700 Pune Bhor Sangvi (Velavade Khore)
701 Pune Bhor Sarole
702 Pune Bhor Shilimb
703 Pune Bhor Shirgaon
704 Pune Bhor Shirvali (Hirdas Maval)
705 Pune Bhor Umbarde
706 Pune Bhor Umbargani
707 Pune Bhor Varavand
708 Varodi (included V Bk., V Dy., V
Pune Bhor Kh.)
709 Pune Bhor Velvand
710 Pune Bhor Venupuri
711 Pune Haveli Bhagatwadi
712 Pune Haveli Ghera Sinhagad
713 Pune Haveli Khamgaon Mawal
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714 Pune Haveli Mogarwadi
715 Pune Haveli Mordhari
716 Pune Haveli Sambrewadi
717 Pune Junnar Ahinavewadi
718 Pune Junnar Ajanawale
719 Pune Junnar Alu
720 Pune Junnar Ambe
721 Pune Junnar Ambe Gavhan
722 Pune Junnar Amboli
723 Pune Junnar Bhivade Bk.
724 Pune Junnar Bhivade Kh.
725 Pune Junnar Chilhewadi
726 Pune Junnar Devale
727 Pune Junnar Ghatghar
728 Pune Junnar Godre
729 Pune Junnar Hatvij
730 Pune Junnar Jambhulshi
731 Pune Junnar Khireshwar
732 Pune Junnar Kolhewadi
733 Pune Junnar Kolwadi
734 Pune Junnar Kopare
735 Pune Junnar Mandarne
736 Pune Junnar Mandave
737 Pune Junnar Muthalne
738 Pune Junnar Nimgiri
739 Pune Junnar Pachgharwadi
740 Pune Junnar Pargaon Tarf Madh
741 Pune Junnar Phagul Gavhan
742 Pune Junnar Pimpalgaon Joga
743 Pune Junnar Pimparwadi
744 Pune Junnar Pur
745 Pune Junnar Rohkadi
746 Pune Junnar Sanganore
747 Pune Junnar Sukalwedhe
748 Pune Junnar Taleran
749 Pune Junnar Uchhil
750 Pune Khed Adhe
751 Pune Khed Ambhu
752 Pune Khed Awhat
753 Pune Khed Bhalavadi
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754 Pune Khed Bhimashankarwadi*
755 Pune Khed Bhivegaon
756 Pune Khed Bhomale
757 Pune Khed Bhorgiri
758 Pune Khed Bursewadi
759 Pune Khed Darakwadi
760 Pune Khed Gadad

761 Pune Khed Karkudi
762 Pune Khed Kharawali
763 Pune Khed Kharpud
764 Pune Khed Mandoshi
765 Pune Khed Naiphad
766 Pune Khed Pabhe

767 Pune Khed Palu

768 Pune Khed Shirgaon
769 Pune Khed Tiphanwadi
770 Pune Khed Tokavade
771 Pune Khed Torne Kh
772 Pune Khed Valad

773 Pune Khed Velhavale
774 Pune Khed Virham

775 Pune Khed Wada

776 Pune Khed Wandre
77 Pune Mawal Ajivali

778 Pune Mawal Apati

779 Pune Mawal Atvan

780 Pune Mawal Aundhe Kh.
781 Pune Mawal Aundholi
782 Pune Mawal Bhaje

783 Pune Mawal Bhudhele
784 Pune Mawal Bhushi

785 Pune Mawal Boraj

786 Pune Mawal Borivali
787 Pune Mawal Brahmanwadi
788 Pune Mawal Chavsar
789 Pune Mawal Dahuli

790 Pune Mawal Devale

791 Pune Mawal Divad

792 Pune Mawal Dongargaon
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793 Pune Mawal Dudhivare

794 Pune Mawal Gevhande Apati
795 Pune Mawal Inglun

796 Pune Mawal Jambhavali

797 Pune Mawal Jevare

798 Pune Mawal Jovan

799 Pune Mawal Kadav

800 Pune Mawal Kalhat

801 Pune Mawal Kambare Andar Mawal
802 Pune Mawal Karandoli

803 Pune Mawal Karanjgaon

804 Pune Mawal Kashal

805 Pune Mawal Keware

806 Pune Mawal Khand

807 Pune Mawal Khandashi

808 Pune Mawal Kivale

809 Pune Mawal Kolechafesar
810 Pune Mawal Kune Ansute
811 Pune Mawal Kune N.M.

812 Pune Mawal Kurvande

813 Pune Mawal Kusur

814 Pune Mawal Lohagad

815 Pune Mawal Majgaon

816 Pune Mawal Malavandi Thule
817 Pune Mawal Malegaon Bk.
818 Pune Mawal Malegaon Kh.
819 Pune Mawal Malewadi

820 Pune Mawal Mawal

821 Pune Mawal Moramarwadi
822 Pune Mawal Morave

823 Pune Mawal Nandgaon

824 Pune Mawal Nigade

825 Pune Mawal Ovale

826 Pune Mawal Pale Nane Mawal
827 Pune Mawal Pale Pawan Mawal
828 Pune Mawal Pangaloli

829 Pune Mawal Pansoli

830 Pune Mawal Patan

831 Pune Mawal Pimpaloli

832 Pune Mawal Pimpari
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833 Pune Mawal Pusane
834 Pune Mawal Rakaswadi
835 Pune Mawal Sadapur
836 Pune Mawal Sawale
837 Pune Mawal Shilimb
838 Pune Mawal Shindgaon
839 Pune Mawal Shirdhe
840 Pune Mawal Somavadi
841 Pune Mawal Thoran
842 Pune Mawal Tikona
843 Pune Mawal Tung
844 Pune Mawal Tungarli
845 Pune Mawal Udhewadi
846 Pune Mawal Ukasan
847 Pune Mawal Vagheshwar
848 Pune Mawal Valavanti
849 Pune Mawal Vallahvan
850 Pune Mawal Varsoli
851 Pune Mawal Vaund
852 Pune Mawal Vehergaon
853 Pune Mawal Waksai
854 Pune Mulshi Adgaon
855 Pune Mulshi Admal
856 Pune Mulshi Ambavane
857 Pune Mulshi Andhale
858 Pune Mulshi Barpe BK.
859 Pune Mulshi Bembatmal
860 Pune Mulshi Bhadas Bk.
861 Pune Mulshi Bhalgudi
862 Pune Mulshi Bhambarde
863 Pune Mulshi Bhode
864 Pune Mulshi Bhoini
865 Pune Mulshi Chandivali
866 Pune Mulshi Chinchwad
867 Pune Mulshi Dasave
868 Pune Mulshi Devghar
869 Pune Mulshi Dhadawali
870 Pune Mulshi Dhamanohol
871 Pune Mulshi Disali
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872 Pune Mulshi Dongargaon
873 Pune Mulshi Ekole
874 Pune Mulshi Gadale
875 Pune Mulshi Gavadewadi
876 Pune Mulshi Ghutake
877 Pune Mulshi Hadashi
878 Pune Mulshi Hotale
879 Pune Mulshi Jambulne
880 Pune Mulshi Jamgaon
881 Pune Mulshi Jawal
882 Pune Mulshi Kashig
883 Pune Mulshi Kemasewadi
884 Pune Mulshi Kolavade
885 Pune Mulshi Kolawali
886 Pune Mulshi Koloshi
887 Pune Mulshi Kolwan
888 Pune Mulshi Kondhawale
889 Pune Mulshi Kondhur
890 Pune Mulshi Kumbhori
891 Pune Mulshi Lavharde
892 Pune Mulshi Maded
893 Pune Mulshi Majgaon
894 Pune Mulshi Male
895 Pune Mulshi Mose Kh.
896 Pune Mulshi Mugaon
897 Pune Mulshi Mulshi Kh.
898 Pune Mulshi Nandivali
899 Pune Mulshi Nive
900 Pune Mulshi Padalghar
901 Pune Mulshi Padalgharwadi
902 Pune Mulshi Palase
903 Pune Mulshi Patharshet
904 Pune Mulshi Peth Shahapur
905 Pune Mulshi Pimpaloli
906 Pune Mulshi Pimpri
907 Pune Mulshi Pomgaon
908 Pune Mulshi Saiv Kh
909 Pune Mulshi Sakhari
910 Pune Mulshi Saltar
911 Pune Mulshi Sambhave
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912 Pune Mulshi Share
913 Pune Mulshi Shedani
914 Pune Mulshi Shirvali
915 Pune Mulshi Tail Baila
916 Pune Mulshi Tamhini Bk.
917 Pune Mulshi Tata Talav
918 Pune Mulshi Tav
919 Pune Mulshi Temghar
920 Pune Mulshi Ugavali
921 Pune Mulshi Vadgaon
922 Pune Mulshi Valane
923 Pune Mulshi Vandre
924 Pune Mulshi Vede
925 Pune Mulshi Vegre
926 Pune Mulshi Visakhar
927 Pune Mulshi Vitthalwadi
928 Pune Mulshi Wadavali
929 Pune Mulshi Walen
930 Pune Mulshi Warak
931 Pune Mulshi Watunde
932 Pune Purandhar Bandhalwadi
933 Pune Purandhar Bhairavwadi
934 Pune Purandhar Chivhewadi
935 Pune Purandhar Dawanewadi
936 Pune Purandhar Gherapurandhar
937 Pune Purandhar Ketkawale
938 Pune Purandhar Kumbhoshi
939 Pune Purandhar Misalwadi
940 Pune Purandhar Panvadi
941 Pune Purandhar Pingori
942 Pune Purandhar Satalwadi
943 Pune Velhe Ambegaon BKk.
944 Pune Velhe Ambegaon Kh.
945 Pune Velhe Antroli
946 Pune Velhe Asani Manjai
947 Pune Velhe Balvadi
948 Pune Velhe Barshicha Mal
949 Pune Velhe Bhalvadi
950 Pune Velhe Bhatti Wagdra
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951 Pune Velhe Bhordi
952 Pune Velhe Bopalghar
953 Pune Velhe Brahmanghar
954 Pune Velhe Chandar
955 Pune Velhe Chapet
956 Pune Velhe Charhat Wadi
957 Pune Velhe Chikali Kh.
958 Pune Velhe Dadvadi
959 Pune Velhe Dapsare
960 Pune Velhe Dhindali
961 Pune Velhe Ekalgaon
962 Pune Velhe Gevhande
963 Pune Velhe Ghisar
964 Pune Velhe Ghodkhal
965 Pune Velhe Ghodshet
966 Pune Velhe Ghol
967 Pune Velhe Gholapghar
968 Pune Velhe Givashi
969 Pune Velhe Gondekhal
970 Pune Velhe Gugulshi
971 Pune Velhe Gunjavane
972 Pune Velhe Harpud
973 Pune Velhe Jadhavwadi
974 Pune Velhe Kadhve
975 Pune Velhe Kambegi
976 Pune Velhe Kanand
977 Pune Velhe Karnavadi
978 Pune Velhe Kasedi
979 Pune Velhe Kelad
980 Pune Velhe Khanu
981 Pune Velhe Khodad
982 Pune Velhe Khopde Wadi
983 Pune Velhe Kolambi
984 Pune Velhe Kondgaon
985 Pune Velhe Koshimghar
986 Pune Velhe Kuravati
987 Pune Velhe Kurtavadi
988 Pune Velhe Lavhi Kh.
989 Pune Velhe Majgaon
990 Pune Velhe Mangaon
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991 Pune Velhe Metpilaware
992 Pune Velhe Mohari
993 Pune Velhe Mose BK.
994 Pune Velhe Nigde Kh.
995 Pune Velhe Nivi
996 Pune Velhe Pal Kh.

997 Pune Velhe Pangari

998 Pune Velhe Pasali

999 Pune Velhe Pimpri

1000 Pune Velhe Pishawi
1001 Pune Velhe Pole

1002 Pune Velhe Ranjane
1003 Pune Velhe Shenavadi
1004 Pune Velhe Shirkoli
1005 Pune Velhe Singapur
1006 Pune Velhe Tekpole
1007 Pune Velhe Thangaon
1008 Pune Velhe Vadghar
1009 Pune Velhe Varoti Bk.
1010 Pune Velhe Varoti Kh.
1011 Pune Velhe Velhe Bk.
1012 Pune Velhe Velhe Bk. Ghera
1013 Raigad Karjat Ambherpada
1014 Raigad Karjat Baliware
1015 Raigad Karjat Bamnoli
1016 Raigad Karjat Bhivpuri (Camp)
1017 Raigad Karjat Borgaon
1018 Raigad Karjat Chafewadi
1019 Raigad Karjat Chai

1020 Raigad Karjat Chevane
1021 Raigad Karjat Chinchwadi*
1022 Raigad Karjat Chochi

1023 Raigad Karjat Deopada
1024 Raigad Karjat Dhak

1025 Raigad Karjat Dhamni
1026 Raigad Karjat Dhotre

1027 Raigad Karjat Dongarpada*
1028 Raigad Karjat Gudhavan
1029 Raigad Karjat Hedawali
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1030 Raigad Karjat Humgaon
1031 Raigad Karjat Jambhiwali
1032 Raigad Karjat Jambrung

1033 Raigad Karjat Kamatpada*
1034 Raigad Karjat Khandas

1035 Raigad Karjat Kharwandi
1036 Raigad Karjat Kondhane
1037 Raigad Karjat Kurung

1038 Raigad Karjat Kushiwali
1039 Raigad Karjat Malegaon T. Kothal Khalati
1040 Raigad Karjat Mandawane
1041 Raigad Karjat Mangaon T. Wasare
1042 Raigad Karjat Margachiwadi
1043 Raigad Karjat Mechkarwadi*
1044 Raigad Karjat Mugape

1045 Raigad Karjat Nagewadi*
1046 Raigad Karjat Nandgaon
1047 Raigad Karjat Navsuchiwadi*
1048 Raigad Karjat Olman

1049 Raigad Karjat Pachkadawadi*
1050 Raigad Karjat Palasdari

1051 Raigad Karjat Pali T. Kothal Khalathi
1052 Raigad Karjat Pashane

1053 Raigad Karjat Pathraj

1054 Raigad Karjat Peth

1055 Raigad Karjat Pimpalpada
1056 Raigad Karjat Potal

1057 Raigad Karjat Rajape

1058 Raigad Karjat Saidongar
1059 Raigad Karjat Salpe

1060 Raigad Karjat Sandashi

1061 Raigad Karjat Shilar

1062 Raigad Karjat Shilarwadi*
1063 Raigad Karjat Shingdhol
1064 Raigad Karjat Sugave

1065 Raigad Karjat Tadawali

1066 Raigad Karjat Talawali

1067 Raigad Karjat Tiwane

1068 Raigad Karjat Tungi (N. V.)
1069 Raigad Karjat Vengaon
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1070 Raigad Karjat Ware

1071 Raigad Karjat Zugarewadi
1072 Raigad Khalapur Adoshi

1073 Raigad Khalapur Adoshi-2*

1074 Raigad Khalapur Borgaon Kh.
1075 Raigad Khalapur Chavani

1076 Raigad Khalapur Ghodivali

1077 Raigad Khalapur Gohe

1078 Raigad Khalapur Jambarung
1079 Raigad Khalapur Kalote Mokashi
1080 Raigad Khalapur Kalote Rayati
1081 Raigad Khalapur Karambeli

1082 Raigad Khalapur Khambewadi
1083 Raigad Khalapur Matheran (MCI)
1084 Raigad Khalapur Nadhal

1085 Raigad Khalapur Nigdoli

1086 Raigad Khalapur Parkhande

1087 Raigad Khalapur Sondewadi
1088 Raigad Khalapur Talashi

1089 Raigad Khalapur Talavali

1090 Raigad Khalapur Tondali

1091 Raigad Khalapur Tuksai

1092 Raigad Khalapur Ujloli

1093 Raigad Khalapur Umbarvira
1094 Raigad Khalapur Warose Tarf Wankhal
1095 Raigad Mahad Adrai

1096 Raigad Mahad Ambavali Kh.
1097 Raigad Mahad Ambe Shivtar
1098 Raigad Mahad Bavale

1099 Raigad Mahad Bebalghar

1100 Raigad Mahad Chafe Tarf Govele
1101 Raigad Mahad Chapgaon

1102 Raigad Mahad Dabhekar Kond
1103 Raigad Mahad Dabhol

1104 Raigad Mahad Dapoli

1105 Raigad Mahad Dasgaon

1106 Raigad Mahad Devghar

1107 Raigad Mahad Dongroli

1108 Raigad Mahad Fauji Ambavade
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1109 Raigad Mahad Ghavre Kond
1110 Raigad Mahad Gherakilla Raigad(Raigadwadi)
1111 Raigad Mahad Ghurupacha Kond
1112 Raigad Mahad Gothe Kh.
1113 Raigad Mahad Gothvali
1114 Raigad Mahad Kadsari Lingana
1115 Raigad Mahad Karmar
1116 Raigad Mahad Kasabe Shivtar
1117 Raigad Mahad Kawale Tarf Nate
1118 Raigad Mahad Kawale Tarf Vinhere
1119 Raigad Mahad Ketakicha Kond
1120 Raigad Mahad Khardi Kh.
1121 Raigad Mahad Kinjaloli Bk.
1122 Raigad Mahad Kinjaloli Kh.
1123 Raigad Mahad Kiye
1124 Raigad Mahad Kokare Tarf Govele
1125 Raigad Mahad Kolose
1126 Raigad Mahad Kondmalusare
1127 Raigad Mahad Kumbhe Shivtar
1128 Raigad Mahad Kusgaon
1129 Raigad Mahad Mandle
1130 Raigad Mahad Mangharun
1131 Raigad Mahad Nadgaon Tarf Tudil
1132 Raigad Mahad Nandgaon Kh.
1133 Raigad Mahad Nerav
1134 Raigad Mahad Padavi
1135 Raigad Mahad Panderi
1136 Raigad Mahad Pane
1137 Raigad Mahad Pangari
1138 Raigad Mahad Parmachi
1139 Raigad Mahad Parwadi
1140 Raigad Mahad Phalakewadi
1141 Raigad Mahad Pimpalkond
1142 Raigad Mahad Pimpalwadi
1143 Raigad Mahad Punade Tarf Nate
1144 Raigad Mahad Ranjwadi Kh.
1145 Raigad Mahad Ravtali
1146 Raigad Mahad Sandoshi
1147 Raigad Mahad Savarat
1148 Raigad Mahad Shevate
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1149 Raigad Mahad Shingar Kond
1150 Raigad Mahad Solamkond
1151 Raigad Mahad Sutarkond
1152 Raigad Mahad Taliye
1153 Raigad Mahad Taloshi
1154 Raigad Mahad Tamhane
1155 Raigad Mahad Telange Mohalla
1156 Raigad Mahad Vadghar Kh.
1157 Raigad Mahad Vagheri
1158 Raigad Mahad Vasap
1159 Raigad Mahad Veer
1160 Raigad Mahad Vinhere
1161 Raigad Mahad Wagholi
1162 Raigad Mahad Wahoor
1163 Raigad Mahad Waki Bk.

1164 Raigad Mahad Waki Kh.
1165 Raigad Mahad Walan BKk.
1166 Raigad Mahad Walan Kh.
1167 Raigad Mahad Walsure
1168 Raigad Mahad Warandoli
1169 Raigad Mahad Warangi
1170 Raigad Mangaon Alsunde
1171 Raigad Mangaon Bahirichiwadi*
1172 Raigad Mangaon Bedgaon
1173 Raigad Mangaon Bhagad
1174 Raigad Mangaon Bhuvan
1175 Raigad Mangaon Bondshet
1176 Raigad Mangaon Borawali
1177 Raigad Mangaon Borghar Tarf Kharavali
1178 Raigad Mangaon Chapadi
1179 Raigad Mangaon Dongroli
1180 Raigad Mangaon Gharoshi
1181 Raigad Mangaon Govele

1182 Raigad Mangaon Govele Kond
1183 Raigad Mangaon Harkol

1184 Raigad Mangaon Harkol Kond
1185 Raigad Mangaon Jite

1186 Raigad Mangaon Jor

1187 Raigad Mangaon Kadapur
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1188 Raigad Mangaon Kandalgaon Kh.
1189 Raigad Mangaon Karambeli
1190 Raigad Mangaon Kavilvahal Kh.
1191 Raigad Mangaon Kumbharte
1192 Raigad Mangaon Kumbhe

1193 Raigad Mangaon Kumshet
1194 Raigad Mangaon Kushede Tarf Govele
1195 Raigad Mangaon Lakhapale
1196 Raigad Mangaon Maluste

1197 Raigad Mangaon Manjarwane
1198 Raigad Mangaon Manjurne
1199 Raigad Mangaon Mashidwadi
1200 Raigad Mangaon Nagroli

1201 Raigad Mangaon Nivi

1202 Raigad Mangaon Palasgaon Kh.
1203 Raigad Mangaon Panhalghar Kh
1204 Raigad Mangaon Patnus

1205 Raigad Mangaon Phalani

1206 Raigad Mangaon Saje

1207 Raigad Mangaon Sakhalewadi
1208 Raigad Mangaon Sangi

1209 Raigad Mangaon Shilim

1210 Raigad Mangaon Shirsad

1211 Raigad Mangaon Tasgaon

1212 Raigad Mangaon Titave

1213 Raigad Mangaon Umbardi

1214 Raigad Mangaon Wadpale

1215 Raigad Mangaon Waghose
1216 Raigad Mangaon Wave Diwali
1217 Raigad Mangaon Yelwade

1218 Raigad Poladpur Adavale BK.
1219 Raigad Poladpur Borghar

1220 Raigad Poladpur Chandake
1221 Raigad Poladpur Chandale
1222 Raigad Poladpur Chikhali

1223 Raigad Poladpur Dabhil

1224 Raigad Poladpur Dharwali
1225 Raigad Poladpur Dhawale

1226 Raigad Poladpur Golegani
1227 Raigad Poladpur Haldule
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1228 Raigad Poladpur Kamthe
1229 Raigad Poladpur Karanje
1230 Raigad Poladpur Khandaj
1231 Raigad Poladpur Khopad
1232 Raigad Poladpur Kotwal BK.
1233 Raigad Poladpur Kotwal Kh.
1234 Raigad Poladpur Kshetrapal
1235 Raigad Poladpur Kudpan Bk.
1236 Raigad Poladpur Kudpan Kh.
1237 Raigad Poladpur Lahulase
1238 Raigad Poladpur Mahargul
1239 Raigad Poladpur Matwan
1240 Raigad Poladpur Nawale
1241 Raigad Poladpur Palchil
1242 Raigad Poladpur Pangaloli
1243 Raigad Poladpur Parsule
1244 Raigad Poladpur Ranawadi Bk.
1245 Raigad Poladpur Rankadsari
1246 Raigad Poladpur Sade
1247 Raigad Poladpur Salvikond
1248 Raigad Poladpur Turbhe Bk.
1249 Raigad Poladpur Turbhekond
1250 Raigad Poladpur Tutawali
1251 Raigad Poladpur Wadghar Bk.
1252 Raigad Poladpur Wave
1253 Raigad Poladpur Wazarwadi
1254 Raigad Roha Adiwasiwadi (Dhankane)
1255 Raigad Roha Adiwasiwadi (Kolad)
1256 Raigad Roha Ainghar
1257 Raigad Roha Ainwahal
1258 Raigad Roha Are BK.
1259 Raigad Roha Balhe
1260 Raigad Roha Balsai
1261 Raigad Roha Barshet
1262 Raigad Roha Bhalagaon
1263 Raigad Roha Bhatsai
1264 Raigad Roha Bhise
1265 Raigad Roha Bhuwaneshwar
1266 Raigad Roha Bobadghar
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1267 Raigad Roha Chandgaon
1268 Raigad Roha Cherathi*
1269 Raigad Roha Chikani
1270 Raigad Roha Chilhe

1271 Raigad Roha Chinchawali Tarf Atone
1272 Raigad Roha Dapoli

1273 Raigad Roha Devakanhe
1274 Raigad Roha Dhamansai
1275 Raigad Roha Dhankanhe
1276 Raigad Roha Dhatav (Ct)
1277 Raigad Roha Dolavahal
1278 Raigad Roha Dongari
1279 Raigad Roha Dongarwadi*
1280 Raigad Roha Fugarewadi*
1281 Raigad Roha Gherasurgad
1282 Raigad Roha Ghosale
1283 Raigad Roha Godasai
1284 Raigad Roha Gopalwat
1285 Raigad Roha Gophan
1286 Raigad Roha Goyandawadi*
1287 Raigad Roha Hedawali
1288 Raigad Roha Jadhavwadi
1289 Raigad Roha Kadsure
1290 Raigad Roha Kalkaiwadi*
1291 Raigad Roha Kamath
1292 Raigad Roha Kandale
1293 Raigad Roha Kandane Bk.
1294 Raigad Roha Kandane Kh.
1295 Raigad Roha Kansai

1296 Raigad Roha Kanti

1297 Raigad Roha Karanjvira
1298 Raigad Roha Karivane
1299 Raigad Roha Katlawadi*
1300 Raigad Roha Kawalthe
1301 Raigad Roha Kelghar
1302 Raigad Roha Khairale
1303 Raigad Roha Khajaniwadi
1304 Raigad Roha Khamb

1305 Raigad Roha Khambere
1306 Raigad Roha Khandar
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1307 Raigad Roha Kharbachiwadi*
1308 Raigad Roha Khope
1309 Raigad Roha Killawadi*

1310 Raigad Roha Kokban

1311 Raigad Roha Kolad

1312 Raigad Roha Kolad Adiwasiwadi*
1313 Raigad Roha Kondgaon

1314 Raigad Roha Kumbhoshi
1315 Raigad Roha Madhali Kh.
1316 Raigad Roha Mahalunge

1317 Raigad Roha Malsai

1318 Raigad Roha Mhasadi

1319 Raigad Roha Muchane

1320 Raigad Roha Muthavali Kh
1321 Raigad Roha Nadawali

1322 Raigad Roha Nagothana (Ct)
1323 Raigad Roha Narali

1324 Raigad Roha Neharunagar
1325 Raigad Roha Palas

1326 Raigad Roha Pale Tarf Ashtami
1327 Raigad Roha Pangaloli

1328 Raigad Roha Patansai

1329 Raigad Roha Pimpalgaon*
1330 Raigad Roha Pingalsai

1331 Raigad Roha Rajkhalati*
1332 Raigad Roha Revoli

1333 Raigad Roha Roha (Gaulwadi)
1334 Raigad Roha Sanegaon

1335 Raigad Roha Sarsali

1336 Raigad Roha Sawane

1337 Raigad Roha Shedsai

1338 Raigad Roha Shenvai

1339 Raigad Roha Shenvai Adiwasiwadi*
1340 Raigad Roha Shiloshi

1341 Raigad Roha Songaon

1342 Raigad Roha Sudakoli

1343 Raigad Roha Sukeli

1344 Raigad Roha Sukhdarwadi*
1345 Raigad Roha Talavade
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1346 Raigad Roha Talawali Tarf Ashtami
1347 Raigad Roha Talawali Tarf Ghosale
1348 Raigad Roha Tambadi

1349 Raigad Roha Tambadiwadi

1350 Raigad Roha Tambaiwadi*

1351 Raigad Roha Tamhanshet

1352 Raigad Roha Tamsoli

1353 Raigad Roha Tareghar

1354 Raigad Roha Temghar

1355 Raigad Roha Titaviwadi*

1356 Raigad Roha Uchel

1357 Raigad Roha Usar

1358 Raigad Roha Vaijnath

1359 Raigad Roha Vitthalwadi

1360 Raigad Roha Waghli*

1361 Raigad Roha Wali

1362 Raigad Roha Wandoli

1363 Raigad Roha Wandoli Bu. (Adiwasiwadi)*
1364 Raigad Roha Wangani

1365 Raigad Roha Wani

1366 Raigad Roha Warathi

1367 Raigad Roha Waravade

1368 Raigad Roha Wasgaon

1369 Raigad Roha Wavekhar

1370 Raigad Roha Wavepotge

1371 Raigad Roha Wazaroli

1372 Raigad Roha Yashwantkhar

1373 Raigad Sudhagad Adulse

1374 Raigad Sudhagad Ambivali

1375 Raigad Sudhagad Ambole

1376 Raigad Sudhagad Apatwane

1377 Raigad Sudhagad Asare

1378 Raigad Sudhagad Atone

1379 Raigad Sudhagad Balap

1380 Raigad Sudhagad Bharje

1381 Raigad Sudhagad Bhavsher*

1382 Raigad Sudhagad Bheliv

1383 Raigad Sudhagad Bhilpada (Khuravale)
1384 Raigad Sudhagad Burmali

1385 Raigad Sudhagad Chikhalgaon
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1386 Raigad Sudhagad Chive
1387 Raigad Sudhagad Dapode
1388 Raigad Sudhagad Daryagaon
1389 Raigad Sudhagad Dhondse
1390 Raigad Sudhagad Dighewadi
1391 Raigad Sudhagad Falyan
1392 Raigad Sudhagad Ghera Sarasgad
1393 Raigad Sudhagad Ghera Sudhagad
1394 Raigad Sudhagad Gomashi
1395 Raigad Sudhagad Gondale
1396 Raigad Sudhagad Gondav
1397 Raigad Sudhagad Harneri
1398 Raigad Sudhagad Hatond
1399 Raigad Sudhagad Kalamb
1400 Raigad Sudhagad Karanjghar
1401 Raigad Sudhagad Kasarwadi (Asare)
1402 Raigad Sudhagad Kavele
1403 Raigad Sudhagad Khad Sambale
1404 Raigad Sudhagad Khandpoli
1405 Raigad Sudhagad Khandsai
1406 Raigad Sudhagad Koshimbale
1407 Raigad Sudhagad Kumbharghar
1408 Raigad Sudhagad Kumbharshet
1409 Raigad Sudhagad Madhali
1410 Raigad Sudhagad Mahagaon
1411 Raigad Sudhagad Mangaon BK.
1412 Raigad Sudhagad Mangaon Kh.
1413 Raigad Sudhagad Mulashi
1414 Raigad Sudhagad Nadsur
1415 Raigad Sudhagad Nagaon
1416 Raigad Sudhagad Nagshet
1417 Raigad Sudhagad Nandgaon
1418 Raigad Sudhagad Navghar
1419 Raigad Sudhagad Nenavali
1420 Raigad Sudhagad Nere
1421 Raigad Sudhagad Pachhapur
1422 Raigad Sudhagad Padsare
1423 Raigad Sudhagad Pawasalawadi
1424 Raigad Sudhagad Pilosari
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1425 Raigad Sudhagad Pimploli
1426 Raigad Sudhagad Potlaj BK.
1427 Raigad Sudhagad Potlaj Kh.
1428 Raigad Sudhagad Pui
1429 Raigad Sudhagad Rabgaon
1430 Raigad Sudhagad Rasal
1431 Raigad Sudhagad Sharadnagar*
1432 Raigad Sudhagad Shiloshi
1433 Raigad Sudhagad Siddheshwar Bk.
1434 Raigad Sudhagad Siddheshwar Kh.
1435 Raigad Sudhagad Tadgaon
1436 Raigad Sudhagad Tivare
1437 Raigad Sudhagad Uddhar
1438 Raigad Sudhagad Unhere BKk.
1439 Raigad Sudhagad Unhere Kh.
1440 Raigad Sudhagad Usale
1441 Raigad Sudhagad Usar
1442 Raigad Sudhagad Varhadjambhulpada
1443 Raigad Sudhagad Vasunde
1444 Raigad Sudhagad Waghoshi
1445 Raigad Sudhagad Wakangaon*
1446 Raigad Sudhagad Wandroshi
1447 Raigad Sudhagad Wave T. Asare
1448 Raigad Sudhagad Wavloli
1449 Raigad Sudhagad Zap
1450 Ratnagiri Chiplun Adare
1451 Ratnagiri Chiplun Akuskhan Nagar
1452 Ratnagiri Chiplun Anari
1453 Ratnagiri Chiplun Bamnoli
1454 Ratnagiri Chiplun Dervan
1455 Ratnagiri Chiplun Dhakmoli
1456 Ratnagiri Chiplun Durgwadi
1457 Ratnagiri Chiplun Durgwadi Kh.
1458 Ratnagiri Chiplun Gane
1459 Ratnagiri Chiplun Ganeshpur
1460 Ratnagiri Chiplun Kadwad
1461 Ratnagiri Chiplun Kalkavane
1462 Ratnagiri Chiplun Kamathe Kh.
1463 Ratnagiri Chiplun Kharavate
1464 Ratnagiri Chiplun Khopad
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1465 Ratnagiri Chiplun Kolkewadi
1466 Ratnagiri Chiplun Kond Fansavane
1467 Ratnagiri Chiplun Kondmala
1468 Ratnagiri Chiplun Kudap
1469 Ratnagiri Chiplun Kumbharli
1470 Ratnagiri Chiplun Kutare
1471 Ratnagiri Chiplun Majare (Goval)
1472 Ratnagiri Chiplun Manjutri
1473 Ratnagiri Chiplun Moravane
1474 Ratnagiri Chiplun Mundhe Tarf Chiplun
1475 Ratnagiri Chiplun Mundhe Tarf Savarda
1476 Ratnagiri Chiplun Nandivase
1477 Ratnagiri Chiplun Owali
1478 Ratnagiri Chiplun Pathe
1479 Ratnagiri Chiplun Pedhambe
1480 Ratnagiri Chiplun Parshuram- Pedhe
1481 Ratnagiri Chiplun Phurus
1482 Ratnagiri Chiplun Pophali
1483 Ratnagiri Chiplun Pophali Bk.
1484 Ratnagiri Chiplun Riktoli
1485 Ratnagiri Chiplun Shirgaon
1486 Ratnagiri Chiplun Swayamdev
1487 Ratnagiri Chiplun Talavade
1488 Ratnagiri Chiplun Talsar
1489 Ratnagiri Chiplun Terav Bk.
1490 Ratnagiri Chiplun Tivadi
1491 Ratnagiri Chiplun Tiware
1492 Ratnagiri Chiplun Turambao
1493 Ratnagiri Chiplun Ubhale
1494 Ratnagiri Khed Aini
1495 Ratnagiri Khed Ambadas
1496 Ratnagiri Khed Ambavali
1497 Ratnagiri Khed Ashti Mohalla
1498 Ratnagiri Khed Astan
1499 Ratnagiri Khed Bajrang Nagar
1500 Ratnagiri Khed Bhelsai Budhawadi
1501 Ratnagiri Khed Bhelsai Chauthai
1502 Ratnagiri Khed Biramani
1503 Ratnagiri Khed Chatao
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1504 Ratnagiri Khed Chinchwadi
1505 Ratnagiri Khed Choravane
1506 Ratnagiri Khed Choravane Utekarwadi
1507 Ratnagiri Khed Dahivali
1508 Ratnagiri Khed Devghar
1509 Ratnagiri Khed Dhamanand
1510 Ratnagiri Khed Dhamanand Gaonthan
1511 Ratnagiri Khed Dhavade
1512 Ratnagiri Khed Divan-Khavati
1513 Ratnagiri Khed Gherapalgad
1514 Ratnagiri Khed Ghera-Rasalgad
1515 Ratnagiri Khed Ghera-Sumargad
1516 Ratnagiri Khed Ghogare
1517 Ratnagiri Khed Humbari
1518 Ratnagiri Khed Jamage
1519 Ratnagiri Khed Javli Gaonthan
1520 Ratnagiri Khed Kalambani Bk.
1521 Ratnagiri Khed Kalambani Kh.
1522 Ratnagiri Khed Kandoshi
1523 Ratnagiri Khed Kartel
1524 Ratnagiri Khed Kasaba Natu
1525 Ratnagiri Khed Kasai
1526 Ratnagiri Khed Kavale
1527 Ratnagiri Khed Kelane
1528 Ratnagiri Khed Khalachi(Humbari)
1529 Ratnagiri Khed Khopi
1530 Ratnagiri Khed Khopi Tambadwadi
1531 Ratnagiri Khed Kinjale Tarf Khed
1532 Ratnagiri Khed Kinjale Tarf Natu
1533 Ratnagiri Khed Kondwadi
1534 Ratnagiri Khed Kumbhad
1535 Ratnagiri Khed Kumbhavali
1536 Ratnagiri Khed Kuraval Gaothan
1537 Ratnagiri Khed Mirle
1538 Ratnagiri Khed Morvande Kh.
1539 Ratnagiri Khed Nandgaon
1540 Ratnagiri Khed Nandivali
1541 Ratnagiri Khed Nawanagar
1542 Ratnagiri Khed Nive
1543 Ratnagiri Khed Pakharwadi
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1544 Ratnagiri Khed Posare BKk.
1545 Ratnagiri Khed Posare Kh.
1546 Ratnagiri Khed Poyanar Kh.
1547 Ratnagiri Khed Prabhuwadi
1548 Ratnagiri Khed Pure Kh.
1549 Ratnagiri Khed Sakhar
1550 Ratnagiri Khed Sakharoli
1551 Ratnagiri Khed Sakharoli Kh.
1552 Ratnagiri Khed Sanaghar
1553 Ratnagiri Khed Sanglot
1554 Ratnagiri Khed Sapirli
1555 Ratnagiri Khed Shingri
1556 Ratnagiri Khed Shirgaon
1557 Ratnagiri Khed Shirgaon Kh.
1558 Ratnagiri Khed Shiv Kh.
1559 Ratnagiri Khed Shivtar
1560 Ratnagiri Khed Talvat Javali
1561 Ratnagiri Khed Talvat Khed
1562 Ratnagiri Khed Talvat Pal
1563 Ratnagiri Khed Tisangi
1564 Ratnagiri Khed Tise Kh.
1565 Ratnagiri Khed Tulashi Bk.
1566 Ratnagiri Khed Tulashi Kh.
1567 Ratnagiri Khed Varovali
1568 Ratnagiri Khed Vihali
1569 Ratnagiri Khed Wadgaon Bk.
1570 Ratnagiri Khed Wadgaon Kbh.
1571 Ratnagiri Khed Wadi Bid
1572 Ratnagiri Khed Wadi Malde
1573 Ratnagiri Khed Wadi-Beldar
1574 Ratnagiri Khed Wave Chinchatwadi
1575 Ratnagiri Khed Wave Jambhulwadi
1576 Ratnagiri Khed Wave Tarf Khed
1577 Ratnagiri Khed Wave Tarf Khed Gaonthan
1578 Ratnagiri Khed Zagdewadi
1579 Ratnagiri Lanja Agargaon
1580 Ratnagiri Lanja Argaon
1581 Ratnagiri Lanja Bankhor
1582 Ratnagiri Lanja Bapere
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1583 Ratnagiri Lanja Bhade
1584 Ratnagiri Lanja Bhambed
1585 Ratnagiri Lanja Borthade
1586 Ratnagiri Lanja Buddhawadi T.Veravali Bk.
1587 Ratnagiri Lanja Chafet
1588 Ratnagiri Lanja Chinchurti
1589 Ratnagiri Lanja Daphale
1590 Ratnagiri Lanja Guravwadi
1591 Ratnagiri Lanja Harche
1592 Ratnagiri Lanja Hardkhale
1593 Ratnagiri Lanja Hasol
1594 Ratnagiri Lanja Isavali
1595 Ratnagiri Lanja Javade
1596 Ratnagiri Lanja Kangavali
1597 Ratnagiri Lanja Kante
1598 Ratnagiri Lanja Katalgaon
1599 Ratnagiri Lanja Khanavali
1600 Ratnagiri Lanja Khorgaon
1601 Ratnagiri Lanja Khorninko
1602 Ratnagiri Lanja Kochari
1603 Ratnagiri Lanja Kondage
1604 Ratnagiri Lanja Kondgaon
1605 Ratnagiri Lanja Kudewadi
1606 Ratnagiri Lanja Kumbhargaon
1607 Ratnagiri Lanja Kurang
1608 Ratnagiri Lanja Kurchumb
1609 Ratnagiri Lanja Machal
1610 Ratnagiri Lanja Majal
1611 Ratnagiri Lanja Name
1612 Ratnagiri Lanja Nivoshi
1613 Ratnagiri Lanja Palu

1614 Ratnagiri Lanja Panore
1615 Ratnagiri Lanja Patilgaon
1616 Ratnagiri Lanja Prabhanvalli
1617 Ratnagiri Lanja Puragaon
1618 Ratnagiri Lanja Ramgaon
1619 Ratnagiri Lanja Ravari
1620 Ratnagiri Lanja Ringane
1621 Ratnagiri Lanja Roon

1622 Ratnagiri Lanja Salpe
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1623 Ratnagiri Lanja Shirambavali
1624 Ratnagiri Lanja Veral
1625 Ratnagiri Lanja Vesurle
1626 Ratnagiri Lanja Vilavade
1627 Ratnagiri Lanja Waghrat
1628 Ratnagiri Lanja Waked
1629 Ratnagiri Rajapur Agarewadi
1630 Ratnagiri Rajapur Bag Kazi Husen
1631 Ratnagiri Rajapur Bandiwade
1632 Ratnagiri Rajapur Bharade
1633 Ratnagiri Rajapur Chikhale
1634 Ratnagiri Rajapur Dhamanpe
1635 Ratnagiri Rajapur Dongar
1636 Ratnagiri Rajapur Gothane Doniwade
1637 Ratnagiri Rajapur Haral
1638 Ratnagiri Rajapur Hardi
1639 Ratnagiri Rajapur Hasol Tarf Saundal
1640 Ratnagiri Rajapur Hatade
1641 Ratnagiri Rajapur Jambhavali
1642 Ratnagiri Rajapur Kajirda
1643 Ratnagiri Rajapur Karak
1644 Ratnagiri Rajapur Karavali
1645 Ratnagiri Rajapur Kelavade
1646 Ratnagiri Rajapur Khingini
1647 Ratnagiri Rajapur Kolamb
1648 Ratnagiri Rajapur Kolwankhadi
1649 Ratnagiri Rajapur Kond Dasur
1650 Ratnagiri Rajapur Kondsar Kh.
1651 Ratnagiri Rajapur Kotapur
1652 Ratnagiri Rajapur Kumbhavade
1653 Ratnagiri Rajapur Mahalunge
1654 Ratnagiri Rajapur Miland
1655 Ratnagiri Rajapur Mosam
1656 Ratnagiri Rajapur Oshiwale
1657 Ratnagiri Rajapur Pachal
1658 Ratnagiri Rajapur Pahiliwadi (Tamhane)
1659 Ratnagiri Rajapur Palye
1660 Ratnagiri Rajapur Pangari Bk.
1661 Ratnagiri Rajapur Pangari Kh.
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1662 Ratnagiri Rajapur Panhale Tarf Saundal
1663 Ratnagiri Rajapur Parule

1664 Ratnagiri Rajapur Patharde

1665 Ratnagiri Rajapur Patkarwadi

1666 Ratnagiri Rajapur Phupere

1667 Ratnagiri Rajapur Prindrawan

1668 Ratnagiri Rajapur Kondet Rajapur (MCI)
1669 Ratnagiri Rajapur Saundal

1670 Ratnagiri Rajapur Savadav

1671 Ratnagiri Rajapur Shejavali

1672 Ratnagiri Rajapur Tiware

1673 Ratnagiri Rajapur Valye

1674 Ratnagiri Rajapur Varchi Guravwadi
1675 Ratnagiri Rajapur Varchiwadi

1676 Ratnagiri Rajapur Walwad

1677 Ratnagiri Rajapur Watul

1678 Ratnagiri Rajapur Yeradav

1679 Ratnagiri Rajapur Zarye

1680 Ratnagiri Sangmeshwar Agarewadi

1681 Ratnagiri Sangmeshwar Ambet

1682 Ratnagiri Sangmeshwar Anderi

1683 Ratnagiri Sangmeshwar Angavali

1684 Ratnagiri Sangmeshwar Asave

1685 Ratnagiri Sangmeshwar Asurde

1686 Ratnagiri Sangmeshwar Bamnoli

1687 Ratnagiri Sangmeshwar Belari Bk.

1688 Ratnagiri Sangmeshwar Belari Kh.

1689 Ratnagiri Sangmeshwar Belariwadi

1690 Ratnagiri Sangmeshwar Bhadkambe

1691 Ratnagiri Sangmeshwar Bhovade

1692 Ratnagiri Sangmeshwar Bondye

1693 Ratnagiri Sangmeshwar Chandivane

1694 Ratnagiri Sangmeshwar Chaphavali

1695 Ratnagiri Sangmeshwar Dakhin

1696 Ratnagiri Sangmeshwar Devade

1697 Ratnagiri Sangmeshwar Devale Ghera Prachitgad
1698 Ratnagiri Sangmeshwar Devghar

1699 Ratnagiri Sangmeshwar Dhamani

1700 Ratnagiri Sangmeshwar Dingni

1701 Ratnagiri Sangmeshwar Golavali
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1702 Ratnagiri Sangmeshwar Gothane
1703 Ratnagiri Sangmeshwar Hativ
1704 Ratnagiri Sangmeshwar Hedali
1705 Ratnagiri Sangmeshwar Karandewadi
1706 Ratnagiri Sangmeshwar Kase
1707 Ratnagiri Sangmeshwar Katavali
1708 Ratnagiri Sangmeshwar Katurdi Kond
1709 Ratnagiri Sangmeshwar Khadi Kolvan
1710 Ratnagiri Sangmeshwar Kinjale
1711 Ratnagiri Sangmeshwar Kirbet
1712 Ratnagiri Sangmeshwar Kond Ambed
1713 Ratnagiri Sangmeshwar Kond Bhairav
1714 Ratnagiri Sangmeshwar Kond Ozare
1715 Ratnagiri Sangmeshwar Kondran
1716 Ratnagiri Sangmeshwar Kuchambe
1717 Ratnagiri Sangmeshwar Kule
1718 Ratnagiri Sangmeshwar Kumbhar Khani Bk.
1719 Ratnagiri Sangmeshwar Kumbhar khani Kh.
1720 Ratnagiri Sangmeshwar Kundi
1721 Ratnagiri Sangmeshwar Kurdhunda
1722 Ratnagiri Sangmeshwar Kutgiri
1723 Ratnagiri Sangmeshwar Maladewadi
1724 Ratnagiri Sangmeshwar Manjare
1725 Ratnagiri Sangmeshwar Maral
1726 Ratnagiri Sangmeshwar Masarang
1727 Ratnagiri Sangmeshwar Math Dhamapur
1728 Ratnagiri Sangmeshwar Mavalange
1729 Ratnagiri Sangmeshwar Murshi
1730 Ratnagiri Sangmeshwar Nayari
1731 Ratnagiri Sangmeshwar Nigudwadi
1732 Ratnagiri Sangmeshwar Ninave
1733 Ratnagiri Sangmeshwar Nivali
1734 Ratnagiri Sangmeshwar Nivdhe
1735 Ratnagiri Sangmeshwar Ozare Bk.
1736 Ratnagiri Sangmeshwar Pachambe
1737 Ratnagiri Sangmeshwar Phansavale
1738 Ratnagiri Sangmeshwar Pirandavane
1739 Ratnagiri Sangmeshwar Rajivali
1740 Ratnagiri Sangmeshwar Rangav
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1741 Ratnagiri Sangmeshwar Ratambi

1742 Ratnagiri Sangmeshwar Sangameshwar

1743 Ratnagiri Sangmeshwar Sayale

1744 Ratnagiri Sangmeshwar Shembavane

1745 Ratnagiri Sangmeshwar Shenavade

1746 Ratnagiri Sangmeshwar Shinde Amberi

1747 Ratnagiri Sangmeshwar Shirambe

1748 Ratnagiri Sangmeshwar Shringapur

1749 Ratnagiri Sangmeshwar Sonarwadi

1750 Ratnagiri Sangmeshwar Talavade Tarf Devrukh
1751 Ratnagiri Sangmeshwar Tambedi

1752 Ratnagiri Sangmeshwar Tamnale

1753 Ratnagiri Sangmeshwar Thorli Dhamani*
1754 Ratnagiri Sangmeshwar Tivare Ghera Prachitgad
1755 Ratnagiri Sangmeshwar Tural

1756 Ratnagiri Sangmeshwar Umare

1757 Ratnagiri Sangmeshwar Upale

1758 Ratnagiri Sangmeshwar Vikas Nagar

1759 Ratnagiri Sangmeshwar Wadi Adhishti

1760 Ratnagiri Sangmeshwar Washi Tarf Sangameshwar
1761 Sangli Shirala Charan

1762 Sangli Shirala Gudhe

1763 Sangli Shirala Khundalapur

1764 Sangli Shirala Manadur

1765 Sangli Shirala Manadur (Ct)

1766 Sangli Shirala Manewadi

1767 Sangli Shirala Meni

1768 Sangli Shirala Nathavade

1769 Sangli Shirala Panchagani

1770 Sangli Shirala Panumbre Tarf Warun
1771 Sangli Shirala Shendgewadi

1772 Sangli Shirala Vashi

1773 Sangli Shirala Zolambi

1774 Satara Jaoli Adoshi

1775 Satara Jaoli Agalavewadi

1776 Satara Jaoli Andhari

1777 Satara Jaoli Apti

1778 Satara Jaoli Belawade

1779 Satara Jaoli Bhaleghar

1780 Satara Jaoli Bhogavali T. Medha
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1781 Satara Jaoli Bhuteghar
1782 Satara Jaoli Bondarwadi
1783 Satara Jaoli Dare Bk.
1784 Satara Jaoli Deur
1785 Satara Jaoli Dhanakwadi
1786 Satara Jaoli Divdev
1787 Satara Jaoli Dund
1788 Satara Jaoli Furus
1789 Satara Jaoli Galdev
1790 Satara Jaoli Ganje
1791 Satara Jaoli Gondemal
1792 Satara Jaoli Hateghar
1793 Satara Jaoli Jambruk
1794 Satara Jaoli Jarewadi
1795 Satara Jaoli Jumgti
1796 Satara Jaoli Kaloshi
1797 Satara Jaoli Karandi T.Medha
1798 Satara Jaoli Kargaon
1799 Satara Jaoli Kas
1800 Satara Jaoli Kasbe Bamnoli
1801 Satara Jaoli Kelghar T. Solshi
1802 Satara Jaoli Khirkhandi
1803 Satara Jaoli Kolghar
1804 Satara Jaoli Kumbhargani
1805 Satara Jaoli Kuraloshi
1806 Satara Jaoli Kusapur
1807 Satara Jaoli Kusawade
1808 Satara Jaoli Kusumbi
1809 Satara Jaoli Madoshi
1810 Satara Jaoli Majare Shevandi
1811 Satara Jaoli Malchoundi
1812 Satara Jaoli Maldev
1813 Satara Jaoli Maleshwar
1814 Satara Jaoli Mamurdi
1815 Satara Jaoli Maradmure
1816 Satara Jaoli Mauje Shevandi
1817 Satara Jaoli Met Indawli
1818 Satara Jaoli Met Shindi
1819 Satara Jaoli Mhamulkarwadi
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1820 Satara Jaoli Mhate Kh.
1821 Satara Jaoli Mhavshi
1822 Satara Jaoli Mohat
1823 Satara Jaoli Morawale
1824 Satara Jaoli Morghar
1825 Satara Jaoli Munawale
1826 Satara Jaoli Narfdev
1827 Satara Jaoli Nipani
1828 Satara Jaoli Nizare
1829 Satara Jaoli Okhavadi
1830 Satara Jaoli Pali T Tamb
1831 Satara Jaoli Phalani
1832 Satara Jaoli Pimpri T. Medha
1833 Satara Jaoli Rangeghar
1834 Satara Jaoli Ravandi
1835 Satara Jaoli Sahyadrinagar
1836 Satara Jaoli Sangvi T. Medha
1837 Satara Jaoli Sawari
1838 Satara Jaoli Sawrat
1839 Satara Jaoli Sayali
1840 Satara Jaoli Sayghar
1841 Satara Jaoli Songaon
1842 Satara Jaoli Takawli
1843 Satara Jaoli Tambi
1844 Satara Jaoli Tambi T. Medha
1845 Satara Jaoli Tetli
1846 Satara Jaoli Umbarewadi
1847 Satara Jaoli Vadgare
1848 Satara Jaoli Vagheshwar
1849 Satara Jaoli Vahite
1850 Satara Jaoli Valanjwadi
1851 Satara Jaoli Vasota
1852 Satara Jaoli Vele
1853 Satara Jaoli Waghali
1854 Satara Jaoli Waki
1855 Satara Jaoli Yekiv
1856 Satara Koregaon Gujarwadi
1857 Satara Koregaon Rautwadi
1858 Satara Mahabaleshwar Achali
1859 Satara Mahabaleshwar Abhire
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1860 Satara Mahabaleshwar Akalpe
1861 Satara Mahabaleshwar Amshi
1862 Satara Mahabaleshwar Araw
1863 Satara Mahabaleshwar Avakali
1864 Satara Mahabaleshwar Awalan
1865 Satara Mahabaleshwar Bhekavali
1866 Satara Mahabaleshwar Birmani
1867 Satara Mahabaleshwar Birwadi
1868 Satara Mahabaleshwar Chakdev
1869 Satara Mahabaleshwar Chaturbet
1870 Satara Mahabaleshwar Chikhali
1871 Satara Mahabaleshwar Dabhe Dabhekar
1872 Satara Mahabaleshwar Dabhe Mohan
1873 Satara Mahabaleshwar Dabhe Turuk
1874 Satara Mahabaleshwar Dare
1875 Satara Mahabaleshwar Devali
1876 Satara Mahabaleshwar Devasare
1877 Satara Mahabaleshwar Dhardev
1878 Satara Mahabaleshwar Dodani
1879 Satara Mahabaleshwar Dudhgaon
1880 Satara Mahabaleshwar Dudhoshi
1881 Satara Mahabaleshwar Gadhavali
1882 Satara Mahabaleshwar Gavadhoshi
1883 Satara Mahabaleshwar Ghavari
1884 Satara Mahabaleshwar Ghonaspur
1885 Satara Mahabaleshwar Goroshi
1886 Satara Mahabaleshwar Harchandi
1887 Satara Mahabaleshwar Haroshi
1888 Satara Mahabaleshwar Hatlot
1889 Satara Mahabaleshwar Jaoli
1890 Satara Mahabaleshwar Kalamgaon
1891 Satara Mahabaleshwar Kalamgaon Kalamkar
1892 Satara Mahabaleshwar Kandat
1893 Satara Mahabaleshwar Khambil Chorge
1894 Satara Mahabaleshwar Khambil Pokale
1895 Satara Mahabaleshwar Kharoshi
1896 Satara Mahabaleshwar Kotroshi
1897 Satara Mahabaleshwar Kshetra Mahabaleshwar
1898 Satara Mahabaleshwar Kumbharoshi
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1899 Satara Mahabaleshwar Kumthe
1900 Satara Mahabaleshwar Kuroshi
1901 Satara Mahabaleshwar Lakhwad
1902 Satara Mahabaleshwar Lamaj
1903 Satara Mahabaleshwar Mahabaleshwar (MCI)
1904 Satara Mahabaleshwar Majarewadi
1905 Satara Mahabaleshwar Malusar
1906 Satara Mahabaleshwar Manghar
1907 Satara Mahabaleshwar Met Taliye
1908 Satara Mahabaleshwar Metgutad
1909 Satara Mahabaleshwar Mhalunge
1910 Satara Mahabaleshwar Morni
1911 Satara Mahabaleshwar Nakinda
1912 Satara Mahabaleshwar Navali
1913 Satara Mahabaleshwar Nivali
1914 Satara Mahabaleshwar Pali T. Ategaon
1915 Satara Mahabaleshwar Parpar
1916 Satara Mahabaleshwar Parsond
1917 Satara Mahabaleshwar Parut
1918 Satara Mahabaleshwar Parwat T. Wagawale
1919 Satara Mahabaleshwar Petpar
1920 Satara Mahabaleshwar Pimpri T. Tamb
1921 Satara Mahabaleshwar Ran Adva Gaund
1922 Satara Mahabaleshwar Renoshi
1923 Satara Mahabaleshwar Rule
1924 Satara Mahabaleshwar Saloshi
1925 Satara Mahabaleshwar Shindi
1926 Satara Mahabaleshwar Shindola
1927 Satara Mahabaleshwar Shiravali
1928 Satara Mahabaleshwar Shirnar
1929 Satara Mahabaleshwar Sonat
1930 Satara Mahabaleshwar Soundari
1931 Satara Mahabaleshwar Taldev
1932 Satara Mahabaleshwar Tekavali
1933 Satara Mahabaleshwar Uchat
1934 Satara Mahabaleshwar Umbari
1935 Satara Mahabaleshwar Valawan
1936 Satara Mahabaleshwar Varsoli Koli
1937 Satara Mahabaleshwar Vengale
1938 Satara Mahabaleshwar Vivar
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1939 Satara Mahabaleshwar Walne
1940 Satara Mahabaleshwar Yerandal
1941 Satara Mahabaleshwar Yerne Bk.
1942 Satara Mahabaleshwar Yerne Kh.
1943 Satara Mahabaleshwar Zadani
1944 Satara Mahabaleshwar Zanzwad
1945 Satara Patan Ambavane
1946 Satara Patan Ambrag
1947 Satara Patan Aral
1948 Satara Patan Asawalewadi
1949 Satara Patan Atoli
1950 Satara Patan Bahe
1951 Satara Patan Baje
1952 Satara Patan Bhambe
1953 Satara Patan Bharsakhale
1954 Satara Patan Bondri
1955 Satara Patan Bopoli
1956 Satara Patan Chafer
1957 Satara Patan Chafoli
1958 Satara Patan Dhayati
1959 Satara Patan Dhokawale
1960 Satara Patan Dhoroshi
1961 Satara Patan Dhuilwadi
1962 Satara Patan Dicholi
1963 Satara Patan Divashi Kh
1964 Satara Patan Donichawada
1965 Satara Patan Gadhav Khop
1966 Satara Patan Gawdewadi
1967 Satara Patan Ghanav
1968 Satara Patan Ghanbi
1969 Satara Patan Ghatmatha
1970 Satara Patan Gheradategad
1971 Satara Patan Ghotil
1972 Satara Patan Gojegaon
1973 Satara Patan Gokul Tarf Helwak
1974 Satara Patan Goshatwadi
1975 Satara Patan Gothane
1976 Satara Patan Govare
1977 Satara Patan Helwak
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1978 Satara Patan Humbarli
1979 Satara Patan Humbarne
1980 Satara Patan Humbarwadi
1981 Satara Patan Jungati
1982 Satara Patan Kadoli
1983 Satara Patan Kahir
1984 Satara Patan Kalkewadi
1985 Satara Patan Kamargaon
1986 Satara Patan Karale
1987 Satara Patan Karvat
1988 Satara Patan Kasani
1989 Satara Patan Kathi
1990 Satara Patan Kemase
1991 Satara Patan Ker
1992 Satara Patan Kharadwadi
1993 Satara Patan Khivashi
1994 Satara Patan Kisrule
1995 Satara Patan Kodal
1996 Satara Patan Kolane
1997 Satara Patan Kondhavale
1998 Satara Patan Kusavade
1999 Satara Patan Kushi
2000 Satara Patan Mala
2001 Satara Patan Maloshi
2002 Satara Patan Mandure
2003 Satara Patan Maneri
2004 Satara Patan Marathwadi
2005 Satara Patan Marloshi
2006 Satara Patan Marul Tarf Patan
2007 Satara Patan Mastewadi
2008 Satara Patan Maulinagar
2009 Satara Patan Mendheghar
2010 Satara Patan Mendhoshi
2011 Satara Patan Mharwand
2012 Satara Patan Mirgaon
2013 Satara Patan Nahimbe
2014 Satara Patan Nanel
2015 Satara Patan Natoshi
2016 Satara Patan Nav
2017 Satara Patan Nawaja
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2018 Satara Patan Nechal
2019 Satara Patan Nivade
2020 Satara Patan Nivakane
2021 Satara Patan Nivi
2022 Satara Patan Pachgani
2023 Satara Patan Padloshi
2024 Satara Patan Palashi
2025 Satara Patan Paneri
2026 Satara Patan Patharpunj
2027 Satara Patan Punvali
2028 Satara Patan Rasati
2029 Satara Patan Risawad
2030 Satara Patan Ruvale
2031 Satara Patan Satar
2032 Satara Patan Sawarghar
2033 Satara Patan Shirshinge
2034 Satara Patan Shivandeshwar
2035 Satara Patan Taliye
2036 Satara Patan Thankal
2037 Satara Patan Tondoshi
2038 Satara Patan Torane
2039 Satara Patan Vajegaon
2040 Satara Patan Valvane
2041 Satara Patan Van
2042 Satara Patan Vanzole
2043 Satara Patan Vatole
2044 Satara Patan Waghane
2045 Satara Patan Zadoli
2046 Satara Patan Zakade
2047 Satara Satara Agudewadi
2048 Satara Satara Akale
2049 Satara Satara Alawadi
2050 Satara Satara Atali
2051 Satara Satara Bhambavali
2052 Satara Satara Boposhi
2053 Satara Satara Chalkewadi
2054 Satara Satara Chikheli
2055 Satara Satara Chinchani
2056 Satara Satara Dhavali
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2057 Satara Satara Didhavale
2058 Satara Satara Gogavalewadi
2059 Satara Satara Jambhe

2060 Satara Satara Jotibachiwadi
2061 Satara Satara Kamathi T. Satara
2062 Satara Satara Katavadi Kh.
2063 Satara Satara Kelavali
2064 Satara Satara Khadegaon
2065 Satara Satara Kurulbaji
2066 Satara Satara Kus Kh.
2067 Satara Satara Navali

2068 Satara Satara Nigudamal
2069 Satara Satara Nitral

2070 Satara Satara Parambe
2071 Satara Satara Pateghar
2072 Satara Satara Raighar

2073 Satara Satara Sandavali
2074 Satara Satara Savali

2075 Satara Satara Takawali
2076 Satara Satara Thoseghar
2077 Satara Satara Vele

2078 Satara Satara Venekhol
2079 Satara Satara Yavateshwar
2080 Satara Wai Abhepuri
2081 Satara Wai Akoshi

2082 Satara Wai Asagaon
2083 Satara Wai Balakavadi
2084 Satara Wai Bhivadi

2085 Satara Wai Chorachiwadi
2086 Satara Wai Duichivadi
2087 Satara Wai Gadhavewadi
2088 Satara Wai Gherakelanja
2089 Satara Wai Golegaon
2090 Satara Wai Gove

2091 Satara Wai Jambhali
2092 Satara Wai Jambhulane
2093 Satara Wai Jor

2094 Satara Wai Khavali

2095 Satara Wai Kironde

2096 Satara Wai Kochalewadi
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2097 Satara Wai Kondhavale
2098 Satara Wai Kondhavali BK.
2099 Satara Wai Kondhavali Kh.
2100 Satara Wai Nandgane
2101 Satara Wai Oholi
2102 Satara Wai Panchputewadi
2103 Satara Wai Paratavadi
2104 Satara Wai Ulumb
2105 Satara Wai Vadoli
2106 Satara Wai Vasole
2107 Satara Wai Wadachiwadi
2108 Satara Wai Washivali
2109 Satara Wai Yeruli
2110 Sindhudurg Devgad Are
2111 Sindhudurg Devgad Chafed
2112 Sindhudurg Devgad Dhalavali
2113 Sindhudurg Devgad Gadhitamhane
2114 Sindhudurg Devgad Hadpid
2115 Sindhudurg Devgad Khudi
2116 Sindhudurg Devgad Kuvale
2117 Sindhudurg Devgad Lingdal
2118 Sindhudurg Devgad Mahalunge
2119 Sindhudurg Devgad Nad
2120 Sindhudurg Devgad Nimatwadi
2121 Sindhudurg Devgad Phanasgaon
2122 Sindhudurg Devgad Pombhurle
2123 Sindhudurg Devgad Rembavali
2124 Sindhudurg Devgad Salashi
2125 Sindhudurg Devgad Sherighera Kamte
2126 Sindhudurg Devgad Shevare
2127 Sindhudurg Devgad Shiravali
2128 Sindhudurg Devgad Tambaldeg
2129 Sindhudurg Devgad Waghivare
2130 Sindhudurg Devgad Welgave
2131 Sindhudurg Kankavli Ayanal
2132 Sindhudurg Kankavli Bhairavgaon
2133 Sindhudurg Kankavli Bharni
2134 Sindhudurg Kankavli Bhiravande
2135 Sindhudurg Kankavli Damare




296

4644

266 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]
2136 Sindhudurg Kankavli Dariste
2137 Sindhudurg Kankavli Darum
2138 Sindhudurg Kankavli Dhareshwar
2139 Sindhudurg Kankavli Digavale
2140 Sindhudurg Kankavli Gandhinagar
2141 Sindhudurg Kankavli Ghonsari
2142 Sindhudurg Kankavli Harkul Kh.
2143 Sindhudurg Kankavli Humbarane
2144 Sindhudurg Kankavli Jambhalgaon
2145 Sindhudurg Kankavli Jambhalnagar
2146 Sindhudurg Kankavli Kalasuli
2147 Sindhudurg Kankavli Kasavan
2148 Sindhudurg Kankavli Koloshi
2149 Sindhudurg Kankavli Kondye
2150 Sindhudurg Kankavli Kumbhavade
2151 Sindhudurg Kankavli Main
2152 Sindhudurg Kankavli Nagsawantwadi
2153 Sindhudurg Kankavli Nardave
2154 Sindhudurg Kankavli Natal
2155 Sindhudurg Kankavli Osargaon
2156 Sindhudurg Kankavli Ozaram
2157 Sindhudurg Kankavli Phondaghat
2158 Sindhudurg Kankavli Pimpalgaon
2159 Sindhudurg Kankavli Pise Kamate
2160 Sindhudurg Kankavli Rameshwarnagar
2161 Sindhudurg Kankavli Ranjangaon
2162 Sindhudurg Kankavli Savdav
2163 Sindhudurg Kankavli Sherpe
2164 Sindhudurg Kankavli Shiraval
2165 Sindhudurg Kankavli Tarandale
2166 Sindhudurg Kankavli Uttar Bajar Peth
2167 Sindhudurg Kankavli Varavade
2168 Sindhudurg Kankavli Waingani
2169 Sindhudurg Kankavli Yevteshwargaon
2170 Sindhudurg Kudal Akeri
2171 Sindhudurg Kudal Amberi
2172 Sindhudurg Kudal Anjivade
2173 Sindhudurg Kudal Avalegaon
2174 Sindhudurg Kudal Bhadgaon Bk.
2175 Sindhudurg Kudal Bhadgaon Kh.
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2176 Sindhudurg Kudal Bharani
2177 Sindhudurg Kudal Bhattgaon
2178 Sindhudurg Kudal Bhutvad
2179 Sindhudurg Kudal Chafeli
2180 Sindhudurg Kudal Durganagar
2181 Sindhudurg Kudal Gandhigram
2182 Sindhudurg Kudal Gavalgaon
2183 Sindhudurg Kudal Ghadigaon
2184 Sindhudurg Kudal Ghotage
2185 Sindhudurg Kudal Girgaon
2186 Sindhudurg Kudal Gothos
2187 Sindhudurg Kudal Hirlok
2188 Sindhudurg Kudal Jambhavade
2189 Sindhudurg Kudal Kadawal
2190 Sindhudurg Kudal Kaleli
2191 Sindhudurg Kudal Kanduli
2192 Sindhudurg Kudal Keravade K.Narur
2193 Sindhudurg Kudal Kinlos
2194 Sindhudurg Kudal Kupavade
2195 Sindhudurg Kudal Kusagaon
2196 Sindhudurg Kudal Madgaon
2197 Sindhudurg Kudal More
2198 Sindhudurg Kudal Mudyacha Kond
2199 Sindhudurg Kudal Munagi
2200 Sindhudurg Kudal Narur
2201 Sindhudurg Kudal Nerur K.Narur
2202 Sindhudurg Kudal Nileli
2203 Sindhudurg Kudal Nirukhe
2204 Sindhudurg Kudal Nivaje
2205 Sindhudurg Kudal Padave
2206 Sindhudurg Kudal Pandur
2207 Sindhudurg Kudal Pangrad
2208 Sindhudurg Kudal Pulas
2209 Sindhudurg Kudal Rumadgaon
2210 Sindhudurg Kudal Sakirde
2211 Sindhudurg Kudal Shivapur
2212 Sindhudurg Kudal Sonavade Tarf Kalsuli
2213 Sindhudurg Kudal Taligaon
2214 Sindhudurg Kudal Tendoli
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2215 Sindhudurg Kudal Upavade
2216 Sindhudurg Kudal Wados
2217 Sindhudurg Kudal Walawal
2218 Sindhudurg Kudal Warde
2219 Sindhudurg Kudal Wasoli
2220 Sindhudurg Sawantwadi Ambegaon
2221 Sindhudurg Sawantwadi Amboli
2222 Sindhudurg Sawantwadi Aros
2223 Sindhudurg Sawantwadi Asniye
2224 Sindhudurg Sawantwadi Banda
2225 Sindhudurg Sawantwadi Bavlat
2226 Sindhudurg Sawantwadi Bhom
2227 Sindhudurg Sawantwadi Brahmanpat
2228 Sindhudurg Sawantwadi Charathe
2229 Sindhudurg Sawantwadi Chaukul
2230 Sindhudurg Sawantwadi Dabhil
2231 Sindhudurg Sawantwadi Dandeli
2232 Sindhudurg Sawantwadi Danoli
2233 Sindhudurg Sawantwadi Degave
2234 Sindhudurg Sawantwadi Devsu
2235 Sindhudurg Sawantwadi Dingne
2236 Sindhudurg Sawantwadi Dongarpal
2237 Sindhudurg Sawantwadi Fansavade
2238 Sindhudurg Sawantwadi Galel
2239 Sindhudurg Sawantwadi Gele
2240 Sindhudurg Sawantwadi Gharap
2241 Sindhudurg Sawantwadi Gulduve
2242 Sindhudurg Sawantwadi Kalambist
2243 Sindhudurg Sawantwadi Kariwade
2244 Sindhudurg Sawantwadi Kegad
2245 Sindhudurg Sawantwadi Kesari
2246 Sindhudurg Sawantwadi Konas
2247 Sindhudurg Sawantwadi Kondure
2248 Sindhudurg Sawantwadi Kumbhavade
2249 Sindhudurg Sawantwadi Kunkeri
2250 Sindhudurg Sawantwadi Madkhol
2251 Sindhudurg Sawantwadi Madura
2252 Sindhudurg Sawantwadi Majgaon
2253 Sindhudurg Sawantwadi Masure
2254 Sindhudurg Sawantwadi Nene
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2255 Sindhudurg Sawantwadi Nirukhe
2256 Sindhudurg Sawantwadi Ovaliye
2257 Sindhudurg Sawantwadi Padve
2258 Sindhudurg Sawantwadi Padve Majgaon
2259 Sindhudurg Sawantwadi Parpoli
2260 Sindhudurg Sawantwadi Ronapal
2261 Sindhudurg Sawantwadi Sangeli
2262 Sindhudurg Sawantwadi Sarmale
2263 Sindhudurg Sawantwadi Satarda
2264 Sindhudurg Sawantwadi Sateli Tarf Satarda
2265 Sindhudurg Sawantwadi Sawantwadi (MCI)
2266 Sindhudurg Sawantwadi Sawarwad
2267 Sindhudurg Sawantwadi Shirshinge
2268 Sindhudurg Sawantwadi Tamboli
2269 Sindhudurg Sawantwadi Udeli
2270 Sindhudurg Sawantwadi Verle
2271 Sindhudurg Vaibhavwadi Achirne
2272 Sindhudurg Vaibhavwadi Ainari
2273 Sindhudurg Vaibhavwadi Akhavane
2274 Sindhudurg Vaibhavwadi Arule
2275 Sindhudurg Vaibhavwadi Bhattiwadi
2276 Sindhudurg Vaibhavwadi Bhom
2277 Sindhudurg Vaibhavwadi Bhui Bawada
2278 Sindhudurg Vaibhavwadi Bhuyadewadi
2279 Sindhudurg Vaibhavwadi Jambhavade
2280 Sindhudurg Vaibhavwadi Jamdarwadi
2281 Sindhudurg Vaibhavwadi Karul
2282 Sindhudurg Vaibhavwadi Khambale
2283 Sindhudurg Vaibhavwadi Kumbhari
2284 Sindhudurg Vaibhavwadi Kumbharwadi
2285 Sindhudurg Vaibhavwadi Kumbhavade
2286 Sindhudurg Vaibhavwadi Kurli
2287 Sindhudurg Vaibhavwadi Madhaliwadi
2288 Sindhudurg Vaibhavwadi Mandavkarwadi
2289 Sindhudurg Vaibhavwadi Mohitewadi
2290 Sindhudurg Vaibhavwadi Mounde
2291 Sindhudurg Vaibhavwadi Narkarwadi
2292 Sindhudurg Vaibhavwadi Navale
2293 Sindhudurg Vaibhavwadi Nerle
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2294 Sindhudurg Vaibhavwadi Nim Arule
2295 Sindhudurg Vaibhavwadi Palandewadi
2296 Sindhudurg Vaibhavwadi Pimpalwadi
2297 Sindhudurg Vaibhavwadi Ringewadi
2298 Sindhudurg Vaibhavwadi Sadure
2299 Sindhudurg Vaibhavwadi Sangulwadi
2300 Sindhudurg Vaibhavwadi Shirale
2301 Sindhudurg Vaibhavwadi Tembewadi
2302 Sindhudurg Vaibhavwadi Tiravade Tarf Kharepatan
2303 Sindhudurg Vaibhavwadi Tiravade Tarf Soundal
2304 Sindhudurg Vaibhavwadi Upale
2305 Sindhudurg Vaibhavwadi Vabhave
2306 Sindhudurg Vaibhavwadi Vayamboshi
2307 Sindhudurg Vaibhavwadi Yedgaon
2308 Thane Murbad Agashi
2309 Thane Murbad Alawe
2310 Thane Murbad Ambe Tembhe
2311 Thane Murbad Ambele Kh.
2312 Thane Murbad Asose
2313 Thane Murbad Awalegaon
2314 Thane Murbad Bhorande
2315 Thane Murbad Chandrapur
2316 Thane Murbad Chirad
2317 Thane Murbad Dehari
2318 Thane Murbad Deoghar
2319 Thane Murbad Diwanpada
2320 Thane Murbad Dongar Nhave
2321 Thane Murbad Dudhanoli
2322 Thane Murbad Eklahare
2323 Thane Murbad Fangaloshi
2324 Thane Murbad Fangane
2325 Thane Murbad Fangulgavhan
2326 Thane Murbad Ganeshpur
2327 Thane Murbad Ghorale
2328 Thane Murbad Gorakhgad
2329 Thane Murbad Goregaon
2330 Thane Murbad Hireghar
2331 Thane Murbad Inde
2332 Thane Murbad Jambhurde
2333 Thane Murbad Kachakoli
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2334 Thane Murbad Kalambad Mu
2335 Thane Murbad Kalambhe
2336 Thane Murbad Kanhol
2337 Thane Murbad Karavale
2338 Thane Murbad Khanivare
2339 Thane Murbad Kharshet Umbroli
2340 Thane Murbad Kheware
2341 Thane Murbad Khopivali
2342 Thane Murbad Khutal Bangla
2343 Thane Murbad Khutal Bargaon
2344 Thane Murbad Khutarwadigaon
2345 Thane Murbad Kochare Bk.
2346 Thane Murbad Kole
2347 Thane Murbad Koloshi
2348 Thane Murbad Madh
2349 Thane Murbad Malegaon
2350 Thane Murbad Mangaon
2351 Thane Murbad Merdi
2352 Thane Murbad Milhe
2353 Thane Murbad Mohaghar
2354 Thane Murbad Mohghar
2355 Thane Murbad Morgaon
2356 Thane Murbad Moroshi
2357 Thane Murbad Nandgaon
2358 Thane Murbad Nyahadi
2359 Thane Murbad Padale
2360 Thane Murbad Palu
2361 Thane Murbad Patgaon
2362 Thane Murbad Pawale
2363 Thane Murbad Pendhari
2364 Thane Murbad Pimpalgaon
2365 Thane Murbad Rampur
2366 Thane Murbad Rao
2367 Thane Murbad Sajai
2368 Thane Murbad Sajgaon
2369 Thane Murbad Sawarne
2370 Thane Murbad Shai
2371 Thane Murbad Shiravali
2372 Thane Murbad Shiroshi
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2373 Thane Murbad Sidhgad
2374 Thane Murbad Sonavale
2375 Thane Murbad Songaon
2376 Thane Murbad Talegaon
2377 Thane Murbad Talekhal
2378 Thane Murbad Tembhare Bk.
2379 Thane Murbad Thitabi Tarf Vaishakhare
2380 Thane Murbad Uchale
2381 Thane Murbad Udaldon
2382 Thane Murbad Umbroli Kh.
2383 Thane Murbad Vaishakhare
2384 Thane Murbad Vidhe
2385 Thane Murbad Vidhyanagar
2386 Thane Murbad Walhivale
2387 Thane Murbad Zadghar
2388 Thane Shahapur Adivali
2389 Thane Shahapur Aghai
2390 Thane Shahapur Ajnup
2391 Thane Shahapur Ambekhor
2392 Thane Shahapur Ambivali
2393 Thane Shahapur Ambivali So.
2394 Thane Shahapur Asangaon
2395 Thane Shahapur Atgaon
2396 Thane Shahapur Awale
2397 Thane Shahapur Babare
2398 Thane Shahapur Balwandi
2399 Thane Shahapur Bedisgaon
2400 Thane Shahapur Belwad
2401 Thane Shahapur Bendekon
2402 Thane Shahapur Bhagdal
2403 Thane Shahapur Bhavse
2404 Thane Shahapur Bhinar
2405 Thane Shahapur Bhorande
2406 Thane Shahapur Birwadi
2407 Thane Shahapur Borsheti Kh
2408 Thane Shahapur Chande
2409 Thane Shahapur Chandroti
2410 Thane Shahapur Chariv
2411 Thane Shahapur Chikhalegaon
2412 Thane Shahapur Chilhar
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2413 Thane Shahapur Chondhe Bk.
2414 Thane Shahapur Chondhe Kh.
2415 Thane Shahapur Dahagaon
2416 Thane Shahapur Dahigaon
2417 Thane Shahapur Dalkhan
2418 Thane Shahapur Dand
2419 Thane Shahapur Dapur
2420 Thane Shahapur Dehene
2421 Thane Shahapur Dhakane
2422 Thane Shahapur Dhamani
2423 Thane Shahapur Dimbhe
2424 Thane Shahapur Dolkhamb
2425 Thane Shahapur Dughar
2426 Thane Shahapur Fugale
2427 Thane Shahapur Gandulwad
2428 Thane Shahapur Ghanepada
2429 Thane Shahapur Golbhan
2430 Thane Shahapur Gunde
2431 Thane Shahapur Hedvali
2432 Thane Shahapur Hinglud
2433 Thane Shahapur Jambhulwad
2434 Thane Shahapur Jarandi
2435 Thane Shahapur Julawani
2436 Thane Shahapur Kalamgaon
2437 Thane Shahapur Kalbhonde
2438 Thane Shahapur Kanvinde
2439 Thane Shahapur Kashti
2440 Thane Shahapur Katbao
2441 Thane Shahapur Kharade
2442 Thane Shahapur Khardi
2443 Thane Shahapur Kharivali
2444 Thane Shahapur Khativali
2445 Thane Shahapur Khor
2446 Thane Shahapur Khoste
2447 Thane Shahapur Khutadi
2448 Thane Shahapur Kinaishet
2449 Thane Shahapur Koshimbade
2450 Thane Shahapur Kothale
2451 Thane Shahapur Kothare
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2452 Thane Shahapur Kudshet
2453 Thane Shahapur Kukambhe
2454 Thane Shahapur Kulhe

2455 Thane Shahapur Lahe

2456 Thane Shahapur Lavale
2457 Thane Shahapur Lenad Bk.
2458 Thane Shahapur Lingayate
2459 Thane Shahapur Mahuli
2460 Thane Shahapur Mal

2461 Thane Shahapur Malegaon
2462 Thane Shahapur Mamnoli
2463 Thane Shahapur Mohili
2464 Thane Shahapur Mokhavane
2465 Thane Shahapur Nadgaon
2466 Thane Shahapur Nandgaon
2467 Thane Shahapur Narayangaon
2468 Thane Shahapur Nevare
2469 Thane Shahapur Pachiware
2470 Thane Shahapur Palheri
2471 Thane Shahapur Palshin
2472 Thane Shahapur Palsoli
2473 Thane Shahapur Panchghar
2474 Thane Shahapur Pashane
2475 Thane Shahapur Patol

2476 Thane Shahapur Pendharghol
2477 Thane Shahapur Pendhari
2478 Thane Shahapur Pimpalpada
2479 Thane Shahapur Pingalwadi
2480 Thane Shahapur Piwali
2481 Thane Shahapur Pundhe
2482 Thane Shahapur Ranvihir
2483 Thane Shahapur Ratandhale
2484 Thane Shahapur Roadvahal
2485 Thane Shahapur Sajivali
2486 Thane Shahapur Sakadbav
2487 Thane Shahapur Sakharoli
2488 Thane Shahapur Sakurli
2489 Thane Shahapur Sane

2490 Thane Shahapur Saralambe
2491 Thane Shahapur Savaroli Bk.
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2492 Thane Shahapur Savaroli Kh.
2493 Thane Shahapur Shende
2494 Thane Shahapur Shirol
2495 Thane Shahapur Susarwadi
2496 Thane Shahapur Taharpur
2497 Thane Shahapur Talwade
2498 Thane Shahapur Tanasa
2499 Thane Shahapur Tembhe
2500 Thane Shahapur Thune Bk.
2501 Thane Shahapur Umbarkhand
2502 Thane Shahapur Umbhrai
2503 Thane Shahapur Umbravane
2504 Thane Shahapur Vaghivali
2505 Thane Shahapur Vandre
2506 Thane Shahapur Varaskol
2507 Thane Shahapur Vashala BKk.
2508 Thane Shahapur Vashala Kh.
2509 Thane Shahapur Vaveghar
2510 Thane Shahapur Vedvahal
2511 Thane Shahapur Vehloli Bk.
2512 Thane Shahapur Vehlonde
2513 Thane Shahapur Veluk
2514 Thane Shahapur Vihigaon
2515 Thane Shahapur Walshet
TAMIL NADU
S. No. District Taluka Village Name/Notified Forest
1 Coimbatore Coimbatore North Anaikatti (North)
2 Coimbatore Coimbatore North Anaikatti (South)
3 Coimbatore Coimbatore North Thadagam R.F.
4 Coimbatore Coimbatore North Veerapandi
5 Coimbatore Coimbatore South Boluvampatti (Block I)
6 Coimbatore Coimbatore South Booluvampatti (Block I1)
7 Coimbatore Mettupalayam Anaikatti North R.F.
8 Coimbatore Mettupalayam Hulical Drug R.F.
9 Coimbatore Mettupalayam Jaganarai Slopes R.F.
10 Coimbatore Mettupalayam Kallar R.F.
11 Coimbatore Mettupalayam Kandiyur R.F.
12 Coimbatore Mettupalayam Melur Slope R.F.
13 Coimbatore Mettupalayam Nellithurai and Sundapatti R.F.
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14 Coimbatore Mettupalayam Nilgiri Eastern Slope R.F.
15 Coimbatore Mettupalayam Odanthurai R.F.
16 Coimbatore Mettupalayam Pillur Slope R.F.
17 Coimbatore Udumalaipettai Amaravathi R.F.
18 Coimbatore Udumalaipettai Amravathi R.F./Anamalai R.F.
19 Coimbatore Udumalaipettai Anamalai R.F.
20 Coimbatore Udumalaipettai Anamalai R.F.
21 Coimbatore Udumalaipettai Kudiraiar & Kukkal R.F.
22 Coimbatore Udumalaipettai Kudiraiar & Kukkal R.F.
23 Coimbatore Udumalaipettai Manjampatti R.F.
24 Coimbatore Valparai Area Under Forest
25 Coimbatore Valparai Area Under Forest
26 Coimbatore Valparai Valparai (TP)
27 Coimbatore Valparai Valparai (TP)
28 Coimbatore Valparai Valparai (TP)
29 Coimbatore Valparai Valparai (TP)
30 Coimbatore Valparai Valparai (TP)
31 Dindigul Dindigul Adalur
32 Dindigul Dindigul Erukkalmalai R.F.
33 Dindigul Dindigul Kannivadi (TP)
34 Dindigul Dindigul Kannivadi (TP)
35 Dindigul Dindigul Sirumalai
36 Dindigul Kodaikanal Adukkam
37 Dindigul Kodaikanal Kamanur
38 Dindigul Kodaikanal Kilakkuchettipatti
39 Dindigul Kodaikanal Kookkal
40 Dindigul Kodaikanal Pachalur
41 Dindigul Kodaikanal Periyur
42 Dindigul Kodaikanal Thandigudi
43 Dindigul Kodaikanal Vadagounchi
44 Dindigul Kodaikanal Vellagavi
45 Dindigul Oddanchatram Vadagadu
46 Kanyakumari Agastheeswaram Thekkumalai R.F. (West And East)
47 Kanyakumari Kalkulam Surulacode
Veerapuli Extn. (Old
48 Kanyakumari Kalkulam Kulasekarapuram)
49 Kanyakumari Kalkulam Veerapuli R.F.
50 Kanyakumari Kalkulam Velimalai Forest
51 Kanyakumari Thovala Aralvaimozhi (TP)
52 Kanyakumari Thovala Asambu R.F.
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53 Kanyakumari Thovala Asambu R.F.

54 Kanyakumari Thovala Azhagiapandiapuram (TP)
55 Kanyakumari Thovala Azhagiapandiapuram (TP)
56 Kanyakumari Thovala Chiramadam

57 Kanyakumari Thovala Poigaimalai R.F.
58 Kanyakumari Thovala Thadagamalai R.F.
59 Kanyakumari Thovala Thadagamalai R.F.
60 Kanyakumari Thovala Thekkumalai East
61 Kanyakumari Thovala Thekkumalai West
62 Kanyakumari Thovala Thovala

63 Kanyakumari Thovala Veerapuli R.F.

64 Kanyakumari Thovala Velimalai R.F.

65 Kanyakumari Vilavancode Kilamalai R.F.

66 The Nilgiris Coonoor Burliyar

67 The Nilgiris Coonoor Coonoor

68 The Nilgiris Gudalur Gudalur (TP)

69 The Nilgiris Gudalur Mudumalai

70 The Nilgiris Gudalur Nellakotta

71 The Nilgiris Gudalur O' Valley (TP)

72 The Nilgiris Gudalur Srimadurai

73 The Nilgiris Kotagiri Aracode

74 The Nilgiris Kotagiri Jackanarai

75 The Nilgiris Kotagiri Kadinamala

76 The Nilgiris Kotagiri Kengarai

77 The Nilgiris Kotagiri Konakarai

78 The Nilgiris Kotagiri Nandipuram

79 The Nilgiris Kotagiri Nilgiri Eastern Slopes
80 The Nilgiris Kundah Kilkunda (TP)

81 The Nilgiris Kundah Kilkunda (TP)

82 The Nilgiris Kundah Kinnakkorai

83 The Nilgiris Kundah Melkundah

84 The Nilgiris Kundah Mulligoor

85 The Nilgiris Panthalur Nelliyalam (TP)
86 The Nilgiris Udhagamandalam Ebbanad

87 The Nilgiris Udhagamandalam Kukkal

88 The Nilgiris Udhagamandalam Masinagudi

89 The Nilgiris Udhagamandalam Naduvattam (TP)
90 The Nilgiris Udhagamandalam Sholur (TP)

91 Theni Andipatti Megamalai
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92 Theni Bodinayakanur Ahamalai

93 Theni Bodinayakanur Bodi Hill North

94 Theni Bodinayakanur Kottagudi

95 Theni Uthamapalayam Erasakkanayackanu r Hills

96 Theni Uthamapalayam Highways (TP)

97 Theni Uthamapalayam Koothanatchiyar R.F.

98 Theni Uthamapalayam Melagudalur R.F.

99 Theni Uthamapalayam Pandarathurai R.F.

100 Theni Uthamapalayam Suruli R.F.

101 Theni Uthamapalayam Vannathiparai R.F.

102 Tirunelveli Ambasamudram Dharmapuramatam

103 Tirunelveli Ambasamudram Papanasam R.F.

104 Tirunelveli Ambasamudram Papanasam R.F./Manimutharu (TP)

105 Tirunelveli Ambasamudram Singampatti Zamindar Forest

106 Tirunelveli Ambasamudram Therku Viravanallur R.F.

107 Tirunelveli Nanguneri Kalakadu (R.F)

108 Tirunelveli Nanguneri Vadagarai

109 Tirunelveli Shenkottai Achampudur (TP)

110 Tirunelveli Shenkottai Achampudur (TP)

111 Tirunelveli Shenkottai Achampudur (TP)

112 Tirunelveli Shenkottai Puliyarai R.F (Part)

113 Tirunelveli Shenkottai Puliyarai R.F.(Part)

114 Tirunelveli Sivagiri Sivagiri Reserve Forest

115 Tirunelveli Tenkasi Courtallam Slopes R.F.
Kadayanallur

116 Tirunelveli Tenkasi Upper Slopes
Kadayanallur

117 Tirunelveli Tenkasi Upper Slopes/Kambaneri Pudukudi

118 Tirunelveli Tenkasi Krishnapuram R.F.

119 Tirunelveli Tenkasi Vairavankulam R.F.

120 Virudhunagar Rajapalayam Kollankondan R.F.

121 Virudhunagar Rajapalayam Kothankulam R.F.

122 Virudhunagar Rajapalayam Sappaniparambu (R.F)

123 Virudhunagar Rajapalayam Settur R.F.

124 Virudhunagar Rajapalayam Settur R.F.

125 Virudhunagar Srivilliputhur Khansabpuram (Unnipath R.F.)
Khansabpuram (Khansapuram

126 Virudhunagar Srivilliputhur R.F)

127 Virudhunagar Srivilliputhur Pillaiyarnatham R.F.

128 Virudhunagar Srivilliputhur Pudupatti R.F

129 Virudhunagar Srivilliputhur Srivilliputtur R.F.
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130 Virudhunagar Srivilliputhur Srivilliputtur R.F.

131 Virudhunagar Srivilliputhur Sundarapandiyam (R.F)
132 Virudhunagar Srivilliputhur Valaikkulam R.F.

133 Virudhunagar Srivilliputhur Valaikkulam R.F.

134 Virudhunagar Srivilliputhur Venkateswarapuram R.F.
135 Virudhunagar Srivilliputhur Venkateswarapuram R.F.

Note:  The names of the villages or talukas or distruicts are based on the information made available to the Ministry
of Environment, Forest and Climate Change. Any error or duplicity in the name of village, detailed list of
villages (district, taluka and survey numbers etc.) would be further updated based on the inputs from the
State Government concerned.
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